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INTRODUCTION 

I, the Chairman of the Public Accounts Committee as authorbed 
by the Committee do present on their behalf this Twenty-second Re- 
port on the Third Five Year Plan of the Railways-Chapter-I and 
p r a s  16 & 17 of the Audit Report (Railways), 1967. 

2. The Appropriation Accounts (Railways), 1965-66 together with 
the Audit Report thereon were laid on the Table of the House on the 
21st March, 1967. The Committee examined Chapter-I and paras 
16 & 17 of Audit Report (Railways), 1967 at their sitting held on l l th  
December, 1967 (AN). The Committee considered and halised' 
this Report at their sitting held on l l th  March, 19fi8 (AN). Minutes. 
of each sitting of the Committee form part IX* of the Report. 

3. A statement showing the summary of the main conclusic~ns~ 
recommendations of the Committee is appended to the Relmrt 
(Appendix XV). For facility of reference these have been printed 
in thick type in the body of the Report. 

4. The Committee place on record their appreciation of the assist- 
ance rendered to them in the examination of these Accounts by the 
Comptroller and Auditor General of India. 

5. They would also like to express their thanks to the Chainnan 
and Members of the Railway Board and representatives of the Minis- 
try of Industrial Development and Company Mairs, the Ministry of 
Steel, Mines and Metals and the Planning Commission for the co- 
operation extended by them in giving information to the Committee. 

NEW DELHX; M. R. NASAM, 
March, 12, 1968. Chairman, 
Ktgum 22, 1889 (Saka) . . Public Accounts Committee. 



I 
TRAFFIC FORECASTS 

(4 G h  

The anticipated expenditure during the Third Five Year Plan 
on Works, Machinery and Rolling Stock Programme and Inventories 
of Railways was Rs. 1,325 crores of which Rs. 505 crores was expected 
to be financed from their own resources, that it, from Revenue, 
Depreciation Reserve Fund and Development Fund. The actual 
outlay amounted to Rs. 1,686 crores of which the Railways' eontri- 
bution was Rs. 546 crores. 

1.2. The Plan outlay of Rs. 1,325 crores was based on the expec- 
tation of increased traffic to be moved during the Third Plan reach- 
ing a level of 249 million tonnes of originating goods trafic in the 
last year of the Plan, namely 1965-66. This meant an increase of 93 
million tonnes over the originating goods traffic moved in the last 
year of the Second Plan which was 156 million tonnes. The antici- 
pated increase in non-suburban passenger traffic was 3 per cent per 
annum. The Audit Report pointed out that while the actual increase 
in the non-suburban passenger traf]Bc was 3.4 per cent per annum 
there was a substantial shortfall in the goods traffic. In 1965-66, the 
originating goods traffic moved was only 203 million tonnes. 

13. At the instance of the Committee the Ministry of Railways 
(Railway Board) furnished notes stating the methodology of plan- 
ning adopted by the Railmy Board and the different stages in the 
formulation and review of Plan programmes. It has been stated in 
one of the notes:- 

"The Railways' plans are developed on the estimated increase 
in traffic over the plan period concerned. These estimates 
are specific in respect of certain major commodities includ- 
ing coal, raw materials for and finished products from 
steel plants, export ores, railway materials, foodgrains, 
cement, Petrol Oil and Lubricants, and fertilisers; a mre 
general basis of increase is adopted for the remaining 
traf8c. The major part of traffic anticipa.tiow is thw spe- 
cifically determined in consultation with the Planning 
Commission and other Ministries of the Government con- 
cerned with these industries. Production estimates and 
plans for expansion are obtained, analysed, and used for 
developing t r d c  forecasts. These estimates are en#~s- 
cheeked with empirical data of past growth patterns, and 



flrm forecasts are thus developed. Having made iattirE 
traffic estimates, a constant liaison is maintained with fh6 
Planning Commission and with other sourcea 09 infoma- 
tion. Changes in sectoral plans are noted and the Rail- 
ways' own t r a c  estimates modified according to chang- 
ing trends and anticipations in economic growth in the 
country. The plans are, therefore, flexible and subject to 
frequent review. 

Finally, the development of additional transport capacity on 
the Railways has two main aspects. Increased capacity 
in terms of Axed structures and track takes a long time- 
to develop. It also grows in 'blocks' and cannot be tailor- 
ed to meet changing needs from year to year. It is consi- 
dered most economic as well as advisable to plan for block 
increases even though this may lead to transport capacity 
temporarily in excess/short of requirements at the end 
of one Plan period or another. The development of rolling 
stock capacity is more amenable to quick change, though 
here again violent fluctuations in wagon orders have to 
be avoided. In both cases, however, the perspective of 
planning becomes important: not necessarily the year-to- 
year estimates of traffic and the requirements of capacity, 
but requirements viewed as for the end of a Plan period, 
and the yearly approach towards them.'' 

1.4. The first traffic forecasts for the Third Five Year Plan were 
made in October, 1960 at the time of deliberations of the Railwny 
Convention Committee. As per these forecasts the traffic expected 
60 be mwed in the last year of the Plan was 238.8 million tonnes. 
The basis for the forecast has been stated in the note furnished by 
the Ministry as under:- 

"The production targets in th'e major industrial sectors men- 
tioned above had, however, not yet taken final shape, and 
a precise indication about financial outlay during the 
Third Plan was not available. 

Assuming a traffic level of lf34.6 million tonnes in 1960-61, and 
on the basis of available information, the Planning Com- 
mission, in February, 1960, indicated rail transport require- 
ment of 238.8 million tonnes by 1965-66. The outlay pro- 
pared was Rs. 1255 crores, for an increase of 74.2 million 
tom@ in originating freight, and 15 per cent in passenger 
trafac over the Plan period. The freight tramc anticipa- 



tions assumed the tollawing production leveb in major 
industries by the end of the Plan: 

Steel . . .  8.9 million tonnes 

Pig Iron . . .  1.5 million tomes 

Coal . . .  91.4 million tomes 

Cement . . .  13.2 million tomes 

In respect of general goods traflc, including railway materials 
and iron ore for export, an increase of 5 per cent per 
annum was provided for. The basis for this projection 
was the actual increase of 5.2 per cent per annum during 
the period from 1951-52 to 1955-56, and of 4.52 per cent per 
annurn from 1956-57 to 196041.'' 

1.5. In March, 1961, the above forecast prepared in October, 1960 
was revised to 248.9 million tonnes. This was the result of an 
upward revision of the estimates in respect of raw materials and 
coal for the Steel Plants, coal for the general public and Railway 
material and certain productions in the case of other items. The 
Third Five Year Plan, however, noted: 

"The Development Programmes for coal and certain other 
important industries have not yet all been worked out in 
full detail. As their exact nabre  and requirements be- 
come clear, it will be possible to coordinate the railway 
programme with them more closely so as to ensure that 
they move forward in harmony and their phasing and im- 
plementation are carefully synchronised. F'urthennore, 
since the overall estimates of tramc can only be treated as 
tentative at this stage, they will be subject to constant 
review in the light of the actual trends in traffic from year 
to year." 

1.0. In January, 1962, on the basis of certain studies made the 
traf8c forecast for the last year of the Plan was further revised up- 
ward to 264 million tonnes. The increase was made under coal (5 
million tonnes) and General goods (10.2 million tonnes) which meant 
an additional outlay of Rs. 175.5 crores. Another Rs. 59.0 crores were 
provided for the construction of Broad Gauge link in Assam and for 
the extension of a strategic line. A further Rs. 22 crores was provided 
for taking advance action on rail capacity required in the early year 
of the Fourth Plan. Thus the Plan outlay was increased by Rs. 256.5 
crores. 



1.7. In November, 1963, at the time af Mid-man Appraisal It be- 
,came clear that the production targets visualised in respect of coal, 
.steel and cement industries were not likely to materialise. The over- 
all rail traffic target at the end of the Plan was, therefore, reduced 
to 245 million tonnes. However, the physical programme at a 
cost of Rs. 1581.5 crores was left unaltered. In the Midterm Ap- 
'praise1 of the Plan it was stated: 

"Trends in traffic.-The development programme for railways 
in the Third Plan was drawn up in relation to n total 
traffic of 249 million tonnes estimated to materialise in 
1965-66. The present programme provides for capacities 
adequate for carrying 264 million tonnes. Owing to 
shortfalls anticipated in the production of Steel, coal 
and cement industries originating traffic in the last year 
of the Third Plan is now reckoned at about 245 million 
tonnes. However. since the traffic will be growing stea- 
dily over the remaining period of the Plan. originating 
traffic on the railways during the last quarter of the 
year-1965-66 is expected to correspond to a higher an- 
nual rate than the estimate of 245 million tonnes for the 
year as a whole. It is proposed to  carry out the rail 
transport programmes as enlarged so that transport ca- 
pacities shnuld be adeauate and even a little ahead of 
actual need at the beginning of the Fourth Plan." 

18. The Ministry of Railways have stated in their note that in 
January, 1965, a further review revealed a steep fall in the off-take 
of coal, a decline in the anticipations of iron ore export, and a fall in 
the production of cement. A reduction in the development pro- 
gramme of the Railways thus became essential. Schemes linked 
with specific projects were slowed down or deferred to the Fourth 
Plan. The programme for rolling stock was cut back 
to a capacity level of 231 million tomes (further reduced by subse- 
quent short deliveries). 

1.9. The actual materialisation of traPRc in 1965-66 was, however, 
bekw even the initial forecast of 238.8 million tomes made in O c h  
ber, 1960. 

1.10. The anticLpated txyillc target for the last year of the lPhlrd 
Five Year Plan and the actual Traftfc moved by the Railways during 







1.11. The year to year materfaliration of t d i c  was ako below ex- 
pectations from the beginning of the Plan period. The mtidpfsd 
trafFic compared with actual materialisation was as under.- 

As per estimates for 
Convention Coarmittees ActFul T d c  

Octobcr, xg60 Moved 

1.12. The broad categories of trafac in which shortfalls occurred 
are indicated below: 

(Shortfall in million tcwnies) 

With With With 
reference reference reference 

to October to 1961 to Jgnuary 
1960 estimates I* 

eStiODBta estiprabcs 

cual 1s *7 24.7 w.7 
S t d  Plants 6* 7 10.8 10 -8 
C e n # n t .  3.6 3'6 3 ' 6  
GmttalOoods . 9.1 4'5 14.6 
Railway .Material 0.6 2 -2  2.3 

1 

35 '7 45'8 60.9 

1 .l3. In the course of evidence the Committee. therefore, enquired 
whether the trafac forecasts were not framed on a raalistic basis. 
The reprewntative of the Railway Board, explained that the demand 
for rail freight t r a c  depended on the quantum of production fn 
different sectors of the economy. In M a d ,  1961. the plans were 
formulated on the basis of production targets for different industries; 
llet out by the Planning Commission and various MinkPtrfei~ He 
uidd that while 85 per c a t  of the 'incremental traf8c' pertained to 



UspsdQhc mbput related t;lla4llacW iie, goo& in mepet at which 
hioar tamgets Bad been fixed the remaining 16,per cent wae worked out 
on a 'trend basis.' In reply to another question the witness ~tated: 

"The point is we are dependent on the forecasts given to us by 
others. . . . . .We may have our own judgment, but if the 
consensus of expert analysis determine the sectoral 
targets the plan as a whole has to be accepted." 

The Chairman, Railway Board added: 

"The position is that for the Third Plan Period each Ministry's 
task was defined. . . . Railway Ministry's task was 
defined that they have to produce 245 million tonnes 
:)I trmsport. Every body addressed himself to his own 
h 3 k .  So far as the Planning Commission is concerned, 
thcir jab  apparently was to look into these things that 
everySody's plan was realistic, funds were allotted, etc. 
So far as the Ministry of Railways is concerned, they 
were given this task. After everybody had been con- 
sulted and they had said that they will be able to fulfil 
their task, we went to fulfil our own task. Things have 
turned out that other Ministries have not been able to 
achieve the goal set for them and the repercussion is 
that we have not the traffic for which we were asked to 
prepare.'' 

1.14. The Committee pointed out that in October, 1960, the origi- 
natrng goods traffic for the last year of the Third Five Year Plan was 
estimated at 239 million ItonMs. In March, 1961 this estimate was re- - to 248.9 million tonne5 and in January, 1962, it was again re- 
vised upward to 264 million tonnes. They enquired whether the 
fact that the tramc instead of increasing had actually gone down was 
considered while revising upward the estimated requirements of 
t r aac  from time to time. 

The representative of the Ministry stated: 

"During the two years 1962-63 and 1963-64 we had 30 million 
tonnes increase in the traffic. In November, 1963, this was 
the background and we had a eubstantial increase in 
trallitc. The Planning Cornmissfan, along with other Min- 
istries, said the t d B c  was 245 million tonnes minimum, 
because production in diae~ent  industries-steel, cod, 
wea Wing b a t  oa the ground. 

1.13. Referring to statement of the Ministry cited in para 
md p&ctf~II' estimates and plans for e x p d o n  tam obtsfnd, 



&ymd and uIPed for developing ~~ fmeclasts and that the cstt. 
mtes were amss checked with empirical data of past pwGh p% 
,terns and firm forecasts were developed, the Committee desired to 
know as to how despite these checks the traffic forecasts could not 
be Wre precise. The Chairman, Railway Board, state& 

"Everybody was confident that they will produce the  steel, 
they will produce the iron ore, coal etc. Everybody was 
so confident. Target for rail transport was put up to 264 
million tonnes. From 249 in the beginning it was brought 
up to 264. There was mid term appraisal in November, 
1963 and a further review in January, 1965. At our initia- 
tive it was cut down to 231, later on to 225." 

1.16. Asked whether as a commercial organisation it was prudent 
on the part of the Railway Board that they simply accepted the 
s t a t ements / a s ses~n t s  of other Ministries and did not critically 
examine, the estimates itself, the Chairman, Railway Board. reite- 
rated his plea stating: 

"Each Department has its own responsibility. Steel Ministry 
is given a task. Coal and Mines Ministry are given a 
task. Industries Ministry has a task. The overall planning 
is that of Planning Commission. It need not be neces- 
sary for everybody to have duplicate arrangement for 
going into such details. Duplicate machinery for all these 
things would cost money and so on and so forth." 

1.17. In reply to a question, the Cornmiittee were informed that 
the Transport Division of the Planning Commission laid down these 
tasks and suggested methods to achieve the targets. It was stated 
by the Chairman, Railway Board: 

"Planning Commission has Transport Division also. They me9 
our omcers. There were meetings. They decide what 
should be done and they set the tasks and how to fuM1 
the targets. Our main aim is as to what resources w e n d  
for the task set for us. Responsibility for defining the 
task has uptil now not been considered to be ours m 
squarely. We m y  suggest. Well, this looks rather opti- 
mistic; it may not be available and so on. So far es pdP 
mary rcsponsibilitv is concerned, once a task is defined far 
us we see what facilities we need. what funds we need, 
what fines we need, how many wagons clurchag esrd en- 
gines etc. That is the basis so far." & 



L1& lkgbMng the part piayed by the PYlanning Co811131Wm tbe 
-I__- rn - of the P-mmn_W comddan i n f d  the Committee: 

d d  only lfke to add that even at the time when tb 
Third lffjan was being dmfted the exercise for trafPIc esti- 
matiq ,wb made by the Railway B d  and then sent to 
the Plaxmbg Commission. The Planning Commission had 
taken into a w u n t  the varioulr projections which were 
given by the various Ministries and then in consultation 
with the Railway Board Axed a broad target for the Third 
Five Year Plan. Now this target of traffic was reviewed 
fromi time to time. As a matter of fact it is reviewed 
every year at the time of the Annual Plan discussions in 
the light of the developments which take place in various 
sectors." 

1-19. The Financial Commissioner, Railway Board explained: 
''% far as the Railways are concerned I think they should 

take the responsibility for projections of t r d c  target. 
But that is only derived largely from the targets of pro- 
duction which other Ministries have bed. What we are 
concerned with and are capable of doing is to have a cc+ 
relationship between production targets and trafac targets 
arising out of these productions. That we can do only if 
we are told in some terms where the production 
is going to be generated and in what quantity because a 
great deal depends on the location of a particular indus- 
try, movement of raw-materialrr and finished products, 
marketing, etc. On that bash the Railways have to make 
a projection of the traffic slnd then decide what fadlittea 
will be necessary to meet that traffic." 

1.20. The Committee are surprised at the explanations given 
tb Ministry of Bailways (Railway Board). In the nob furnished 
t. t]tse Cammittee, (Para 13) the Ministry had explained that "pro- 
d m c t h  asthtes and phns w expansion are obtained, analysed 
d u d  for devdoping trrffic fottc161W and that eatixnates a m  
Yawas cheeked with empirical data of past growth patterns and &rm 
m s  are then devebped." In the course of widenee, however, 
&e Ministry stated that they wore "dependent on the tarcasts given 

dbard'. viz., the Planning Cornmiadon and other N;t~&Mak 
Tht P l d n g  Cornmilmion was r c q m d ~ c  for the mwsall coordi- 
~ m d p l m h g u s d i t m s a o L ~ o a r O u  part of the 
3Why  Board b drrplkrbe mmg=r:.- @ht g&&g into 
J [ t w a s , ~ , a i ~ l t a t d a d t h r t ~ ~ d l h d Z ~  -wamcam= 
a r n # a w f t h t b t . J d a d e r : ; * ; w * m  
.IIcI; 



1.21. Apparently, the two statements made by the Ministry of 
.Railways a m  at variance with each other. The Bailways h v s  8 

sizeable establishment for 'planning' in the Railway Boaurd as well 
as the Zonal Headquarters of the Railways. The Committee are 
inclined to agree with the views of the Financis1 Commissioner that 
"so far as the Railways are concerned, they should take the responsi- 
bility of projections of t r d c  target.'' 

1.22. From the facts placed before them, the Committee cannot 
help feeling that, from the very beginning, planning in respect of 
goods traffic was far from realistic.* As stated in the Ministry of 
Railways' note (para 1.4), when the first estimates were p r e p a d  
in 19$0, the production targets in the majar industrial sectom had 
not taken final shape and a precise indication about financial outlay 
was not available. Tbe final estimates included in the Plan were. 
therefore, tentative. In fact the Third Five Year Plan specifically 
stated: 

"Furthermore, since the overall estimates of traffic can only 
be treated as tentative at this stage, they will be subject 
to constant review in tbe light of the actual trends." 

1.23. The Committee regret to note that subsequent reviews as 
contemplated in the Plan were not made and rail programmes not co- 
ordinated with the production levels reached in the major industries. 
The actual materialisation of traffic from year to year was not kept 
in view. 

1.24. It is not businesslike for a commercial organisation like the 
Railways tnerely to accept the statements/assessrments of other 
Ministries without critically examining the position themselves. 
Even when estimated traffic was not forthcoming, the Ministry of 
Railways did not promptly reduce or revise the programmes merely 
becnrusc "everybody was confident"that they would produce the 
goods. 

1.25. The Committee asked as to why an assessment of traffic was 
not made earlier than January. 1965. The Chairman. Railway Board. 
stated that upto October, 1964 there was no reason to doubt that 
there would be such a shortfall in production targets of the various 
industries because the trafRc had increased by 18 and 12 million 
tonnes in the second and third years of the Plan, respectively. It 
was pointed out that although traffic had increased in the earlier 



y e m  of the Plan there was s wide gap between Plan .anticipations 
and the actuals. The Financial Comrniasioner, Railway B d ,  &at- 
ed that although there were gaps between antidpation and rdl~lim- 
tions during the first three years it was expected that t& would 
catch up to 245 million tonnes by the end of the Plan period. H e  
stated: 

"In the earlier years during the Third Five Year Plan the 
Production targets of various Ministries kept on changing. 
It started with 238, then it went to 248.9 and in January, 
1962 it went as high as 264 millions and then in the Mid- 
term Appraisal it was brought down to 245. In 1961-62 as 
against an estimate of 15 million tonnes it increased by 
4.3. In the very next year when we had expected an 
increase of 15 millions it increased by 18.33 millions tonne.  
The year after that it increased by 12.3 million tonnes. 
This was in 1963-64. Till the time of Mid-term Appraisal 
there was still expectation that things will improve and 
the production will improve; till that time there was still 
hope that the producfion will catch up and the tramc 
will increase further. The mid-term appraisal figure was 
245 million tonnes. In the intermediate years there could 
have been variations, but still it was expected that by the 
end of the Third Five Year Plan we might reach the figure 
of 245 million tonnes. Only when in the next year, in 
1964-65. the estimated traffic increase should have been 
17.3 million tonnes but actually at came to only 2.7 million 
tonnes, we all alerted ourselves and thought that no longer 
is it possible to reach the target." 

1.26. The Committee, therefore, desired to be furnished with a 
note indicating (i) the manner in which physical requirements such 
as the number of lines to be constructed, line capacity works to be 
undertaken etc, were determined with reference to the trafflc fare- 
casts, (ii) whether the tramc forecasts were reviewed in the light 
of the actual trends in traffic from year to year. and ( i i l )  steps taken 
by the Railway Board to curtail the Plan projpammes in the light 
of these reviews. The note submitted by the Ministry of Railways 
(Railway Board) is a t  Appendix I. The note st& inter cilia that: 

"A total of six tra& projections were made for the Third 
Plan traffic, between October, 1860 end Januwy, 1965. 
The last two reviews were in the farm of annual plans for 
196445 and 1965-66, when it was realfwd that the actuar 
traf%c, especially in respect of coal and steel plants traflc., 



was likely to be appreciably less than that previously an- 
ticipated. The enclosed statement (Annexure 'A') indi- 
cates the trafBc projections made at various times, in juxt- 
aposition with the freight traffic actually carried. 

It will be noticed from the enclosed staterrlent that the actual 
trafac was close to anticipations in the first two years of 
the Third Plan. It fell short to a modest extent in 1963-64. 
For the remaining two years of 1964-65 and 1965-66 the 
shortfall in relation to the annual plans, was 14.2 million 
tonnes in 1964-65, and 4.9 million tonnes in 1965-66. As 
already stated in reply to the main Questionnaire, these 
shortfalls occurred due to the rapid1 y developing economic 
recession in the country an4 could not have been fore- 
seen.'' 

1.27. The Conunittee note that the comparison3 of traffic anticipa- 
tions and actuals made in  the note submitted hy the Ministry of 
Railways are based on the revised estimates prepared in January, 
1962, and November, 1963, and not on  the estimates prepared for the 
Conventions Committee in October, 1960 and for the Third Plan in 
March, 1961. As indicated in the Audit Report there was a wide 
gap between the actual tralfic and that anticipated in October, 1964. 
Even in the case of estimatw of January, 1962. the Committee note 
that. while the increase in traffic estimated for the first two years 
of the Plan over the traflic moved in the last year of the Second 
Plan was only 21.9 million tonnes, an increaw of 85.9 million tonnes 
was anticipated over the next three years. The Committee are. 
therefore. forced to concludp thnt while formulating their Plan the 
Ministry of Railways did not PHI. due regard to the actual trends of 
trafic. It is regrettable that henvy capita! expenditure was incur- 
red in creating traffic capacity far in excess of the requirements on 
the basis of mere hopes and expectations. Scarce resources which 
could have been utiliscd for more productive purposes were blocked. 

1.28. The part played by the Pbnning Commission a h  calls far 
romrncnt. The Commission, which was in over all charge of laying 
down the targets and for coordinating the efforts of different sectors 
to nchieve the objectives, did not exercise any check on the Railways 
incurring heavy capital cxpenditurc without corelatiw it to traffic 
requirements. Even as late as Novetnber, 1983, at the time of tbe 
Mid-term Apprsisd af the Plan, a l t h~ugh  it was evident that g d  
ttallsc would not come up to expectations, the Ministry of Railways 
W t t c  aIlowd to carry out the rail transport programmes. 



1.29. In reply to a further question from the Committee as to 
what  checks were proposed to be adopted to avoid recurrence of 
such a situation, the Chairman Railway Board replied: 

"We have since become wiser in certain ways. One of the 
ways is, at three months intervals we review these thin@. 
We have toned down various forecasts and Plan estimates. 
Even Fourth Plan targets have been cut down severely. . . . 
We hope we will be able to keep track better." 

The Financial Commissioner further explained: 

"We all learnt a lesson from this experience. The methodo 
logy for estimating the level of traffic arising from the es- 
timation of production. which was there already, is still 
continued. . . 

We have got various ratios well established, so much produc- 
tion the Railways will carry and so much percentage of 
traffic will be carried by other modes of traffic etc. If 
variations are noticed over a certain period of time, then 
they are taken into account and incorporated in the re- 
vised methodology. The point is we would be more criti- 
cal about estimation of production of other Ministries. If 
over a period of three months the expectations are not 
materialising we would enquire into the reasons. If we 
find that there are no valid reasons to justify the original 
expectation, we would insist on cutting down the target 
so that the traffic target could also be reduced" 

1-30. The Committee trust that the Ministry of Railways will  put 
to better use the existing staff for ~ l n n n i n g  at different levcls both 
in the Railways Board and at Headquarters of Zonal Railways in 
order to avoid the recurrence of a similar situation. 

(b) Growth d Goods Traffic in respect of Major Cornmoditics. 

1.31. According to Para 3(a) of the Audit Report, the total traffic 
of 1,015 million tonnes during the Plan period anticipated in 1960 
comprised 199 million tonnes of Railways' own traffic (including coal 
for their use) and 816 million tonnes of revenue earning tramc, 
While the actual revenue earning traffic was 723 million tonnes 
(about 11 per cent less) the Railways' own trafffc was 204 million 
tonnes (an increase of 2.5 per cent) during the Plan period. The 



commodity-wise break-up of the actual tramc carried is as follows:- 
. -- .- - -- 

Traffic T r a 5 c  
anti cipated hardlcd 
In 1960 

( h )  Raw nlateriiilr i t w  51cel plants other than coal 77 

I L  ; 1:intshcd priducts t'ri m s1er.l plants 3 I 29 

( J )  Ccmrnt 50 3 7 

( e )  General (;crlc:\ ; 12 378 

(6) Orher matrr~al\ I -XI 97 

TOTAL 1,015 
- -. . - -  927 

1.32. The Committee examined in detail the anticipations and 
actual movement of traffic pertaining to (i) Coal (ii)  raw materials 
for and unfinished products from steel plants (iii) general gods ,  
and (iv) railway material. 

(i) Trnfic  for Coat. 
1.33. The traffic estimates for the movement of Coal in the last 

year of the Third Five Year Plan (1965-66) and the actuals were as 
under:- 

flct ima!es Third ' Janunrp hiid-rcrm .\ctuals Shorrfnll 
for Plan r 962 Appraisal with re- 

(l)ilt.en- Estimates Iiqtimates ,:x(w. 63: ference ro 
I ~ ( m  Corn- :Marci1.61! Pim 
.nitrcc targets. 

Oct .  60) ---- -- 
Co~al 

/a) Kaihvais 22.4 22.3 -& -.*.-, J 2.4'0 20 -  3 -2.0 

( b )  Steel Plnntc , t i  1 5 . -  r S . 7  1 5 - 5  12.3 -4.7 
(c) Olhem ( 1 :  5 0 ' 4  55.4 -10.5 3 4 . 4  -16.0 -- 

O f  AL 42. '91.4 ~6.4 SL). 0 ""7 -4.7 
: t i  .... Break upinat avpihblc 

._ . _ - . . _-- -.I-.._." . . . - .---- -_ _ 
1.34. The forecasts of movement of 82.4 million tmnes of Cod 

made for Convention Committee in October, 1960 were based on coal 
production target of 91.4 million tonnes. The production was sub- 
squently estimated to reach a level of 98.6 million tonnes and the 
Anal forecast of tramc included in the Plan was placed at 91.4 m i U i ~  



tonnes. In a note submitted at the instance of the Committee the 
Ministry of Railways has explained: 

"It was estimated by the Ministry of Steel and Mines in Octo- 
ber, 1960. that the production of coal in 1965-66 would be 
98.6 million tonnes. Of this, 73.2 million tonnes were to 
be drawn from the Bengal-Bihar Coal fields and the rest 
from the outlying fields. I t  was estimated that 91.4 mil- 
lion tonnes of coal would move by rail. the balance 7.1 
million being consumed bv collieries or moved by other 
m a n s  of transport. 

'Subsequently, the Ministry of Steel and Mines advised field- 
wise coal production targets and directional breakdown 
oi movement requireinents. On the basis of this. certain 
changes were made in the physical programme for addi- 
tional transport capacity: these changes as well as the ad- 
ditional financial outlay required were incor~orated in 
the Plan frame with the concurrence of the Planning 
Commission." 

1.35. The January. 1962 estin~ates took into accaunt a n  additional 
5 million tonnes of coal to be m v e d  to Coal Washeries etc. At this 
stage it was expected that the production of coal would reach 105.7 
million tonnes in the first quarter of the Fourth Plan. Rut in the 
Mid-term Appraisal made in November. 1963 it was expected that 
the production in 1965-66 would reach a level of only 89.9 million 
t m e s  (Actual production was of the order of 69.5 million tonnes). 
The trafic forecast for coal for 1965-66 was, however. reduced only 
by 2.4 million tonnes. 

1.36. In evidcccc, the Committee enquired as to why the traffic 
forecast for coal was reduced by only 2.41 million tonnes when the 
target for coal production was itself brought down by 8.7 million 
tonnes from Plan target of M . 6  million tonnes to 89.9 million tonnes. 
Thev were informed that the traffic forecast for movement of coal 
was-based on the recommendations of the Working Group on coal. 
The Committee desired to be furnished with a note giving the de- 
tails of the composition of the Working Group-its t e r m  of refcr- 
ence and recommendations, together with Government's decision 
thereon. In a note subsequently submitted to the Committee the 
Ministry of Railways (Railway Board) have explained: "A new 
factor developed during the Third Plan to change the ratio between 
the total production end the rail movement of coal. This factor wee 
the capacity needed for the movement of washed coal to be supplied 
to the steel plants. The Planning Cc#rmisskn had anticipated at 



dhe time of the Mid-term Appraisal that the waaheries then existing, 
as well as the additional washery capacity likely to be established 
during the remaining period of the Third Plan, could be expected to 
supply about 9.5 million tonnes of clean coal in 1965-66. The supply 
of washed coal to the steel plants involves a duplicate movement so 
far as the Railways are concerned, The primary movement is from 
the mlAelds to the washeries, with a secondary movemmt taking 
place from the washeries to the steel plants. 

1.37. A proportion of the movement of washed coal from the 
washeries to the steel plants takes place by means other than rail. 

1.38. While reducing the production target for coal by 8.7 million 
tonnes at the Mid-term Appraisal, therefore, full account was taken 
of the increasing quanttum of duplicate movement, and the corres- 
ponding rail movement reduced by only 2.4 million tonnes, thus 
.allowing for approximately 6 million tonnes of duplicate movement." 

1.39. Another note giving the details of the composition of the 
Working Group on coal, its terms of reference and recommendations 
etc. furnished by the Ministry of Railways is at Appendix 11. 

1.40. The Cornnlittec note from para 15 of the First Report of the 
Working Group on Coal Production and Transport that the original 
target of 91.4 million tonnes of Coal Traffic took into account 13.78 
million tomes of Washed Coal to be moved from the washeries. The 
Mid-term Plan Appraisal specifically stated that clean coal to be 
supplied by the Washeries in 1965-66 would be 9.5 million tonnes- 
It is thus clear that the estimate of the Working Croup of the 13.78 
million tonnes of washed coal cxceedcd the actual .requirements by 
more than 4 million tonnes and this margin should have been taken 
into account by the Railways while determining the net quantities 
of coal to be moved. 

1.41. Further in their First Report the Working Group had re- 
.commended that : 

"the estimates of d e m n d .  the progress in production and 
transport facilities for coal in the Third Plan, should be 
reviewed on an annual basis." 

1.42. In their Second Report as well the Working Group had 
.suggested- 

* ' I t  is necessary to  tie up more closely the requirements of 
coal movement in various directions and the wagm avail- 
ability in these directions on a year to year basis depend- 
ing upon the increased line capacities likely to be eehiev- 
ed by the railways each year. The Ministry of Mines and 



Fuel and the Coal Comptroller sHould try to work out the 
phased requirements of movements direction-wise from 
year to year and the Ministry of Railways should estimate 
what increased line capacities will be available in each 
direction from year to year." 

1.43. The Committee are constrained to observe that the suggestions 
cvf the Working Group were not properly followed and the actual 
trend of movement of coal from year to year was not kept in view 
while fixing the traffic targets. 

1.44. In this connection the Committee would also invite reference 
to the recommendations of the Estimates Committee made in para 56 
of their Thirty-Third Report (Third Lok Sabha). 

"The Committee observe that although the year-wise targets 
of coal production as worked out by the Working Group 
in its Second Report have been agreed to by the Railways 
and they are broadly committed to move the quantity in- 
dicated therein, the fieldwise target of production and dir- 
ection-wise movement thereof during each of the remain- 
ing three years of the Third Five Year Plan. have still not 
been furnished to them by the Ministry of Mines and Fuel. 
It is unfortunate that the lessons of the Second Plan when 
production was deliberately stepped up regardless of the 
fact that corresponding transport facilities were not avail- 
able, have yet to be learnt. 

7 

NOW that a coal production target of 98.3 million tons has been 
agreed to by all concerned, the Committee would stress 
upon the Ministry of Mines and Fuel the need to work out 
the fieldwise targets of production and directionwise move- 
ment thereof for each of the remaining three years of the 
Third Five Year Plan so that the Ministry of Railways 
get timely notice to gear up their transport arrangements 
to meet in full the requirements." 

In reply (page 23 of Eighty-eighth Fkport of Esti-tes Commit- 
tee, 'Third Lok Sabha) the then Ministry of Mines and Fuel stated 
that the direction-wise transport requirements for movement of Con1 
during the h a 1  year of the Plan had been furnished but inforrna- 
tion for the intervening years could not be made available as the 
sponsoring authorities were not able to furnish detailed destination 
wise requirements from year to year. It has been added- 

"For the p u ~ p o s e  of future planning, however, it has been de- 
cided that the Coal Controller will organise, on a continu- 



ing basis, the collection of factual information in regard 
to direction-wise requirements, so that a realistic assess- 
ment of directionwise movement of coal can be made from 
year to year." 

The Committee would like to be informed as to whether the above 
procedure is since Mag: strictly followed by the CsaI Canttaller anti 
whether the Railways take into account in planning for Coal tramc 
the direction-wise transport requirements. 

(ii) Trafic for the Steel PZunts. 
1.46. As stated in the Audit Report, cited above. the traffic esti- 

mated for the Steel Plants and that actually moved on the Railways 
during the Third Plan period was as follows:- 

Traffic Traffic 
.Aniicipared hauled 
in 1960 

- .- -. ..- . - - . - . - . . .. -- . - - -- . . 
in million tonnes 

(4,: Raw material\ for Stcel Plants \ ~ : h ~ r  than coal S 6  77 
( b j  Finished pr t.lacts from Steel Plants 34 29 

The traffic targets fixed for the year 1965-66 at different stages of 
planning and the actuals were as under:- 
- - - - -  -- - -- 

i-\t~rnatc, 'I hlrd Januar:. SLJ-term Actual~ Shortfall 
for Plan r 962 Appraisal w ~ t h  re- 

C.~nvcn- Estimate, Estunates Sf\\.. 63.1 ference to 
! I (  n Cirnl- .March 61 Y Ian 
: ~ i l t t e ~ .  targets 
0 .  t 

1,47. In a note furnished at  the instance of the Committee the 
Ministry of Railways have explained: 'The reduction of 0.1 million 
tonnes in the estimated movement of finished products was caused 
by readjustment in the production targets of public sector steel 
plants. This included the re-scheduling of Bokaro Steel Plant. A 
review was made of the raw material requirements of steel plants 
in propartton to the finished products. It was caneluded that for 
every one million tonnes of finished steel, 3 to 3.2 million tonnes of 



-raw materials (excluding cool) were required. For production 
target of 8.4 million tonnes of steel, including pig iron, revised raw 
material requirementi were, therefore, e s tha t cd  at 26.1 million 
tonnes." 

1.48. The Committee understood that earlier in October, 1960 the 
estimates for movement of raw materials for the Steel Plants were 
worked out on the ratio of 2.57 tonnes of raw materials for everv 
tonne of finished product. They, therefore, enquired the reasons for 
adopting the revised formula of 3 to 3.2 million tonnes of raw mate- 
rials per tonne :>f finished products. The representative of the Min- 
istry of Railways attributed this change to two main facts viz. ( i )  
change in consumption rates due to change in the quality of iron 
ore being supplied to steel plants and (ii) change in the direction of 
movement of iron ore. The Chairman, Railway Board, however. 
stated that it was difficult for the Railway Board to explain this as- 
pect. The Ministry of Iron and Steel had made periodical studiilc 
of those problem% and had established the working norms. Tlw 
Secretary, Department of Iron and Steel, explained that the working 
ratios were re~~ised on the basis of working results. He agreed t r~  
examine the matter further in consultation with the Ministry of 
Railways and furnish a note. 

1.49. Consequently, the Committee desired to be furnished with 
the following further information: 

((1) What were the quantities of raw materials and finished 
products, for Steel Plants moved by rail during the  Scconi 
Five Year Plan? 

(2) What yardstick was adopted during the Second and Third 
Plans to estimate the traffic of raw materials and finished 
products to be moved by the Railways? If the yardstick 
was modified during the course of the  Second and Third 
Plans, the modifications made and the reasons therefore? 

(3) The quantities of raw materials and finished products ac- 
tually moved by rail during the Third Plan period. How 
dws this compare with the basis adopted for the yardstick. 

(4) On what basis have the requirements for movement of 
raw materials and finished ~roduc ts  for steel ~ l a n t s  been 
estimated for the Fourth Five Year Plan period. 

(5) What has been the actual experience in 1966-67 and 
1987-68. 

(6) Was the yardtitick been modified in the Iight at  experience? 
It! so, in what rrespects? 



1.50. The Commatee regret that Gw81nment have not h i -  
the requisite information despite a reminder. The Cornmitt- are 
surprised that the Department of Iron and Steel have not been able 
to indicate any bagis for the yarddtick adopted by them to determine 
the kraffic of raw materials and the finished products of Steel Plants 
required to be moved by the Railways during the Third Plan 
period. i t  appears that Government did not pay close attention to 
this vital matter while fixing initially or revising upward the targets 
for the movement of traffic by tail for the Steel Plants during the 
Plan period. The Committee suggest that Government should from 
now on review carefully yardsticks tor the movement of raw 
materials and finished products by rail in the light of experience 
gathered in this behalf during the last ten years so a9 to have realis- 
tic targets and avoid a shortfall to the extent of more t h ~ n  Xl per 
cent which occurred due to unrealistic planninz i n  the Third Plan. 

( i i i )  Traflc for Genrrral Goods: 

1.51. According to a note from thc Minist? of Railways (Rail- 
way Board) the following cclmmoditieq constituted the main parts of 
general goods traffic: 

( 1 )  Iron and Steel; 
(2) Manganese Ore (for users fither than steel plant and for 

export ) : 

(3) Limestone ( f o r  users other than  steel plants);  

(4) Petroleum products; 

(5) Foodpains; 
(6) Salt; 
(7) Fert ilisers; 

(8) Jute and catton (raw and manufactured); 

(0) Tea; 

(10) Paper; 

(11) Sugar; 
(12) Sugarcane: and 

(13) Oil d. 

1.52. At the t h e  the Third Plan was formulated. the 'railway 
material' and 'iton an for export' were also includd within #e 
category of 'general Ipoodo'. Subgcquently, however, them comma- 



dities were separated and independently shown in the freight traffic 
~ ~ s p e d ~ .  

1.53. The t r a c  targets fixed for the year 1965-66 in respect of 
general g o d s  were as follows: 

(In million tonnes) 

Estimate Third Jdnuary Mid-term Actual~ Shortfall 
f i r  Plan 1962 Appraisal with 

Conven- Estimates Estimates (Nov. '63) reference 
tion Corn- March '61) to Plan 
mitte. Targets 

(a) Imn Ore for 
Export ( 1  1 1 . 2  1 1 . 2  8.0 5 . 2  -6.0 

( b )  Othrr General 
Goods (i 7h.7 S6. H 8 7 . 9  78.2 1-1.5 -- --- 

92 '5  87' 9 98.0 95 '9  S3.4 -4 '5  

u Breakuphot available. 

1.54. It m y  be noted that in January, 1962, estimates, an increase 
of 10.2 million tonnes in the movement of General Goods was assum- 
ed. Explaining the positioi~ the Ministry of Railways have stated 
in a note: 

"The National Plan published in March, 1961, provided for 
substantial growth in foodgrains, fertilisers, vegetable and 
mineral oils. cotton and sugar, as well as in the production 
of cement, and the development of multi-purpose projects 
and additional housing. It was thereafter (in January, 
1962) decided to increase the general goods trafilc antici- 
pations for the end of the Plan period, by 10.2 million 
tonnes: In agreement with the Planning Commission, a 
further allocation of Rs. 55.5 crores was made to meet this 
additional requirements (Rs. 45.5 crores for rolling stock 
and Rs. 10 crores for line capacity works.)" 

1.55. The Committee desired to be apprised of the developments 
between March, 1961 and January, 1962 which had prompted the 
Ministry of Railways to put up the target of general goods' tramc. 
They asked whether the actual trend in traffic wns kept in view at 
the time of revising the forecasts. They also desired to be furnished 
with the figures of anticipated general goods traffic and the actual 
materialisation during the years 1960-61, 1961-62 and 1962-63. The 
representative of the Ministry of Railways promised to furnish a 
note containing the detailed information desired by the Committee. 



. 1.56. The Ministry of Railways have furnished a note which inter* 
d i a  states as follows:- 

"The Third Plan published document (March 1961) envisaged 
a traffic target of 248.9 million tonnes in 1965-66 including 
general goods at 99.4 million tonnes (excluding iron ore 
for export, but including railway material, except coal). 

This target of 99.4 million tonnes was based on an anticipated 
annual rate of increase of 4.1 per cent per annum over the 
base of 82.5 million tonnes actually carried in 1960-61. 

A subsequent review showed a growth rate of 5 per cent per 
annum in this traffic during the 10-year period from 
1951-52 to 1960-61. It was also estimated that a backlog 
existed to the extent of 5 million tonnes of general goods 
traffic, held up due to insufficient rail transport capacity, 
aggravated by the strike in July, 1960. It was considered 
that if this traffic had actually materialised, the base 
figure. as in 1960-61 would have been 87.5 million tonnes. 

Taking the above two factors together, an increased rate of 
per cent per annum in general goods traffic was provided, 
over the base figure of 87.5 million tonnes, to arrive at the 
end of the Third Plan This represented an increase of 
about 10 million tonnes over the original figure of 99.4 
million tonnes. 

While making this increase. the \vital nature of general goods 
traffic to the economv of the countrv as a whole was fully 
borne in mind.   he-~hird Plan prdvided for considerable 
development In t h e  realm of industry and agriculture; 
it was considered that adequate rail transport must exist 
to mb\?e the general goods traffic required to feel this 
development ." 

1.57. The Committee cannot but feel unhappy at the manner in 
which the estimated target for the movement of general goods traffic 
was revised from 87.9 million tonne,  as envisaged in the original 
Third Plan estimates (March 1961). to 98 million tonnes in January. 
1962. This was done on the assuniption that the traffic which could 
have been carried by the Railways in 1960-61 should be assumed to 
be 87-5 million tonnes instead of the a c t ~ a l  82.5 million tonnm. The 
Committee consider that the Planning Comn~ission could and should 
have exercised the necessary check to curb the persistent tendency 
of the Railway Board to overestimate traffic requirements. The C m -  
mittee would like the Planning Commission and Government to 



c~tmciac cautim in revising the targets upwards sa 9s to avdd the re- 
currence of such cases of unrealistic planning which result in over- 
capitalisat ion. 

(iv) Traflc for Railway Materials 

1.58. The estimates of t r a f !  for movement of Railway materials 
in the last year of the Plan were: 

(In million tomes) 

Convention Third January, Mid-term Actuois Shortfall 
Chmmittee Plan 1962 Appraisal with 

Estimates Estimates Estimates (Nov.'r\3) referc~cr 
%Oct.' bo) ( M ~ J . . '  61 , to 

Plan 
rargt t s  

( a :  Coal . 1.1'4 2 2 . 3  -2.3 ZJ .o 2 0 . 3  -2.0 

( h )  Other Railway 
Mater~al . 21..: 2 2  9 .,- 7 7 , O  2 2 . 9  2 0 . 7  - 2 . 2  

1.59. In e~ idence  the Committee asked as to why the traffic for 
Railway matcrials was retained at the original estimated figure 
(22.9 million tonnes) when other traffic was lagging behind, the 
representative of the Ministry explained that Railway materials in- 
cluded material for the  maintenance of track structure. The track 
renewal programme was not changed. 

1.W. The Committee regret to observe that, even in the vase of 
material required for their own use, the estinmtes prepared by the 
&ailway Board were not precise. 



PHYSICAL TARGETS AND ACHIETEMENTS 

The physical targets and achievements of some of the major items 
during the Third Five Year Plan are indicated below: 

I'lanl:ci, Throw Total Achit ve- Throw 
targets fcrward ments forward 

from 10 
Second I-out h 
Plan Plan 

New Lines . . 1,gzcKrn. ~ , r o c K m .  3 , o t ~ K m .  :,OolKm. 1,219lCrn. 

Elect rificiition . 1,760E;rn. . . 1,770KrnC 1,746Km. : 4 Km. 

Doubling . . 2,560h-m. I , I K K ~ .  j,66 Km. 3,228Iim. j 3 t F m .  

. . I,OZZNOS. 601Xos. 361 Nta 

( a )  New Lines 

2.2. At the instance of the Committee the  Ministry of Railways 
(Railway Board) have submitted a note explaining the reasons for 
the shortfall in the construction of New Lines and increase in ex- 
penditure; etc., which is at Appendix 111. According to the note the 
original Plan provided an amount of Rs. 147 crores for construction 
of new Lines. Later on the provision was increased by Fk. 59 crores 
for the construction of two strategic lines in Assam. The total Plan 
allocation thus became Rs. 208 crores. Another Rs. 6 crores were 
spent due to increase in the cost of labour and material etc. 1801 
Krns. of New Lines at  cost of Rs. 162.49 crores were actually com- 
pleted during the Third Plan. 
----.. I _ _  - -- . . . - - - - - -- - - -- - -- - - - - -. - - - . - - - - --- - 

lir Figures arc ~ i t h  t c f e r c ~ e  to the orlgirlal Plan targets and db not take Into 
account the subsequent rcvlslon of I U ~ C ~ S .  

CHcvifcd, 

**8,336 vmgwrr procured in cxcm.; of the Plan rargtt aftcr wiping aut the throw 
fornard from the Smmd Ylm. 



2.3. Annexure '8' to the note furnished by the Ministry indicatm 
the  anticipated return of the New Lines constructed during the 
Second and Third Five Year Plans. The Committee note that out 
of the 19 New Lines (2,496 Krns.) undertaken* during the Third 
Plan at an estimated cost of Rs. 237.62 crores only five lines were 
expected to become remunerative in the 6th year after the opening 
of the line. Two more lines were expected to become remunerative 
in the l l th  year. While information on the remunerativeness of 
three lines was not indicated in the note, the othm nine lines are 
not expected to become remunerative even by the l l t h  year. 

2.4. One of the lines (Guna-Maksi) estimated to cost Rs. 9-60 
crores is not only unremunerative but is expected to run at a loss 
of 4 per cent even by the l l th  year. The cost of these nine unre- 
munerative lines was 60:6 per cent of the total cost of all the 19 
New lines. In reply to a question as to when the new lines are ex- 
pected to become remunerative assets for the Railways it has been 
stated in the note: 

"It is difficult to say with any precision when the unremune- 
rative lines will actually become remunerative. As would 
be seen from Annexwe 'B', some of the new lines were 
taken up for construction on considerations other than 
direct commercial return to the Railways." 

2.5. The Committee, therefore, desired to be furnished with a note 
indicating the location of each of the nine lines, progress made in 
their construction, and action taken, if any, to slow down the con- 
struction work after it became clear in the Mid-term Appraisal that 
traffic would be less than anticipated. The note submitted by the 
Ministry of Railways is at Appendix IV. Among others, in the case 
of Hindumalkot-Sri Ganganagar Broad Gauge line sanctioned at an 
estimated cost of Rs. 1.01 crores it has been stated in the note: 

"Though not justified financially, the construction of this rail 
link was approved by the Planning Commission as a test 
case of "Shramdan" offered by the people of the area and 
the State Government. The line was sanctioned in 1961. 
For several years, however, Shramadan was not forthcom- 
ing for earthwork and for construction of service and re- 
sidential buildings. The State Government are now doing 
the works for which "Shramadun" had been contemplated 
earlier. The State Government have also expressed their 
inability to arrange for "Shramddan" of skilled and un- 
skilled labour required for the construction of service and _ _ -  -_______-__ _ _  I_l__ .- -_ - .,-.__l..l. _ -_ 

*Taken up for constructim. All of them have, however, not been completed. 



residential buildings but the State Government have now 
deposited with the Railway Rs. 1.47 lakhs collected by 
them from thy Public towards the cost of skilled and un- 
skilled labour for the purpose. The work is now in pro- 
gress." 

With regard to Guna-Maksi R& Link which t expected to ntn 
at a loss even in the 11th year it has been stated: 

"The main justification was to provide an alternat~ve route ftk 
the movement of increased coal traffic from Central India 
coalfields to Ahmcdabad and Saurashtra area in W&CT!I 
India. I t  was  co:;sdered ?ha t  the section from Bina to 
Bhopal on the Grand Trunk Route and Bhopal to Maksi 
on th,. Western Railway v:ould not be able to bear the 
h c n v ~ f  trafIic ant1c;patcd. It was als,) considered that the 
constructio~~ of this lint. would open up a new area in 
Madhy;~ Pradeck a :  prescn! I~jcking in rail communica- 
tions W:th f h c  openin? of a B.G. connection with Kandla 
Port, the  H.G. rnutc  tr-afic moving from and to the Port 
from C t v t r a l  India  I Y  likely to  develop on this line. Con- 
strwctlon of ! ! : c  l'nci is I R  progress. Due to paucity of 
fund.; progrcss on this line had to be slowed down from 
time to  tilnt. to r b n n l ~ l r  dii-crsinn of funds to more urgent 
works." 

2.6. From thc 1\Ilnlstr> c h f  Hsrlmay'.; nnte (at  Appendix 111) the 
Committee ftrr:hcr nntc t h n f  among the lines deferred slowed down 
there ave two lit1 ts i ~ : i n ~ ~ l : . ,  Jh~lnd-Kandla and Mangalore-Hassan 
which werc ac!u:-ll\. s:ir:rt~o~lcd i : ~  %la>- and November, 196.1 respec- 
tively 1 ~ 3  1011!r : ~ f t e ~  thc Mid-?elm Appraisal in November, 1963. 
The Cornrnrttrc, th:\rcforc, dcrc:red to he furnished with a note show- 
ing: 

(a )  wl~tlt i l~*r whilc snnc t~on ing  these works ,the Mmistry tcok 
into account thc slow g rok th  of traffic in the first three 
years of the Plan: 

(b) what developments prompted the Ministry to slow them 
down subsequen-tl y ; and 

(c) w h e t h ~ r  m y  other n t w *  lines or line capacity works were 
sanctioned aft(-1 November,. 1963. If so, the expenditure 
incurred on those works. 

2.7. The note submit?& b\. thc Ministry of Railways is at Appen- 
dix V. It has been stated inter aria in the note that the Mangalore- 
Hassan and Jhund-K;lndln Projects werc sanctioned to meet the 

3482 (Ail) L S 3 .  



spectfic requirements of the Mangalore and Kandla Ports and had 
little to do with the general slowing down of the rate of growth 
of trafac on the Railways in the first three years of the Third Plan. 
It has been further clarified in the note that the Mangalore-Hassan 
Railway line was approved by the Planning Commission in Septem- 
ber, 1961 along with the Development Plan of the Mangalore Port. 
The work was to be started in consultation with the Ministry of 
Transport. As a result of recent Cabinet decision, approving the 
Mangalore Port Project, the Railway Administration had since been 
advised to complete the work as early as possible. As regards the 
Jhund-Kandla line it has been stated, among other things, in the 
note: - 

"The work has never been slowed down. On the other hand 
within the limited funds made available efforts have been 
made to expedite the completion of this project. Also, 
according to the latest re-assessment of traffic the line is 
likely to be remunerative with the returns given below:- 

"1st year 7.09 per cent, 6th year 9.42 per cent, 11th year 
11 -76 per cent." 

2.8. In the course of evidence. the Committee enquired as to what 
action was proposed to be taken by the Railway Board to ensure 
that only economic criteria were followed for construction of a new 
line or restoration of old lines. The Chairman, Railway Board stat- 
ed: "Some lines have become un-economic because the estimates 
of traffic have gone away. So far as proposals for new lines arc 
concerned, we resist and we have resisted successfully the proposal 
if we fcund that such lines would be unremunerative." 

2.9. In another note submitted to the Committee subsequently 
(placed at Appendix I) following considcrations are stated to deter- 
mine the proposals for construction of New Lines: 

(a) Lines required for heavy industrial, mineral, and other 
projects included in the Plan period. Thzse were project 
oriented lines, specifically provided to enable the develop 
ment of new resources in the country. Their financial im- 
plications, therefore, had to be adjudged on a long term 
basis; 

(b) lines required for meeting Defence and strategic needs; 



(c) lines required fo r  the development of backward areas 
generally and to serve the economic, social and politicat 
needs of such areas. The costlbenefit ratio for such pro- 
jects took into account the benefit to the area concerned, 
along with the likely financial return to the  Railways; 

(d) lines sponsored by the State Governments or other agen- 
cies for construction projects or to meet restricted or local 
needs; 

( e )  a limited number of lines required for purely operational 
purposes. 

2.10. In this connection the Committee would like to invite the 
attention of the Ministry of Railways to the following observations 
made by the Committee on Transport Policy and Co-ordination in 
January, 1966 on which the Chairman of the Railway Board 'was 
represented: 

61 . . . .there are several instances of decisions on new railway 
lines being taken on considerations other than commercial, 
such as, administrative need or general regional develop 
men t. 

It is necessary to reconsider the approach to be followed 
in the constructioln . of new railway lines in Botme. 
We are of the view that, generally, the Railways should 
provide for only tho* lines which are expected to yield. 
over a period of time, normal return on the investment 
involved in their const -uction. The lines which are 
expected to be unremunerative cvcn after a few years 
of their opening should be taken up only in exceptional 
circumstances and in d l  such cases provision should he 
made to compensate thc Railways for the losses involved." 

The Committee endorse thc ahove recommendations made .by the 
Committee on Transport Policy nnd Co-ordinatSon and suggest  that 
the Railways should not provide fc*r any new lines unless it is expect- 
ed to yield over a period of time a normal return on the investmcnt 
involved in its construction. Wherc., in cxccptional circumstances. 
the constructfon of an unremunerative line has to be taken up by 
the Railways, there should be specific provision for compensating the 
Railways against lo~ses by whosoever sponsors the proposal, so that 
the general user of the Railway.; is not burdened with avoidable 
surebarge which results from swh unremunerative capitalisation. 

Ell, The Coanmittee need hnrdly point out that in dacidimg on 
the construction of new Unes Govemmcnt should rloaely stPdy the 



e ~ ~ i c r ;  of proviWg trampart thFaugh road or rail, for it may 
vdl be that, in the light of modern dcvelopnreot, road transport 
would prove to be, cheam and quicker. 

(b) Line Capacity Works 

2.12. A number of w ~ r k s  including doubling of lines, extension 
of Yards, provision of additional loops and extension of loops and 
provision of crossing stations etc., were undertaken by the different 
Railways with a view to increasing the capacity of the existing lines 
and yards. The expenditure on these works was Rs. 319 crores (in- 
cluding expenditure on works thrown forward from the Second 
Plan) as against the Plan estimate of Rs. 183 crores. The Commit- 
tee desired to know, in respect of each of the works costing above 
Rs. 5 lakhs completed during the Plan period. the additional tramc 
anticipated to be handled by 1965-66 after their completion and the 
actual traffic carried. The Ministry of Ra~lways furnished detailed 
information in respect of 54 works costing over Rs. 30 lakhs each, 
their cost aggregating to about Rs. 104.26 crores. Tt is seen from 
this note that the traffic moved in 1965-66 was bclow the expected 
movement of traffic i n  most of the  sections. In respect of 16 works 
(including 12 doubling works) the aggrcgat~ cost of which was 
Rs. 27.03 crores. the utilisation in 1965-66 was, in fact, less than 
the capacity available before t h ~  works were undertaken. In some 
of the other works the Increase in traffic handled was marginal. 

2.13. During evidence the Cornmlttee enquired the rcasons for the 
poor utilisation of additional capacity created during the Plan 
period. They also enquired whether the doubling of lines could not 
be avoided in certain cases by adoptin2 cheapcr methods like r.xtcn- 
sian of loops, improved signalling etc. Thc Chairman. Railwav 
Board, stated that they always tried to end the cheapest wav to 
meet the anticipated increase in traffic. In some cases. however, i ~ -  
stead of adopting the cheaper method and making short-term 
arrangement, they took a bolder step, which proved cheaper in the 
long run. 

2.14. Subsequently the Ministry of Railways submitted a note to 
the Committee explaining the basis on which the line capacity 
works were provided on the Railways during the Third Plan, the 
reasons for poor utilisation of' the add ttimal capacity gcnc.,rated hy 
these works and the improvements effected in the method of fore- 
casting traffk at different points and sections. I t  has been stated in 
the note: 

u . . . . . .it was decided in consultation with the  Planning Cow- 
mission, to carry out the  rail transport programmes as 



enlarged in January, 1M2, "so that trangp6rt capacities 
should be adequate and even a little ahead of ctctuai nwd 
at the beginning of the Fourth Plan. 

Despite this, when the review of traffic anticipations in Janu- 
ary, 1965, revealed a steep fall in the movement of certain 
commodities, a reduction in the development programmes 
t ~ f  the Railways was considered essential, and was aztu- 
ally carried out. Schemes linked with specific projects 
were slowed down or deferred to the Fourth Plan. The 
procurement programme for rolling stock was also out 
back." 

"With all that ,  hourever, surplus line capacity as well as roll- 
ing stock capacity did exist a t  the end of the Third Plan, 
and this fact has also been already brcught out. The 16 
works under reference in the present Questior., ac: also 
some of the  other works where the increase in the traffic 
hancllcd was marginal, h a w  to be viewed in this back- 
ground. Brief Comments on the 16 works in quzstion are 
given below: insufficient increases in the traffic natldlell 
in other cases being due to the overall shortfall in trLfSic 
ma.terinlisation." 

2.15 It has bcen added in the note: 
"Planning fur rail transport capacity during the Third Plan 

was largely production oriented: production targets of 
various commodities were taken and developed into pat- 
terns of rail movement. 

The position has s ~ n c e  changed. The installed capacity in a 
number of industries i n  t h e  country is not fully utilised 
for want of demand. The present planning of Rail trans- 
p r t  is, therefore, demand-oriented and every effort is be- 
ing made to scmtmise the demand projections available 
in respect of the major commodities. Among others, such 
demand projections have beenthre being made by the 
Committee on Assessment of Coal Demand. the Joint 
Technical Group, the National Council*for Applied E c o n ~  
rnic Research, t h e  M a r k ~ t h q  Organisation of the Indian 
Uil Corporation, rrnd the Tnzltitutc of Petroleum, etc. 

Flirther, the  Plans for esprrnsion of capacity receivert from 
the other Ministrim are being closely checked to see how 
far thev arc firm 2nd whether resource allocation wauld 
bc f&heorning for their implementation. In respect ad 

--..-LL-- " C ""- ----- ------. -- ---.--- ---- - . . 
*Not npradwcd. 



the production of iron and steel, c l w  liaison is being 
maintained with the Ministry of Iron and Steel as well as 
the Planning Commission to determine the status 012 al: 
new blast furnaces individually, likely to be cornniissioned 
till 1970-71. The programme for new blast furnaces is be- 
ing kept under constant review. Similarly, a factoq by 
factory check for the expansion of cement production in 
the country has been made in consultation with the Ce- 
ment Allocation and Co-ordinating Organisation and thc 
Ministry for Industrial Development. 

At a meeting with the Planning Commission, it has been 
decided to undertake quarterly reviews of all trends of 
development, as well as the traffic trends on the Itailways. 
This is expected to enable necessary correctives being ap- 
plied in time to see that rail transport planning remair.5 
as realistic as possible. 

2.16. The Committee are not convinced by the explanation that 
efforts were made by the Railways to find the cheapest means to 
meet the anticipated increase in traffic. They regret to find that in 
the case of as many as 16 works including twelve works of doubling 
of tracks costing Rs. 27.03 crores, the capacity actually ntilised in 
1965-66 was less than the capacity available before the works were 
undertaken. The Committee strongly deprecate the tendency of the 
Railways to go in for works, including doubling of track, without 
critically examining their economics. The Committee would like the 
Railways to review the Works Programme, particularly for works to 
increase the capacity and doubling of track, in the light of experience 
gained daring the Third Plan so as to minimise what would other- 
wise be infructuous expenditure, 

217. The Committee note that the Ministry have now chlmgtd 
the msthodology of planning from a production-orieated to a de- 
mand-oriented one, and also undertaken to scrutinise in detail the 
demand projections for rail t d c  for major commodltfes. The Com- 
mittee hope that, with this change in methodology, the trafF1c fore- 
casts of the W w a y s  would be more malistic than hitherto. Thc 
Cornmittso suggest that the Railways should critfcally review the 
methodology of planning in the light of expcsriepfe at intervals d 
a year or two. 

2.18. As agairmt 2,033 locomotives (including 92 locomotives 
thrown forward from the Second Plan and 177 locomotives not in- 
cluded in the Plan under 'Rolling Stock' but accounted for in the 



Electrification Project ) Rail ways procured 1,864 locomotives during 
the Third Plan. 

2.19. The Committee learnt from a note furnished by the Minis- 
try of Railways that while the procurement of Broad Gauge steam 
and electric locos was less than the targels by 64 and 72 respectively 
the procurement of Broad Gauge main line Diesel Locos was more 
than the target by 74. The Ministry had decided during the Plan 
period to restrict the procurement of Broad Gauge steam locos 
(manufactured a t  Chittaranjan Locomotive Works) and hence the 

shortfall. Further it  was pointed out in Para 17 of the Audit Report 
that out of the 373 Broad Gauge Diesel locomotives procured during 
the Third Plan 312 were imported at a cost of Rs. 36 crores. 

2.20. The Committee enquired the reasons for curtailing the indi- 
genous production of steam locomotives and increasing imports of 
diesel locomotives. Thcv were informed that although there was a 
~ubs t an~ ia l  increase in the number of diesel locomotives there had 
been no reduction in the number of steam locomotives durmg the 
Plan period. As against 5331 steam locomotives in 1951 there were 
6619 on 31st March, 1966. In the case of diesel engines, as against 
17 numbers in 1951 there were 520 engines on 31st March, 1966. 'Ete 
withness added that diesel locomotive was preferable to a steam 
engine both from the point of view of its economic working and 
transport capacity. The production of diesel and electric locomotives 
in the country had, however. to be slowed down mainly due to 
foreign exchange difficulties. 

2.21. At another place in this Report, dealing with paras 16 and 
17 of the Audit Report, the Committee have expressed their concern 
over the delay in developing indigenous capacity for manufacture 
of diesel and electric locomotives. The Committee desire that efforts 
should be directed towards establishing production of diesel and 
electric locomotives in the country at competitive ccwt so that im- 
ports of these locomotives are minimised. 

222. The Railways have by now gathered sufecient exmriencr? of 
the working and economic returns flowing from dieselisation and 
electrification. The Committee would Iike the Railways to evolve a 
suitable set af economic criteria to decide the desirability of diakcdi- 
sation or elactrifleation of particular sections on the Railways in thC 
light of tmmc offering and trnFtlc projections, so as to en- thc 
k t  utiUsrttan of resources. 



2.23. During the Third Five Year Plan, the Railways proclmd n 
total of 1,44,789 wagons against the initial target of 1J7.144 and 
throw forward of 19,309 wagons from the Second Plan. 

2.24. The Committee desired to know as  to why a propertionate 
reduction was not made in the procurement programme of wagons 
consequent on the slowing down of the construction of lines. The 
Chairman, Railway Board, explained that the requirement of wagons 
depended on factors like pattern of traffic, leads of tramc etc. Dur- 
ing the period in question there had been an increase of about 22 
per cent in the lead of foodgrains traffic besides other changes in the 
traffic pattern which increased thc dernnnd for wagons. He added: 

"merely because there was a drop of certain proportion of ton- 
nage it did not necessarily mean that transport o:~tput or 
the transport effort was correspondingly reduced." 

2.25. Elucidating further the witness stated that origll~siiy in 
haarch 1961 the wagon requirements were csLimated a t  1,36,G00 which 
included 27,000 wagons on replacement account. Later on, as a re- 
sult of a study conductcd by the Planning Cornmiss~on 10,000 addi- 
tional wagons were sanctioned. Thus the ~lurnber of add~tionsll 
wagons required came to about 1,19,000. After the Mid-term Apprai- 
sal a further assessment was made and 11 was found that even though 
the total tonnage dropped by 4 million, another 8,000 wagt,ris were 
needed owing to a drop in the  short lead traffic (12.5 millio~r tomes)  
and increase in the long-lead traffic (8.5 n-rillion t o n n ~ s ) .  'Tile turn- 
round of the long lead traffic was greater. than :hat of the stiL~rt-iead 
traffic. The estimated requirements d' addlttonal wagurn& were therc- 
fore, revised to 1,27,000. On the replacement account tnc crlginal 
Plan was for 21.000 wagons. Later on i t  was felt that traffic would 
come? up and this estimate was raked trr 28,000 wagons. Fmdly, 
against the estimated requirement of 1,4S,OW wagoxu (1.c. 3,19,MM 
additiona1+28,000 for replacement) 1,44,000 (b.e. 1,25,WO for the 
Third Pian+19,000 thrown forward frarn Second Plan) were deliver- 
ed. 

2.26;. h reply t a  a question the Cornm~tzee were informed that in 
aeo9?aaber, 1964 the wagon builders were asked to restrict their 
d r t u r i n g  target8 of wagans to a lower, figure than that ordered 
far. The Committee thereupon desired to be furnished with a copy 
04 the letter sent by the Wnistry to the wagon builders. They also 
desired to be furnished with copies of the relevant extracts fm 
the proceedings of the meeting held with the wagon builders in 



which tbey weire stated to have been informed of the change in the 
wagon procurement programme. 

2.27. The note, tugether with coples of the relevant documents, 
furnished by the Ministry of Railways is a t  Appendix VI. 

2.27. The Committee note that the letter dated 2nd December, ,964. 
addressed by the Ministry of Railways to all wagon buildsrrr docs 
not indicate any reduction in the programme of procurement of 
wagons. It only stipulates that the ntanufacturers should ma,ntain 
their outturn during the year 1964-65 at the same level as in the 
previous year, The Committee are, therefore, inclined to conclude 
that even though it was clear to the Ministry of Railways at the time 
of the Midterm Appraisal, if not earlier. that traffic would be per- 
ceptibly Jess than anticipated, no serious attempt was made ta cor- 
t d l  the programme of the prxmarement of wagons. The Csmmittte 
pl~oposc to deal with this al~pect in a wbsequent Chapter. 

( e )  E.M.U. Coaches 

2.28. As against the target of 694 A C .  E.M.U. Coaches planned 
for the Thud Plan, the  actual production was 477 units. The 
coaches were manufactured at  the Integral Coach Factory, Peram- 
bur. The Mmistq of Railways had explained to Aucht that the 
shortfall was due to the attempts made to obtain the requiremen& 
of electric traction cquiprnents from indigenous manufacturers. 
namely H e a w  Electricds Ltd.. Bhopal. 

2.29. The Commlttct enquircci the reasons for the delay in the 
supply of electric traction cqiripment i ~ y  the Heavy Electricals Ltd.. 
Bhopal. Tilt!. also d ~ s i r t ~ d  to  Lu apprise3 of the cost of imports dur- 
ing the Plan period for t h e  manufacture of EMU Coaches. In a 
note the Ministrv o f  Railways have ststtd: - 

"Mts HEIL* (lnditi, L,td.. Bhopal, have  ad\*rsed the  follow- 
~ n g  reasons for thc  delay in t h ~  supplv of electric trac- 
tion equ~prnent for  EMUS: 

(a) Delay in  the supply oi manufacturmg information ?ar 
transforrncrs and rcct~fierr; b?. their Consultants M/s. 
AEI/U.K 'Z'hls ~nforntation tvas furnished onlv in De- 
cember, 1964. 

( b )  Far the bulk manufxrure ot the tractmn equipment, 
WELL had to design, rnanufetcture and praeure several 
tools. Owing to h v y  booking on their tooling capa- 
citv i t  became neceamry to place some orders on in- 



digenous suppliers who did not make the supplies in 
time. 

(c) Some components of the traction equipment had been 
ordered on M/s. AEI/UK, for import. The supply of 
these components was made by the Arm quite late 
only in January, 1966." 

"HELL have delivered uptil now 44 sets of equipment out of 
133 sets ordered on them. They expect to supply another 
26 sets by May, 1968 making a total of first 70 sets. A 
rate of outturn of 4 sets A/C 2 sets of DC EMU equip- 
ment per month have been largely established." 

230. The Committee regret the delay that has occurred in arrang- 
ing the supply of electric traction equipment from Heavy Electrlcals. 
The commit& stress that the Heavy Electricals shwld gear up 
their manufacturing and supply programme for electric traction 
equipment so that the programme for the manufacture of EM.U. 
coaches does not suffer. 

The Committee weald like to point out that the suburban traffic 
on sections sarved by these E.M.U. Coaches has increased greatly 
d;ming the Third Plan period. The problem has been acrentuated 
by the fact that .out of 694 E.M.U, (A.C.) coaches envisaged 
for Third Plan for suburban lines only 477 E.M.U. (A.C.) coaches 
were actually manuhctured, resulting in a shortfall of 217 E.M.U. 
(A.C.) coaches. The Committee would like ~overnmcnt  to pap 
special attention to the need for stepping up the manufactvriug pro- 
gramme of EM.U. coaches so that these can be pressed early into 
service to relieve overcrowding. 

2.32. According to the note the costs of imports for the manu- 
facture of AC EMU Coaches during each vear of the  Third Plan 
were as follows: 

R ;. 
r 96 I -62 . 28.44,000 
1962-63 . 2 7 6 4 , -  
1963454 . . 36444,000 
196445 . 2,39,06,- 
1965-66 . . "50, I 3,000 

"Regarding rapid rate of indigenisation HELL have con- 
Armed that against the 1st order of 70 sets of AC EMU 
equipment import content for the 1st 12 seb  was 64 per 
cent, on the next 21 sets was 40 per cent and on the last 
37 sets was 26 per cent, thus a progressive increase in the 
indigenous content has been maintained." 



2.33. The Committee stress that, while continulsg efforts to rednet 
the import content of E.M.U. coaches, care should be taken to see 
that the cost of manufacture of these coaches in the country is 
competitive with imported coaches of cmparable quality and per- 
formance. 



rn 
SURPLUS CAPACITY 

(a) Capital out-put ratio 
A note supplied to the Committee by the Ministry of Railways 

indicated the following position of capital assets of the Railways: 
---- -- ---- - --- ----- - 

;Is on 31 -3-66 
(Rs. crores) 

The capital assets of the Railways had thus increased by 79 per 
cent during the Third Plan period. 

3.2. The capital out-put ratio. which showed improvcmcnt in thv 
Arst two Plans. however. deteriorated during the Third Plan as 
shown below:-- 
- 

(Iapital-at-charge per I3illion 
net tonne Kilomerrc~. iidjul~tcd 

t o  1950-5 I prices 
--. -.----- 

(Ks. crorcc r 
1950.5 1 18.91 
1955-56 14.85 
1960-61 , 12.94 
1 965-66 I j -00 --------- -- -- -. -- -- - -- --. - - ,- -. ---.-----.-- 

3.3. In the course of his evidence before the Committee the Chair- 
man, Railway Board, attributed the deterioration in the Capital out- 
put ratio to shortfall in materialisation of traffic. He stat&:-- 

"If we had another six million tonnes additional tramc we 
would have been quits " 



The Committee pointed out that despite an increase in the capi- 
tal w t h y  daring the Plan the increaee in trafIic on the Railways was 
50 per cent of what had been anticipated. Thus there has been an 
over-capitalisatian on the part of the Railways with regard to re- 
sources and materials. The Chairrrdan, Railway h a r d ,  reiterated 
his plea that goods trafffc did not materialise because the money 
allotted for the* development of various industrim like cement, steel, 
coal, etc. was not utilised to the full extent. The Financial Commis- 
sioner, Railway Board, however, stated:- 

''In the sense in which you are meaning, over-capitalisation 
has taken place because we had created a certain capacity 
and that could not be utilised because the anticipated 
traffic did not materialiw. In the figures some modifica- 
tion is needed because the amount invested will have to 
be scaled down when vou take into account increase in 
price." 

3.4. Subsequently in a note furnished at  the instance of the Com- 
mi?tt?p t h e  Ministry o f  Raitwav.; havc stated:-- 

"The c:~pital-at-chnrgc prar billion net tonne kms. mavedl'per 
billion traffic units (net tonne krn. plus passenger km.) in 
1938-39, 1950-51, 1960-61 and 1965-66 was as under:- 

Per billion Ptr billion 
net tonne traffic units 

l tn s  . 

I t  will be seen that there has been no deterioration in 1965-66, 
at  the end of Third Plan, in terms of equated capital ad- 
justed to 1938-39 prices. 

Two special considerations to be borne in mind are (1) that 
the amount spent on capital account In any year includica 



money spent on works in pmgreas, and (2) that the full 
return on capital invested on works like new lines, electri- 
fication, doubling, etc., will not accrue immediately they 
are commissioned but only when their substantial trafac 
potential is more or less fully utilised by the development 
of traffic." 

"Apart from the fact that capital-at-charge includes the cost 
of works in progress and the fact that new lines, e1ech.i- 
Acation, doubling, etc., are fully remunerative only when 
their full traffic potential are realised, physical line capa- 
city cannot be tailored to suit annual, or sometimes even 
the quinquennial traffic growth requirements, but has 
to be interms of long-term trends of trffic growth, and 
it is possible that at a given point or on certain sections 
capacity may well be ahead of demand. At the end of 
the Third Plan, rail capacity was slightly ahead of demand 
on the broad gauge in respect of flows of programmed 
trailic like coal, ores, raw materials for steel plants and 
steel plant traffic." 

3.5. Acco~ding to the Audit Report the capital expenditure in- 
curred during the Third Plan wzs Rs. 1.140 crores against the capi- 
tal outlay of Rs. 820 crores provided in the Third Plan based on ca-pa- 
city target of 249 million tonnes. In a note, the Ministry of Railways 
stated that the investment, after making allowance for specific ad- 
ditions to programmes and investment on works slowed down or 
deferred comes to Rs. 1.013:5 crores only. If a further allowance is 
made for 31 per cent increase in labour and material costs the effec- 
tive investment should be reckoned at only 888.38 crores, that i c .  
Rs. 08.38 crores more than the amount provided in the Plan. The 
Committee, therefore, enquired as to how the available capacity at 
the end of the Plan period was much less than 240 million tonnes 
even though the capital invested was more than what w ~ s  provided 
for in the Plan. A note submitted by the Ministry of Railways is at 
Appendix VIII. I t  has been stated intet alia in the'noted: 

"The outlay on the Railwavs' Third Five-Year Plan was ori- 
ginally envisaged at Rs. 1,325 crores. This expenditure 
was considered necessary for meeting a t ramc requiremen f 
of 249 million tonnes of freight. 

At the time this plan was developed (March, 1961), however, 
detailed information in respect of fleld-wise production of 
coal and its distributin~l was not available. The infoma- 
tion in respect of iron ore movement was similarlv incom- 
plete- 



Rail transport requirements for coal and iron ore movements 
were, therefore, reassessed when detailed data became 
available. At the same time, provision was made for an 
additional short-lead movement of raw coal to w asheries 
(5.1. million tonnes), for additional 10 million tonnes of 
miscellaneous goods 'traffic, and for strategic lines in 
Assam." 

"It will be seen that within the above-mentioned additional 
provision, an amount of Rs. 120 crores was identified as 
"additional allotment for works (including electrification) 
and rolling stock for movement of coal from the different 
fields and for short-lead movement of raw coal to wash- 
eries (5.1 million tonnes) ." 

"It has been already separately stated that freight capacity of 
around 225 million tonnes existed at the end of the Third 
Plan. This estimate was, however, based on wagon avail- 
ability, add was not related to line capacity. The avail- 
able line capacity, especially in the coal and steel belt, 
was in excess of this figure. On certain other selected sec- 
tions also, where coal traffic did not materialise as  antici- 
pated, some extra capacity did exist.'' 

3.6. The Conunittee find from the note furnished by the Ministry 
of Railways that while the capitalat-charge per billion net tonne 
kilometre adjusted to 1950-51 prices showed an improvement dur- 
ing the First and Second Plan periods, the ratio deteriorated during 
the Third Plan period. In a subsequent note, however, the Minis- 
try have stated that, adjusted to 1938-39 prices. there had been no 
deterioration in the capital out-put ratio in 19615-66. The Committee 
desire that the discrepancies between the two sets of figures may be 
rectified and the correct position of the capital orrt-put ratio supplied 
to them. 

3.7. The Compnittee &sire to draw the pointed attention of Gov- 
ernment to the fact that the capital assets on the Railways have in- 
creased from Rs. 1,521 crores at the commencement of the Third Plm 
to R3. 2,680 orores at  the end of the Plan, representing an increase s f  
76 par cent. The Committee would like to paint out in this cmrnec- 
tion that tbe liability of the Railways on account of Dividend to 
General Revenues ha5 increased from Rsr. 55.86 crores in 196841 to 
Ra lrb9.78 cmres in 1965-66. It is, therefon, of the utmost i m -  
axm that the Railways should clearly bear in mind the finandat in- 
plicatforU of increasing capital assets t h g h  borrowing fn#n tbo 
gbarsnl exchequer so that they apply strict financial cam- hr do- 
cfding oa any scheme lor additional outlay. 



3c# The Miniaim for Rai3ways in his W g e t  speech for 1968-69 
heis inter-ah stated that. "In the Second Ran period the average 
anrlunl tucpenditure on capital account rose to Rs. 110 mores and in 
the Third Ran period it rose to about Rs. 228 crores, the peak hav- 
ing been Rs. 275 crores reached in the year 1968-65. . . .As soon as 
indications appeared about two years ago of a definite slowing down 
in the rate of increase of traffic, capital expenditure was suitably 
curtailed from the peak of Rs. 275 crores touched in 1964-65 to 
Rs. 161 crores in 1966-67 and Rs. 150 crores in the current year. and 
this inspite of increase i t ?  priccs and costs.'' 

3.9. The capital expenditure on the Railways during each year of 
the mird Five Year Plan was as  follows:-- 

crores 

I e14o 
- --- . - A 

3.10. The Committee are not able to appreciate why the Iklflways 
did not curtail the capital outlay or at least stabilisc it at the level of 
investment reached in 19432-63 (namely Rs. 215 crores) for the re- 
mining three years of the Plan when it was abundantly clear that 
the traffic for Railways would be markedly lesq than was originti!lg 
envisaged. The Committee cannot help painling out that if the Rail- 
ways had been more realistic and critical in the matter of capital 
expenditure in 1963-64, it should have been possible not only tn 
save heavy capital investment but also to avoid adverse! repents- 
sions on the general economy which have resulted from a d e q ~  
curtailment in the level of capital outlay of Railways from Rs. 27.5 
crares in 1964-65 to Rs. 150 crores in 1967-68. 

(b) Wagons and I l c~ .umot iv~  

3.11, The Third Pian provided for the procurement of 1,17,144 
w a r n  to create an additional capacity of 93 million tonnes (ta take 
the total capacity to 249 millmn tonnes from the 156 million tannes 
rnovcd in the last year of the Second Plan). The average number of 
wagons for an additional capacity of 1 million tonnes was thus 1,NO. 
The actual procurement was 1.25.480 wagons (after wiping out the 
throw forward of 19,309 wagons from Second Plan), that is, 8,336 
wagons more than the  number 1.equirce2 for a capacity of 249 millirr~ 



tonies. ?he capacity available at the end of the Third Plan s h d  
,thus have been of the order of 255 miIlion tonnes in terms of wagons. 
Similarly, the procurement target of 2,033 locomotives was fixed so 
as to take the trafflc capacity to 249 million tonnes giving an average 
of 22 locomotives for an additional capacity of 1 million tonnes. The 
shortfall in procurement was 169 of which shunters accounted for 
50. Thus the short procurerncnt could at best have reduced the 
capacity to about 240 million tonnes in terms of locomotives. 

3.12. In thc White P a p r  on the  interim Railway Budget for 
1067-88 pmwnted to the Parliament in March, 1967, the  Ministry 
stated that the available rail capacity at the end of the Third Plan 
was limited to about 230 million tonnes. Tn a note furnished to the 
Committee the Ministry stated that the capacity at the end of the 
Plan period was 225 million tonncs in terms of wagons and 215 mil- 
lion tonnes in terns  of locomotives. 

3.13. On being asked to clarify the position, the  Chairman, Rail- 
way Board, stated in evidence. that the number of wagcns needed 
depended on the lead of  trafRc and the turn round of wagons. He 
conflrmd that the rapacitv at the end of the Third Five Year Plan 
was 225 million tnnnes in t he  terms nf wagons 2nd 215 million 
tnnnes in terms of locomotives. 

3.14. Explaining the  manner in which requirements of Wagons 
2nd lncomnti\*es were cnlcul.:',cd lvith rcferenc~ to trafic forwacts. 
the Ministry of Railways have stated in a note: 
Basis of Calm la tiom: 

For each major commodity, a turnround time was adopted. 
h a s d  on the actual and anticipate? turnrounds, and 31- 
lowing for a certain factor of efficiency. Thus, for wagons 
ather than specific movements like raw material and coal 
for steel plants m d  iron ore for e.xprt. it was assumled 
tha t  the turnround would he 9.5 days on the  broad gauge 
:tnd 6.5 days on the metre rfaup, except for BFRs* (used 
for despatches nf finished products from steel plants and 
other purposes) for which a turnround of 18 days was 
ndoptd .4 t r l r ~ ~ r o u n d  of 3.2 days w,zs assumed for rail- 
way materials on both .he broad and metre qauges. The 
turnrounds of various ran. materials for steel plants, as 
wcEl as coal, wcrP determined on the basis of the lead of 
movement involved. and individuallv calculated nsnntng 
n.; well a': ?wrn:v~i? timinps Thcv \ . a r i d  for each com- 
modity and f ~ r  rnr-'l steel plant setwtrately. - 

*Tloyit Vlar Rai l& 
3482 ( AIi) LS--4 



An allowance at 3 per cent of bare requirements was made 
for POH** and running repairs to wagons. Credit WAS 
also taken in the initial planning for the back-loading of 
coal empties to the extent of 20 per cent of additional 
general goods traffic, in assessing the wagons to be pro- 
vided for general goods trafflc. No provision was made 
for wagons for new lings as these were assumed to be 
included in the total trafflc provision during the Third 
Plan." 

* * m w C 

"Am average of 88 wagons on the broad gauge and 90 on tke 
metre gauge, were thus calculated to require one goods 
locomotive in use. The total locomotive requirements - hnving been thus worked out, an allowance of 5 per cent 
for spares was allowed both for broad gauge and mletre 
gauge. The proportion for under and awaiting repairs in 
Workshops and running sheds was fixed at 15 per cent for 
steam locomotives awl 10 per cent for diesel and electric 
locomotives." 

3.15. The Cornmiittee are disturbed to find that although the Rail. 
ways procured 8336 wagom more than the number provided in the 
Plan to rreate a capacity of 249 million tonnes, the actual capacity 
generated at  the end of the Plan period in terms of wagons was stat- 
ed to bc only 225 million tanncs i e 24 million tonne5 less than that 
anticipated. Thiq shows that -ither the assessment of capacity at tbc 
end of the Plan i .  incorrect or the estimation of physical require- 
ments to achieve the envisaged Third Plan target of rail capacity 
was defective. As for the plea regarding the tarnround of wagons 
the Committee find that the Third Plan envisaged that the turn- 
round of wagons would come down to 9 5  days for B.G. wagons and 
6.5 days for M.C. wagons. k o m  the statistics puhliahd in the Rail- 
way Board's ,Znnual Reports, it is, however, seen that the t ~ r r n r o ~ d  
i.e. intervening period between two loadings) had acttlaUy incresotd. 
The figures are as follows:- 

R.G. M.G. 
1980-tSl 11.2 days 7.2 days 
1965-66 11.8 days 8.4 days 

The average lead of tratRc (the distance over which the wagons 
move) in thcse two gears was as follows: 

B.G. M.G. 
1 W l  572 Kms. 316 Kms. 
1965-M 5.56 Km. 8US Kms. 

-- --..----- -- - I . _- *. _ -- - - - -- -- .- "- 

"Periodical Overhaul n. 



Tha, an Broad Gmge (which accounk for 80 per esnt ot the 0x4- 
Oku- pat traf5~) the turn-round of wagma had increased dew- 
pite the reduction in the average lead of traffic. 

A m n t l y ,  the turn-rooud of wagons has increased because of 
increase in their nmnber. Being snrplus to requirenents a large 

number af wa- are lying idle or are under-used and the interven- 
ing .period between two loadings has incrsased. The Committee de- 
sire that the Minictry of &ailways should make a reappraisal of their 
wagoa requirumnts in the bight of these facts. 

(c) Utilimtion of Capacity 

(i) Genwal: 

3.18. With the capacity available for rail movement. the Corn- 
mittee desired to know as to, within what period the Railways were 
able to meet the demands of customers for supply of wagons. They 
asked as to in how many cases the demands for supply a! wagons 
were not met within a week of registration. The reply given bv the 
Ministry of Railways is at Appendix VTII. It has been stated inter 
alia in the note: 

"Supply of wagons for movement of coal from Collieries, raw 
materials to Steel Plants and finished products from $ t e~ i  
Plants imported foodgrains and fertilisers from ports, 
cement from cement factories and petroleum p r d u c  t s 
from refberies and petroleum installations. is made in ac- 
cordance with demands submitted from day to day for 
implementation within periods ranging from 24 hours t o  
72 hours. These demands are entitled to a high order of 
priority for supply of wagons and are normally imple- 
mented in full on the scheduled loading dates except in 
those cases where the demands have been received f n r  
restricted destinations or in excess of movement capaci- 
ties t+z dimcult routes such as transhipment points. It 
will be observed from the attached statement that  these 
commodities at present account for approximately 64.2 per 
cent of the total loading on the broad gauge and 26.2 ncr 
cent an the metre gauge. 

Demands for movement of other commdities are implemented 
on the basis of indents which can be implemented on m y  
day convenient to the Railways and which remain valid 
until implemented or canrelled bv the indentor. These 
h a n d 4  are normally implemented within 2 to 3 days sf 
the dates af registration.'" 



3.17. Accordng to the note the indents outstanding at the end of 
November 1967 for free destinations (cxeluding special Wpe stock) 
were as follows:- 

-- -- ----- - ----.-- - - 
Braad Gauge 

Railway Indents Indents 
01s for ols for 

less than more 
a than a 

week week 

Central 
Eastern 
Nxthern 
North Eastern 
Northeast Frontier 
Southern 
South Central 
South Eastern 
Western 

Metre Gauge - 
Indents Indents 

ols for 01s for 
l e s~  more 
than than a 
a week week 

TOTAL 7543 
~ . .. .-.-. .." .. 

3888 
.~ . 

7749 -- . - - - . .. - 3153 --- -- -- 
318. Explaining the position of outstanding indents on the West- 
Railway it has been added: 

"It will be observed from the  above table that indents detain- 
ed for more than a week were mostly on the Western 
Railway which was rtnable to arrange their prompt clear- 
ance for the following reasons:- 

(a) Aeproximately 50 per cent of the indents o~~tstanding 
on the broad gauge consisted of hay for Jcrgeshwari 
station on the Bombav Division necessitating regulated 
supply of wagons according to the releasing capacity of 
this station. 

(b) The remaining indents on the broad gauge were m i n l y  
for qon-zonal salt, stone and bhoosa. which could ham. 
been cleared, without delay, had the consiptlrs not ln- 
sided upon loading in conventional wagons which were 
required for movement of priority tramr in the same 
I d n g  areas. 

(c )  Referential movement of imported foodgrains and fer- 
tilizers from Kandla, Bhavnagar and Navlakhi po&, to 
diatant consuming areas which should normally h a v ~  
received their supplies of imported foodgrains and ferti- 
l i z e ~ - ~  from the Rombav and Calcuttn Ports whqm grain 



handling capadties were not fully utflised for various 
re_asans. 

(d) Preferential movement of petroleum producfs from the 
Kandla Port to petroleum installations in Hissar and 
Shakurbasti, which should have obtained their supplies 
from the Koyali and Barau.ni Refineries, had the produc- 
tion at these two Refineries been maintained at the 
planned level." 

3.19. The Committee note that the only Railway which has a size- 
able number of indents o ~ t s t a n d ~ n g  for more than a week is the 
Western Railway. In view of the fact that the number of wagons, 
bcomotives etc. on the Railways as a whole is in excess of the tnafltic 
load, thc Committee consider it should be possible to take effective 
remedial measures to bring down the indents outstanding for more 
than a week on the Western Railway. The Committee would like to 
be informed of the measures taken to improve the position on the 
Western Railway. 

3.20. Now that the Railways have a surplus capacity and are look- 
,ing for traffic, the Committee feel that it should he possible to meet 
the cunsumers' requirements of wagons in less than a week of the 
registration of the demand. 

( i i )  Oil Tank Wagons 
3.21. At the instance of the Committee the Ministry of Railways 

furnished a note indicating the utilisation of oil tank wagons during 
the Third Five Year Plan, the effect of the construction of the pipe- 
line and the steps taken by the Railways to put the surplus oil tank 
wagons to alternative uses. Thc noto indicated the utilisation of oil 
tank wagons during each vear of the Third Plan as under:-- 

Ysnr I:lcc: L17adinp D.A. lncrnscin % q c  
Idling Ldg. of I d h g  

in (Ascompared to to b e t  
terms of previous year) 



3.22. As regards the wagons having been rendered 8u~plUS it has 
been stated in the note: 

"The only product pipeline mnmimionai during the Third 
Five Year Plan was the 426 Kms. Gauhati-Sifigufi pipe- 
line, commissioned in Novembu, 19&1 The main effect 
of this pipeline on the tank wagons utilisation wlas to 
curtail the load of M.G. tank wagons loaded in this arca 
because a part of the traffic which was being offered at 
Gauhati before the commissioning of pipdine was offered 
at New Jalpaiguri (Siliguri pipeline terminal) after the 
pipeline was commissioned. Except for the product locd- 
ly dissipated in Siliguri pipeline terminal area, it made to 
major difference in the quantum of traf3c carried. The 
saving in tank wagons owing to this factor had been as- 
sessed at about 200 tank wagons, reckoning a saving of I 
to 5 days in turn-round on a loading of about 40 tank 
wagons per day after allowing for the terminal detention 
to tanks as a result of opening a new base. 

In order to absarb this surplus fleet immediate steps were 
taken to stop movement of B.G. tank wagons to dud- 
gauge-points like Varanasi, Luckmw, Allahabad, Bnreil- 
fy and Mmadabad which were few by M.G. Tank wagons 
only. Even Shakurbasti which was longer by about 240 
Kms. on M.G. as compared to the combined MGcum-BG 
route via Garhara was fed by all M.G. route by oflbing 
some freight concession to M/s. I.O.C." 

3.23, The Committee enquired as to when the schemw for construc- 
tion of pipeline between Gauhati and Siliguri was Analised by the 
Governmen: and whether the Ministry of Railways were not con- 
sulted. They also desired to know as to why more M.G. oil tanks 
wagons were added to the fleet during the years 196263 and 1963-64 
keeping in view the construction of the pipeline. A note furnished 
by the Ministry of Railways is at  Appendix IX. It has been stated 
in the note: 

"It will thus be seen that there was considerable urgency for 
additional Metre Gauge tank wagons right upto the time 
of finalisation of the 1962-83 RSP. Thb was because 30 
decision had been taken for a pmduct pipeline between 
Gauhati and Siliguri. The p r o p 1  for undertaking a 
Techno.Economfc Study of such a project was first refer- 
red to the Railways only In July, 1B61, by which U r n  Ulc 
provision of additional MO tank wagons right upto 106243 
had shady been mde. A. mentioned earlier, such a pro- 
jeet WM objcetcd to by the Railway8 in view of th. in- 



m a t s  already planned. for. 'l'he declli~on to caastruct the 
pipeline was taken only in October, lWL. In the meal- 
b e ,  however, taking into consldera t ion the number ot 
tank wagons already provlded upto iS62-63 and also the 
impact of the product pipeline In the pwjible event uf 
ita materialisation, no Metre Gauge. tank wagons were 
provided on additional account in the 1963-64 RSY 
which was finalised in March 1962. Further, in June 
1962, it was decided to cancel provision of 75 Metre Gauge 
tank wagons (out u l  the 300 provided for 1962-63 pro- 
gramme) orders for whlch had not yet been placed. It 
was also decided that the availability of Metre Gauge 
tank wagons would be k&t in view at the time of consi- 
dering adchtional tanks for transport of vegetable oil and 
molasses." 

3.24. The Committee are not satisfied with this explanation. As 
stated in the note furnished by the Ministry the number of M.G. oil 
lank wagons on the Railways on the 1st April, 1961 to 1964 were 
as under: b 

Thlr clearly shows that about one thousand Metre Gauge wagons 
ww added afbr 1st April, 1962, even though the Ministry of Rail- 
ways banme aware of the proposal for the construction of the 
pipeline betwoen Gauhati and Siliguri. Had the Minbtn curtuilcd 
t b f r  orders for oil tank wagons expenditure on the procurenleu: oi 
W ~ ~ W U  in excess of requirements would have been avoided. 

3.25. The Committee were informed that steps had been taken 
to absorb the surplus Metre Gauge Oil Tank Wagons by moving 
traac meant for points in Northern India by all Metre Gauge Route 
instead of the shorter Metre Gauge--Broad Gauge route by offer- 
h g  mme freight concessions to the Indian Oil Corporation. They, 
M o r e ,  enquired about the loss suffered by the Railways due to 
the s6- offered to the Indian Oil Corporation cund haw it 
compared with the cost involved in idling the surplus wagons. 

h reply, the Ministry have stated: 

"It may be mentioned thn! the question of idlirg of Yetre 
Gauge tank wagons d9d not arise, as the Bnsad Oau* Ckct 



would not have been capable of meetmg the entire POL* 
demands had the Metre Gauge fleet been allowed- to idle, 
there would have been a considerable shortfall against de- 
mands for loading of POL products and the gap would 
have had to be bridged by road. Under the circumstances, 
cost involved in idling of the surplus Metre Gauge tank 
wagons would be hypothetical and of academic interest!' 

3.26. The Committee would like Government to examine the ques- 
tion of relrtivc economics of hauling POL by the longer route on 
Metre Gauge vis-a-vis the shorter route on Broad Gauge so as to 
adopt the most economic path consistent with operational require- 
ments. 

3.27. Explaining the reasons for the general deterioration in the 
ratio of loading to fleet both on the Metre Gauge and Broad Gauge 
Oil tank wagons it has been stated inter alia in the note: 

will be observed from the foregoing that factors beyond the 
control of the Railways led to deterioration in utilisation. 
The Railways, however, took all possible steps to minimise 
$he impact of the above factors and were able to  achieve 
better results i;s 1966-67 when the transitional period was 
over and the refineries overcame their teething troubles. 
The all MG movemcnt to Shakurbasti was discontinued in 
August, 1966 and loading to Shakurbasti was permitted by 
BG route only. After that the MG loading from Barauni 
to Shakurbasti has been undertaken only when tank wagons, 
are transferred from Barauni to Kandla or to arrange 
rescue despatches on ad hoe basis, requested by the Ministry 
of Pedroleum & Chemicals because of the difficulties in pro- 
duct availability.". 

"There is no surplus of MG tank wagons as such expect for the 
normal idling during the slack season, The daily : v e w e  
idling of MG tankwagons during 1966-67 and 19C7-68 is 
given below :- 

1966-67 88 tank/wagons per day. 
1947-68 - . 216 tank/wagons per day. (upto November , 
The exact figures of ialing in December, 1967 and January, 1968 

are not yet available. However, the demands have picked up during 
the busy season and the over-all figure of idling for 1987-68 is ex- 
pected to be less than the figure upto November, 1967." 

"On the B.G. also, there is no surplus stock of tank wag-, 
expect for the normal idling during the slack season. The 

-- .-. ---- -- 1 --- .LI - -__._- 
Vetrol, 09 md Lubricmtr. 



daily average idling ot 

I 966 -67 

1967-68 . 

84 
BG tankwagons is given below:-- 

I 3 3  

203 (upto Novemberi 

The figure of idling for the whole year 1967-611 is expected to be 
less than upto November, as demands have already picked up and 
the loading is likely to be sustained at  a high level during the busy 
scason." 

3.28. The Committee can hardly appreciate the plea that "factors 
beyond the control of the Railways led to deterioration" in the utili- 
satim of oil tank wagons. In their opinion, the decrease in the mtio 
of loading to fleet was mainly due to the acquisition of oil tank 
wagons' in excess of actual traffic requirements. The Committee 
hope that the existing oil tank wagons will be utilised to full capa- 
city and further acquisition of these units will be made only after 
thorough scrutiny of the needs of trafflc. 

3.29. The Committee feel that Government should very ceref ully 
exam(ine the pattern of traffic which has resulted from the develop- 
ment of the Petroleum industry in the country. Government shouid 
delimit at the planning stage the most economic and efficient means 
that they want to follow for speeding up transport of POL trzfic as 
the Railways should be given a clear picture of the pattern and ex- 
tent of POL traffic that they will be required to handle so that they 
can gear up their operating plans including manufacture of oil tank 
wagons In acccordnnce with these requirements. 

( i i i )  BOX W ( I ~ O ) I S  

3.30. As agnlnst the original target of 51,302 Box Wagons (all 
Br.o:~ci (;;luge), 58,635 Wa~gc~ils were procured during the Third Five 
Year Plan. The Coal and (.)re traffic, fo,r which thest. wagons were 
meant was considerably less than anticipated. The ~om;nfttee,  
therefore, enquired whether i t  was not possible to curtail the pm- 
curemerit. of Box Wagon% k ~ e ~ i n g  in view the actual materialjsation 
of trafflc. In the Note (Appendix X) furnished by the Ministry of 
Railwnys it has been stated that: 

"Against the revised ;>rqe+ of 59175 BOX wagons the actual 
procurement was 58635 BOX ' wagons ' h e  wagon procur& 
ment was cut-b~zk in  January, 1965, and again in Septem- 
ber, 1965: the cffec* on the production of BOX wfleom 



be clear from tke following yearly figures of actual produc- 
tion, which show a sharp decline: 

1964-65 . . 15520 BOX wagons (in terms of four- 
wheelers) 

1965-66 . 10987 Do. 

3.31. Explaining generally the reasons for the deterioration in 
the efficiency index for the utilisation of B. G. wagons it has been 
added in the note: 

"The economic recessior. caused a shortfall in niaterialisation of 
M c ,  particularly to and from Steel Plants, coai and ex- 
port ore. Wagons, including Box wagons, p m  for these 
categories of traffic, were, therefore, rendered surplus to 
demands during the last two years of the Third Plan. In 
spite of the cutback in wagon procurement programmes 
Railway capacity remained 110-hat ahead of demands. 
this factor contributed to a deterioration in the figure of 
the not tonne kms. per wagon. 

Finally, it needs to be emphaaised that rail transport capa- 
city cannot bc buiit to a linear increase, closely parallel 
to actual requirements at all times. Rail transport capa- 
city develops in 'Blocks' which may be a little behind or 
little ahead of actual needs. Since the actual anticipated 
traflCic did not come about, the Railways ended with a 
surplus capacity a{. the end of the Third Plan. Further 
while it may be possible to maintain higher levels of em- 
ciency on the Railway system by deliberately maintain- 
ing capacity Lelow requirement and thus ensure more 
intensive utilization oi Railway assets, this would cause 
pent up trafic demands, leading to adverse effects on the 
economy as a whole and serious public ~omplafnts.~ 

33Z. Whilt t h  should be no obj& to mil capacity baing 
suaarPb.t ahead d the dsaPauld, tge Complittas feel that there Jhould 
bs a rdistic eplmisrl of M e  req-b from y a u  to Y- so 
thmt the pmogmmme for the manuficture of h x  wyoas and otlier 
d i n g  stock is fOiiOiCbd ta m q u i r ~ .  The Committee a d d e r  
tbat, hd a more realistic apprnisal beem mrde about the req* 
mats  of box wagons in the light at trailic &ring for coal and ore, 
it s h d d  brve been jndbbe to custrll te a ktgm extant tbe ordem 
for the pndtretiea .I bat wag- 



n 
FINANCIAL RESULTS 

On the basis of the anticipated increase in tramc the Ministry 
of Railways had submitted to the Railway Convention Committee, 
1960, that the Gross Receipts of the Railways during the Plan period 
would be Rs. 2,701 crores at the then prevailing rates and fares and 
the working expenses, including works to be met from Rwenue, 
would be Rs. 1,953 crores. The Convention Committee 1960 recorn). 
mended (approved by Parliament in December, 1960) the cantribu- 
tions to the Depreciation Reserve Fund at Rs. 350 crores and pay- 
ments to General Revenues at 4.25 per cent. per annum of the Capi- 
tal-at-charge. The net surplus as per these estimates was placed at 
Rs. 11 crores to be credited to the Development Fund. The antici- 
pated expenditure on works to be met from Development Fund was 
Rs. 115 crores and the Ministry submitted to the Convention Com- 
mittee, 1960 that, apart from taking recourse to emporary loans from 
General Revenues, the position in regard to re-adjustment of fre- 
ights and fares would require careful consideration at the appro- 
priate time. 

4.2. The contribution to the Depreciation Reserve Fund was re- 
vised to Rs. 380 crores in 1963-64 and the rates of dwidend to Gene- 
ral Rwenue to 4 .5  per cent. per annum in 1963-64 and 5 -  75 per 
cent per annum in 1964-65 on fresh capital provided after Slst 
Much, 1960. The fares and freights had undergone revieion during 
the Plan period; w N e  increase in coats resulted in increase in the 
Working Expenses. With these change8 the actual surplus amount- 
ul to Rs. 147 crores which wm credited to Development Fund. The 
details am as below:- 

-- ---- ----- - - " _"- 

*Indadcl, an trtieaed Rs. 62 croras being the agtct of -q 
tkmkgw Fu8 Tax. 



--- --- -- - -- - -  - - -- - - .- -- - - - - -- .- . - 
2. Working Expenses [see sub- I 

Para @)I . 1,953 2,023 a7075 6 
3. Appropriation to Deprecia- 

tion Reserve Fund 350 380 380 
4. A propriation to Penhion 

%*d . . 31 23 . . 
5. Net Revenue [I-(2 + 3 +q)] 460 595 62 I 3 5 
6. Payments t c *  General Reve- 

nues 449 472 474 6 
7. Net surplus transferred to 

Dewlopncnt Fund ( 5 - 4 )  X I  123 147 . . 
-. .- .--- - - --- - - .  

4.3. The average ratio of net revenue to Capital-at-charge com- 
pored with :he previous two Pians, is as below: - 
-----. - - - - . - - .. - 

Return 
before 
payment 4 

KO 
(iencrd 

Kevenucs - - -- -..---- .- ---. 
First Plan 5 . 4 %  
%mmd Pim 5.1:~ 
Third Plan 5 -So/; 

Return 
after 

payments 
to 

General 
Revenue5 - -- 

1 . 5 ",;, 
1 .;)"/, 
I .69, 

(a) Earnings 
4.4. The larger earnings than anticipated (instead of less revenue 

correbponding to less trafiic moved) were mainly due to ( i )  major 
changes in the goods tariff made in the last four years of the Plan, 
and (ii) two increases in p8ssenger. itires, mainly for the nonlaub- 
urban traffic. made from I st July, 1962 and 1st April, 1965 and larger 
passenger trafac than anticipated. The break-up of the gross earn- 
ings is as follows:- 



'The grolle traflic receipts of the Railways in the last year of' the 
Second Plan (1960-61) were Rs. 456.80 crores. The receipts in the 
last year of the Third Plan (1965-66) were Rs. 755.57 crores, repre- 
senting an jncreasr of Rs. 276.77 crores. or 60 per cent. Of this in- 
crease about Rs. 100 crores (or 22 per cent were attributable to in- 
crease in fares and freights and the balance i.e , 38 per cent was due 
to additional trafic. 

(b) Working Expenlst?~ 
4.5. The actuol wcrking txpmses of Rs. 2,075 crores was made 

up of expenditure on works met from Revenue (Rs. 53 crores), mis- 
i.c?.llaneous expenditure including subsidv to Branch Lines (Rs. 23 
cmres) and Ordinary Working Expenses (Rs. 2,000 C ~ C ~ S ) .  

The break-up of the Ordinary Working Expenses, as rompared 
with those in the First and Second Five Year Plans, is as follows:- 

-.-. 
A -- 

(Amount in crorm of rupees) 
I Plan I1 Plan I11 Plan - - - 

Particular< FLxpen- Percen- Expen- Rrcen- Expen- Percen- 
diturc tage t~ diture tage to cliture tage tn 

total total tot4 
Expen- Expen- Expen- 
diture diture diture 

- -  - - 
r . Staff (Administra- 

tion, Operating 
& Labour Wel- 
fare) 7~ - .- , - , 49; 36 .  I -03 3 5 .  1 

2. Repairs nnd ,!la:11- 
tcnance 346 34.5 462 3 3 . 5  3 31. '  

3.  Fuci ry 12.4 zqs 1 8 . 1  .p4 21 - 2  

4. Misctllanet us 153 15.4 I&) 1 2 - 3  2.40 13.0  

io) Traffic Rcccipts 
(in crore.; of 
rupees ' 

h' Percenri~c cd' Or- 
dinars Working 
i'xpen(;c~.. t n 
Traffic Wweipt*. 

a r̂l Gmd\ Trafic ca- 
rried (in miilwn 
I~WICS originat - 
ing ) 

! d? Pa~~engerh: ori- 
ginating Tin 
mi Iliom) 



4.6. As per the explanation of the bdtnirtry of Railway8 ineorpo- 
rated in Audit -13 the incrasse in the Ordinary Working Ex- 
pmses was due to increase in the prices of coal and freight thereon, 
increw in wage bills due to appointment of additional staOIl for the 
improved maintenance of track considered necessary to ensure 
spwi and maximum safety, increase in the rate of various allowan- 
ces to the staff, more expenditure on repairs to Rolling Stock, both 
on periodical overhauls and other running repairs, and increased ex- 
penditure on restoration of damage to track, bridges etc., by natural 
calamities. 

4.7. In a note furnished at the instance af the Committee, the Min- 
istry of Railways indicated that the per capita coslt of the e m p l m  
ro~le by 31 per cent during the Plan period; the all-inatst of coal by 
by 14.8 per cent; the price of diesel oil by 34.2 per cent. The Min- 
istry had also explained that the price increases and the additional 
traflic account for the increase in working expenses and, in fact, the 
ecomrnies of scale have reduced the percentage of working expenses 
to trail&c receipts from 69 per cent in the Second Plan to 65 per cent 
in the Third Plan. 

The Committee asked whether keeping in view the economies of 
scale, a 24 per cent increase in working expenses due to additional 
traffic was justified to carry additional 33 per cent goods and 24 per 
cent passenger traffic. The note furnished by the Ministry of Rail- 
whys states interalh: - 

"During this period significant economies of scale have been 
realised (as indicated by the statistics given belcrw) and 
had it not been for these economies it would not have been 
possible to achieve this result. The number of staff per 
million train kilometres during 1963-66 was only 2,880 as 
compared to 2.908 in 1960-61. Per million gross tonne kilo- 
metres. the number of staff decreased from 4.41 in 19610-61 
to 3.71 in 1965.66. The utilisation of rolling stock and 
track also showed considerable improvement and helped to 
reduce expenses. Net tonne kilometre moved per engine 
hour, which stood at 4,170 (Board gauge) and 1786 
(Metre Gauge) in 1060-61, imptwed to 4-448 (Broad 
Gauge) and 2.177 (Metre Gauge) in 1965-66. The net 
train load also improved from 656 tonnes in 1960-61 to 
725 tonnes in 1965-66 on the Broad Gauge and from 298 
tomes in 1960-61 to 347 tonnes In 19654% on the Metre 
huge.  The average wagon load during the run also 
improved from 18.5 in 1960-61 ta 18.8 in 1965-66 on the 



Broad Gauge, md  ,from 10.4 4.0 11 5 on the M4fFe Gauge. 
The increarred u t i h t i o n  of running track ia indicated by 
the net tome kilometres moved per annum per thousand 
running track kilometres which increased from 2,189 
million in 1960-61 to 2,556 million in 1965-66, on the Broad 
Gauge, and from 537 million in 1960-61 to 738 million in 
1965.66 on the Metre Gauge. The overall operating-cum- 
efltlciency index computed by taking averages of 16 
selected items covering the different facets of the railway 
working generally internationally accepted as indices for 
judging the efficiency of .the various fields of railway 
working, also indicates an improvement from 115. 1 in 
1960-61 (base year 193&39) to 11s9* 9 in 1965-66." 

4.8. According to Audit the working expenses in the year of the 
Third Plan (1965-66) were Rs. 485.85 crores compared to 313-l5 
crores in the last year of the Second Plan (1960-61), that is, an 
increase of 55 per cent over the Plan period. If 31 per cent increase 
fn working expenses is attributed to high- prices and labour costs, 
the increase in expenses attributable to additional t r a c  was 24 
per cent. 

4.9. In the opinim d the Committee, an increase of 55 per cent 
in the mwkhg expenses d tha Raihvays dmimg the n i r d  P h  
period is nat a matter to be treatad lightly. 

The fact that the Railwags have been a& b m a t  tbeir oblige- 
tioas by increasing fraights and Eurs repeatedly d- the last 
faru years of the Plan should not make than oblivious to the 
fact that it is saddling the ganarrl economy with hemvy surcharges. 
Besides, the Railways should clearly grasp the f a d  that if the rates 
continue to rise at the present rate, it is conceivable that an apprecia- 
able partian of traflic may get dtvcrtcd to mdways which would 
only further aggravate the AMncial position of the Railways. The 
Committee consider that the best means of augmenting earning9 is 
by improving the competitivwras~ and qudity d service so as to 
attract more traffic. Tho Railways should also simtrltoaeausly take 
edtective measures to arrest the risiag expenses ar working w ur to 
take full advantage of the d c o d  of s a l t  and the i m p m ~ e n b  
in rolling stock, track which have been effected at such heavy npit.1 
cost during the Third Plan. 

( i )  E-nditute on Staf): 

4.10. During the course of evidence the Committee drew attention 
of the Ministry to the increase in the number of railway staff, which 
had reached the Agure of 1.3 million. The Chairman, Railway 



M, informed the Committee that as soan as it became char that 
tr-c was not going to materialise, the recruitment programme was 
curtailed severely. A ban had been imposed on the recruitment of 
certain categories of staff. At the same tfme surplus staff in certain 
categories was being retained for other jobs where there were 
deficiencies. Iie added that the staff strength of the Railway Scrvice 
Commission and the Railway B o ~ r d  had also been curtailed. 

4.11. It was pointed out that during their on-the-spot study visits 
to Calcutta allu Madras the Study Groups of the Public Accounts 
Conun.ttce had noticed that a few hundred men were being kept 
surplus to requirements at  both the places. The Committee, there- 
fore, enquired as to what action was proposed to be taken to deal 
with the surplus staff The CJ~airmnn, Railway Board. s t ~ t e d  that 
retrenchment was diffirult hut thcv had reduced further recriii+- 
ment. He added: 

"I would assure the  Committrc that  w c  h a w  come with a 
very heavv hand and we have r d u c c d  rrcruitment cnn- 
siderablp." 

4.12. The Committee are not convinced hv thr ~up~anntion. 
(emnomy in expenditure in staff ). In August. 1967, t hc ComnJitt r m  
had asked the Ministry of Railwags to furnish the prcentagc of ex- 
penditnre on staff cmnloyed in the Railway Board and Heltdqttartw~ 
otiices of the Zonal Ra4ways to the overall expmditr~re on daff nvev 
the period covered hy the thrce Plans. They were informcd thnf thc 
relevant staticties were k i n g  ml1ectc.d. In the rouncpe of evidnnrc 
(December. 1,967) the Cmnmittec were inform4 that fhr ~tw??* w~'td(i 
be comphted in another fortr week's tfme. In  Janimry. IPHIR. i t  tvltc; 
stated: 

"No  study has been made so far on tbc point m i d  hg the* 
Public Accounts Committee. However, n qttick analyfiiw 
has since been undertaken and a repnrt wlll be suhm!tted 
to the Committec as early a p  pmsihlc." 

The Corndtta~ regret to o h v  that thr informatian k 4iil 
swatted. In the absence of the narticcrrlam called for. the CommJttw 
are not in a mi t ion  to a p p d a t p  t h ~  ecnnornim dated to hnvr h ~ c n  
cffeeted in the expenditure on %tail. 

4.13. la this connectian, the C ~ m m ; t t m ~  nould 1t1w l i k ~  invite 
attention to the follawinq recommendtrtian of the Estirnstcs Commit- 
tee, made in para 11 of their 10th Report (Fawth 14ek 'Srrhhr): 

'The CommStte f'col deeply con~srnd to note that rrvughly 03 
pet m t  of the workfna: expenses of thr Railwavct ili rn 



:staff cost and 31 per cent on q t a r i a l s  and equipmcnb. 
The Committee annot too strongly stress the need for rcF 
duction of the high expenditure on administration.'' 

While endorsing the views of the Estimates Committee, the Coan- 
mittee dress that the Railway Board should itself set a high example 
sf ectmomic and efficient running by reducing its own strength to 
the miniqum. The Railway b r d  should simultaneously t a b  up 
She question of fixing the strength of the Zonal and the Divisional 
Offices of the Railways at a level consistent with the requirements 
so as to achieve the utmost economy. The Committee would like to 
be informed of the action taken to effect economy and to absorb 
.gainfally the staff which is rendered surplus due to reorganisation 
(af the Railways and other economy xneasurezr. 

~ ( i i )  Bxpedittrre 0.n fuel: 

4.14. As indicated in 'the table at page 55 the proportion of 
expenditure on fuel (Coal, diesel oil and electricity) to the total 
working expenses had risen from 12.4 per cent during the First 
Plan period to 18.1 per .cent during the Second Plan and to 21 -2 per 
cent during the Third Ran period. In a note, the Ministry of Rail- 
ways have stated considerable increase had occurred in the coal bill 
af the Railways which increased progressively from Rs. 66.72 crores 
jn 1960-61 to Rs. 84.49 crores in 1!%54 (an increase of 26.6 per cent) 
though the traffic moved on steam traction itself declined from 
248.94 billion gross tcmne Kns .  to 221-91 billion gross tonne Kms. (a 
decrease of 10.9 per cent). Admittedly, the all-in-cost of coal for 
the Railways had increased by 14.8 per cent during the Plan period 
Even then, the  coal bill for 1 9 6 m  (duly adjusted to the traffic level 
and the price level of 1960-61) comes to Rs. 82.62 crores represent- 
ing an increase of Rs. 15.90 crores or 23.9 per cent in real t e r n  

4.15. The data furnished by the Ministry of Railways further 
shows that the consumption of coal in physical terms had ako 
steadily increased. The quantum of coal consumed per unit lob 
trafIic hauled ( i t .  per thousand gross tonne Krns.) in the last year 
of the Second Plan and during Third Plan was as follows:- 

. .  59:1Kg.perunft 

. . 61 -1 Kg. per unit 

. . 63-6 Kg. per unit 

. . 66.9 Kg. per unit 

. . 70.4 Kg. per unit 

. . 71.8 Kg. per unit 



The cod consumption figures for the shunting services have also( 
a similar increase. 

4.16. The Committee enquired the realeons for the substantial 
increase in the rate at which coal was consumed, for steam traction 
purposes. They also desired to know the steps proposed to be taken 
6 improve the position. A note furnished by the Ministry of Rail- 
ways is at Appendix XI. It has been stated that the increase in 
coal consumption was mainly due to a reduction in the supply 
of superior grade coals. The note adds:- 

"The Railway Board are fully alive to the need for achieving 
utmost economy in coal consumption. Recently, a meet- 
ing of the Fuel Officers of the Railways was convened 
to explore the possibilities of achieving further economies 
in coal consumption by intensifying thch control measures." 

4.17. The Committee are perturbed to find that the perforrn:~ncc 
.in regard to Coal consumption has deteriorated in both munetury 
a d  physical Items. The Committee feel that if the Railways had 
put to full use technological developments and their own expertise 
in fuel economy it s b d d  have been possible to reduce the coal 
bill. The Committee stress that the Railways should pay urgent 
attention to fuel ecof~~my and implement economy measures with 
determination and vigottr to arrest the rising trend in Coal bill and 
to achieve maximum economy consistent with eiliciencg. 

(c) LOSS incurred on the Southern Railway 

4.18. A c c o r w  to the Audit Report, of the three Railways wmk- 
ing on loss, namely North Eastern, Northeast Frontier and Southern 
Railways the financial working of the Southern Railway deteriorated 
considerably during the Plan period. The net loss incurred on this 
Railway increased from 1.2 crores in 1960-61 to Rs. 6.4 crores: in 
1965-66. The loss in 196647 is expected to increase further to 
Rs. 10.82 crores according to the Ministry of Railwavs. Explaining 
the considerable increase in loss the Ministry of Railways have 
stated that the apparent deterioration in the financial position of 
the Southern Railway was not due to decrease in efRcfency but due 
to heavy burden of depreciation and higher dividend rates. On 
being asked further as to how allocation of contribution ta Depre- 
ciation Reserve Fund and payment of dividend to General Revenues 
had affected a d v e d v  only the Southern Railway, the Ministry of 
~ ~ i l w a y s  have exflairmi in a note: 

"During the period 1960 to 1966, the extent of increase in 
the capital-stqharge at the Southern Railway wsr higher 



than on Indian Railways excluding Southern Railway. 
The higher level of capital expenditure on the Southern 
Railway was mainly due to the Line Capacity Works 
undertaken on this Railway during the Third Plan period 
e.g. doubling on Morth-east, North-west and South-west 
lines, conversion of track to broad gauge around Vijay- 
wada etc. This resulted in a higher increase in the con- 
tribution to the Depreciation Reserve Fund and Dividend 
to General Revenues booked against the Southern Railway 
than in the case of other railways." 

4.19. In another note the  Committee have been informed of the 
steps proposed to he taken by the Ministry of Railways to attract 
more traffic on areas covered by the Southern Railway. 

4.20. The Committee desire that special attention should be direct- 
towards improving the financial position of the Southern Railway 
by effecting economy, improving efiiciencv and by attracting more 
traffic. They would watch the result of the working of this Bailway 
in subsequent Audit Reports. 

4.21. A t  :he inhtmcc of the  Cornm~Xee the hlinistry of b l w a y s  
submlttcd a comprehensive note on unrcmuncrativc railway lines, 
which is at Appendix XII. According to the note, pursuant to the 
recommendations of the Committee on Transport Policy and Co- 
ordination (January 1966) a preliminary review of the branch lines 
was conducted in 1967 which showed that heavy losses were incurred 
by the Railways in the case of 63 branch lines. Consequently it 
was decided that "a comprehensive review of each of the unrernunera- 
tive lines o f  the various railways may be conducted and the decision 
to close the line or adopt measures to improve its working, may be 
taken an thc merits of each case." In the course of his speech on 
the Railway ~ * d ~ r t  for 1967-68, the Minister for Railways also 
referred to the problem of unremunerative branch lines and made 
the following observations:- 

"After a careful but quick study to work out the relative cost 
t3 the economy of 4ternative farms of transport, the un- 
remunerative branch lines &wld be cl& down whem 
wer it is found that they ore not justified b terms of 
thdt  cogt to the e c ~ ~ ~ c m y .  The meagre trail8c that such 
brarich fines may be carrying could be baud& over tt, 



road transport. In the past, State Governments have 
objected to mwt prop6sals of thia nature for no weightier 
reason than that popular local sentiment has been againat 
such propo.sals. While we will continue to give the utmost 
consideration to the views of State Governments ap 

hithertofore, it is to be hoped that the sound principle 
of providing transport at the lowest cost and to the 
maximum advantage of the economy would outweigh 
other less weighty considerations" 

422. A detailed review was therefore undertaken by the Ministry 
of Railways which indicated that there are 71 uneconomic branch 
lines on the Indian Government Railways. Of these, 11 are Broad 
Gauge, 26 Metre Gauge and 34 Narrow Gauge. Their break-up 
arcording to the Railway Zone in which they are situated is giver 
below:- 

Western Railway 
Northern Railway 
Southern Railway 
South Eastern Railway 
Eastern Railway 
Northeast Frontier Railway 
North Eastern Railway 
Central Railway 

Total : 

4.23. Annexure 'I' to the note furnished by the Ministry (Appen- 
dix Xll) shows in respect of each of the uneconomic branch lines, 
its length. date of opening, capital cost, amount and percentage of 
profit/loss, etc. The total annual loss on these lines works out to 
abwt Rs. 6.m crores, including interest on capital. It has been 
stated in the note: 

"In view of the continued losses resulting from the operation 
of these unrernunerative lines, a review of each of these 
lines was ordered and is in progress, so that it may be 
determined which particular branch line may be c l o d  
down without detriment to public interest and what s t e p  
may be taken to imprave the working results of the Ifn- 
to be retained. The revfew of 31 l i n e  of the West- 
Railway is being carried aut by the Railway itself. The 



rmainis-g 40 lines have been reviewed in t& Board'# 
office on the basis of data obtained from t& Railways" 

"In the case of 14 lines out of the 40 reviewed in the Board's 
ofice, it was found that road transport could, without 
difaculty and without detriment to the economy of the 
area, replace rail transport. . . . . . The concerned State 
Government have been requested to confirm that t h e e  
would no difficulty in making arrangements for such 
additions to road transport as may be necessary to £ill 
the gap in transport likely to be created by the c1-e 
of these branch lines." 

4.24. The Committee agme that the soand principle of providing 
transport at the lowest cotst and to the nqaximum advantage of tbe 
dco~omy should antweigh all other considerations m deciding upon 
the retention of wemunerative lines. In view of the growing dim 
d t  Anancia1 position of the Railways it is desirable that an early 
dacision should be taken abaut the operation of those Lines on which 
the Railways have been persistently losing heavily. The Committee 
rlso consider that in the case of marginal b e g  the Railways should 
hrrtensify their altorts ta attract more tratltic so that tbcst can be 
made to pay their way. 



Para 16, page Z W h i t t a ~ a n j a n  Locsmotive Wo~ks-Manufacture of 
Eteclric Locomotives and components. 

The Ministw of Railways decided in March, 1961 to adopt 
the design sf  a foreign fhn fcw A.C. Freight Broad Gauge electric 
locomotives and entered into an agreement with the flnn in January, 
1963 for the supply of 10 complete locomotives at a cost of Rs. 96 
lakhs and also for rendering technical assistance for the indigenous 
manufacture of mechanical parts and assembly of these locomotives 
in India. An order for the supply of 32 sets of electrical and other 
ttquipment (for fitting them into mechanical parts to be manufac- 
tured in India) at a cost of Rs. 2.08 crores was also placed on the 
£irm. The supplies which were to be made by October, 1963 were 
completed by the firm only in July, 1965. The production was con- 
sequently delayed and the first locomotive scheduled for comple- 
tion in November, 1962 could be commissioned only a year later. 
Audit was informed that the question of levying liquidated damages 
for the delays in supply was under consideration. 

5.2. At the instance of the Committee the Ministry of Railways 
have furnished a note stating that the "Director General, India 
Supply Mission, London had since advised Railway Board on 4th 
August, 1967 that an amount of 6.75.000 DM has already been re- 
covered from the firm as liquidated damages on account of delayed 
supply of the main equipment. The amount of liquidated damages 
on account of delay in supply of spares is yet to be advised by 
the DGIISM as it has not so far been finalised. Suitable amount 
has, however, been withheld bv ISM G n d o n ,  pending settlement 
of thls Issue." 

5.3. The Committee may be infomed of the fmal sett1em;cnt rcach- 
ed with the firm in this ease. 

5.4. The same firm had offered earlier in January, 1960 and 
January, 1961 technical assistance in the indigenous manufacturt? of 
the electrical equipment also and stated that the Railways could 
expect to be in a @thn of obtaining after a very short period, 



htween 90 to 100 per cent of the electrical e q w n t  froin W 
. ~ ~ ~ L O U B  sources. !Che Minietry of Railways accepted this Mer irl 
March, 1961 and a collaboration agreement was signed In Novetnb, 
1962. This agreement, operative for 8 years upto November, 1970, 
provided for  the grant of manufacturing rights and giving technical 
assistance for the indigenous production of 13 specified items, cover- 
ing about 60 per cent of the total cost of electrical equipment fitted 
in an electric locomotive. The remaining 40 per cent of the equip 
ment was also expected to be developed indigenously. I t  was anti- 
cipated by the Ministry of Railways (October, 1962) that cent per 
cent indigenous production could be established within a period af 
a b u t  five to six years, from the date of signing the agreement 
with the firm. The agreement also provided that Government s h o d  
buy their requirements of the 13 specified items, manufactured by 
the firm, as long as they are not manufactured indigenously at 
'normal commercial prices covering the actual cost of production 
including normal overhead charges and a profit ordinar~ly not ex- 
ceeding 10 per cent but in no case exceeding 15 per cent." 

5.5. According to Audit, there had. however, been delays in the 
development of indigenous manufacture of the electrical equipments. 
At the time of execution of the agreement it was expected that the 
Heavy Electricals, Bhopal (HEIL) would undertake the manufacture 
of all the 13 specified items covered by the agreement and reach 
the target of full indigenous production by the end of I=. HOW- 
ever, immediately after the execution of the Agreement, i t  was 
decided in November, 1962 that the HEIL would undertake manu- 
facture of only two items, namely, transformers and traction motots 
and would start deliveries from 1964-65 onwards. After a &es 
of discussions with the HEIL during November. 1962 to J a n u a ~ ,  
1964 it was Anally decided by the Ministry of Railways in June, 
1961 that thr manhfacture of transformers alone should be entrusted 
to the HEIL and that traction motors should be manufactured in 
Chi ttaranjan hcornot ivc Works in which some spare capacity was 
expected due to  the  tapering of production of steam locomatives. 
According to the original anticipatmns. the indigenous manufacture 
of thcsc items transformers and traction motors were expected b 
commence from April. 1965 and July.  1966 respectively. W h i b  the 
Rrst transformer (with 50 prr cent imported components) was pro- 
duced in December, 1966. traction motors (with 73 per cent imported 
components) were expected tr, be produced only by March, 1967. 

5.6. As reffads the remaining 11 items. for the manufacture fif 
*hkh the firm was to give technical assistance. 7 items .were erpct- 
.ed to M mnnuf~dund by the indigenous trade to speci(tca&& 



dwelloped by the Railways. The manufacture of the other 4 itam 
was expected to be developed in Chittaranjan Locomotive Worb 
by July, 1966 to October, 1867. 

5.7. According to Audit, at the time of finalising of the agree*- 
ment, it was expected that the cost of purchase of the 13 specifkd 
items from the foreign firm would initially work out to Rs 2-41 lakhs; 
per locomotive (estimated total cost of the electric locomotive beingt 
about Rs. 10 lakhs) and gradually come down to a small fraction of 
this figure. Due to delayed development of indigenous manufacture, 
however, equipment worth Rs. 3.21 uvres were imported from the 
firm upto the end of March, 1966, by which time 61 locomotives were 
manufactured. 

5.8. By the end of the Third Plan the indigenous content (electri- 
cal and mechanical parts) of the electric locomotives manufactured@ 
reached a level of 38 to 40 per cent. According to the present anti- 
cipations, the proportion is likely to reach 71 per cent by 1970-71 
(when the Collaboration Agreement for the manufacture of electri- 
cal components is due to lapse) and components etc.. of specified . 
nature of about 29 per cent would still be required to be imported. 

5.9. The Committee desired to be informed about the services 
rendered by the foreign collaborators till the end of June, 19% 
They also enquired as to what assistance was expected to be render- 
ed by the firm in the manufacture of the seven items of equipment' 
since taken up by the trade. The Ministry of Railways (Railway 
Board) have stated in a note that according to the Heavy Ek t r i cak ,  
B h w l  till the end of June, 1964 the foreign firm had supplied "nega- 
tive airmail prints and reference drawings and product drawings, 
standards and material specifications, test documents, detailed o f  
type tests, inspection sheets, manufacturing instructions, machine 
tool layout, tool lift and tool drawings. 

5.10. It has been added "So far as the seven items which are now- 
taken up by the trade to specifications developed by the Railways 
are concerned no assistance is now expected to be rendered by 
the firm. The alternative designs for all equipment developed with- 
the trade have been developed independently and have no relation 
to the corresponding Group designs or the Agreement. However, 
in developing these designs, advantage was taken of the experience. 
gained on the performance of the electrical equipment to Group's 
designs fitted in the imported FI' locomotives and also the general 
industrial potential in the country that had developed since the  
signing of the Agreement. The alternative dedgns which w b ~ b  
constidered later on could not have been developed without tbs 



Mtial information xegarding Ule design. and know-how of tht- 
Collaborating firm." 

5.11. On being asked as to the circumstances under which it was 
decided to curtail the scope of work initially planned to be entrusted* 
to the Heavy Electricals Ltd., the representative of the Railway 
Board stated in evidence that initially the Heavy Electricals had 
indicated that all the seven items would be produced by them but 
later on i t  was found that these items had been produced by the 
trade independently or in collaboration with some of their own 
collaborators. It was, therefore, felt that these items could be s u p  
plied by the trade. 

5.12. The Committee are concerned to note that although agree- 
ment with the firm for technical assistance was executed more than 
two years after the offer was made no attempt s e w  to have been 
made during this period to tap indigenous sources and capacity for 
the manufacture of the equipment. It is surprising that soon after 
the agreement was signed it became known that the seven items 
could be produced by the trade independently. 

5.13. In reply to a questlon about the delay in the manufacture 
of transformers. the Chairman, Heal-y Electricals, admitted that 
there was "certain amount of initial delay in finalising the specifi- 
cation for transformers. The size had to be changed and from the 
time information was received from the collaborators in Europe the 
time taken for the production of transformers was reasonable." He 
added that 17  transformer^ had been produced so far. 

5.14. Explaining the development of all the items of electrical 
equipment the Member, Mechanical, Railway Board stated that the 
traction motor was originally targetted for production in July, 1966 
and it was expected that its production would be progressively in- 
creased during 196667. In fact a traction motor prototype had 
already been manufactured and it was under test. 

5.15. He added that there was some initial delay because the 
design of the traction motor had to be developed according to the 
revised rating which had been d e r e d  by a Japanese firm. This 
had to bc developed by the co l l~ra tors  according to the requim 
meats af axle load. There was also m e  delay on account of the 
tight podtion of foreign exchange which delayed the import of- 
brrlng machines and testing equipment. He asnuad the Ccmmittec 
that rlWn the next few months full production would be .eMRaa 



5.16 The other four items, which were to be produced at Chit- 
taranjan Locomotive Works were mostly developed in the year I986 
and it urins hoped that all the items would be produced by 198748. 
The other seven items were being produced by the trade and they 
were getting full supplies. 

5.17. In reply to a question the witness informed the Committee 
that all the 13 items would he indigenously produced before the 
expiry of the Collaboration Agreement in 1970. 

5.18. From a note furnished at the instance of the Committee 
(Appendix XIII), the Committee note that from the 199th locomo- 
tive which may be turned out in November, 1968, all the thirteen 
items would be indigenous. The note further indicates that- 

"the locomotives produced at Chittaranjan Locomotive Works 
will still continue to have some important content consist- 
ing of basic raw materials like copper etc. and finished 
products like insulating materials which are not yet avail- 
abIe from the indigenous industry." 

According to the table annexed to the note (Annexure 11) the 
imported content of the locomtives had been as follows:- 

No. of' Itxoc Percentage of 
turned out imported ccmtcnt 

1966-'7 5 7 40 
A s*f, i t  pmt dtvr- 
luation r a t e  

NOTE: Fcrr t5e prohxion in rP/i.*-68 it has been cstirnetcd that the ctm per Itwo wwU 
tie RJ. 15.72 lakhr and the lrnpurt content about Rs. 7.57 lakht! i. 6. jHl& of past- 
devaluation rates. If dcvaluotlm effect iu ignarod the impurt content would he 
sbnut 372;, only. 

5.19. 'khc Csmmittw canna4 help feeling that the d & a l  antici- 
pation by the Mmmidry oC Railways that cent pet emat indigmaus 
prdduetiea could be eatabUabed wfrW a period of 5 ta 8 yenm.ham 
thr date & eigrring at the Agmammt with the firm has proved 
~ ~ # ~ b t i c .  WhUt the Commit& would Uke  the RPtiwayr to awe- 

* bnl the -- for the Wigrmacs n u M a c t u n  of cdtnpaarQintts 



5.20. There was also delay in the development of capacity for 
the manufacture of electric locomotives. In January, 1961, the 
Ministry of RaiIways planned the production capacity of 6 locomo- 
tives per month by April, 1963, but in the Project Report prepared 
in ~ecember ,  1961, it was anticipated that a period of 2) years from 
the date the facilities were created and made available would be 
required to attain that level, which was actually attained only in 
March, 1966. Against the anticipated production of 100 elect& 
locomotives during the Third Plan, the actual production came to 
61. Meanwhile, to meet the requirement of the Third Plan partially, 
85 electric locomotives at a cost of Rs. 8.4 crores were imported, 
While the requirements of goods services were thus met, bulk of 
the passenger services on the electrified sections continue to m n  on 
steam/diesel traction. 

5.21. Explaining the reasons for the shortfall in output the Minis- 
try of Railways have stated in a note: 

"The original plan to manufacture 100 locomotives by the end 
of the Third Plan had to be reviewed and revised as the 
work progressed to take mto account the delays in supply 
of imported equipments and recession in the development 
of indigenous items. In consideratinn of these unforsee- 
able delays. the target was, in the first instance, revised 
to 91 Icxomotives at the A.C. Rolling Stock Committee 3rd 
meeting held in March 1965 and this was subsequently 
again revised to 72 at the Fourth meeting of the same 
Committee held in Delhi in July. 1965. The actual pro- 
duction of 61 locos by March, I966 fell short of t h ~ s  target 
by only 11 locos. Thc main reason for this was the be- 
latcd receipt of some of the imparted components. &., 
Escitrons, cables, gears, etc. and the s!ress laid on re- 
ducing forei-pi cxchangc and irlter alra incorporating 
maximum number of indigenous components. Tn addi- 
tion to thew 61 new locos. 2 impxted locomotives which 
were damaged by an explosion during transit were also 
reconditioned at CLW which involved more or less full 
hbour and time as for building a new im. Thus them 
was a net drop of 9 lncicrs in the productjwi target of 72 
locw as flxect Anally in Julg, 1965. This hartfall in pro- 
ductkoar may not be considered hestw or unjustified view 
ed in the context of the numerous ditllculties encountered 



in establlsh.lng the manufacture of these locomotives which 
has been an entirely new venturrr lEor the Indian Railways 
and which entailed development of sophisticated electri- 
cal equipment." 

'The production capacity of the CLW was built up to 6 loco- 
motives per month by March, 1966 and while CLW have 
since been trying to maintain the production at this level 
it has not been possible in all the months due to various 
difficulties connected with the receipt of imported and 
indigenous equipments and with the initial problems of 
coordinating and fitting the indigenous equipments in the 
overall design of the locos. In spite of these difficulties 
the actual production in 1966-67 has been 57 locos. The 
actual production in six out of the twelve months of the 
year did reach the target of 6." 

5.22- The Committee note that it has been possible to establish 
capacity for the manufacture of 6 electric loconzotives per mouth 
d y  in March, 1966 as against the original target of April, 1963 e n d s  
.gad by the Railways- Now that the production of electric locarno- 
tives has been fairly well established, the Committee would like the 
Bailways to plan the manufaduring p r o g r a m  to match their ope- 
rational requirements. 

523. In para 17 of their Forty-Fourth Report, the Estimates Com- 
mittee (Third Lok Sabha) had recommended that: 

"Every effort should be made to increase the output of A.C. 
locomotives in Chittaranjan Locomotive Works to meet the 
demand to the maximum extent possible. The Committee 
would, in fact, suggest that as steam locomotives are on 
tbe way out all cwer the world, it would but be appropriate 
the conversion of Chittaranjan Locomotive Works to the 
manufacture of electric locomotives (both Broad Gauge 
and Metre Gauge) is drawn up and implemented to make 
In& self&cient in electric traction." 

In their reply the Ministry of Railways stated in July 1064: 
"In the Fourth Five Year Plan it is pmpoeed to reduce pro- 

gressively the production of stem locomotives snd in- 
crease the productton at electric loaxmtivee. According 
to the present esHmat3on the CLW. fs b l y  to cease pro- 
duction of rteam lommoaivm by t,le &Ld d 1ssS-70 
av rro. AI1 the electric l m v e s  requid  dwfna the 
f Ourth Five Year PlPn orr likely to b@ psoducsd in C.L.W." 



Ths Com;mltt;ss daslire that, in aceorburae with the 
given to the Estb+m Commit-, the productian of &am loco~po. 
tives s h d d  ba curtailed at the Chittaranjan Locomotive Works anll 
they should switch over to the prodaction of electric and d i d  
locomotives. 
Para 17, page %Died Locomotive Works Manufacture of D i e d  

Locomotives. 
5.24. In order to develop the capacity for indigenous manufacture 

of Broad Gauge diesel locomotives, the Ministry of Railways decided 
in June, 1961 to set up the Diesel Locomotive Works at Varanasi at 
an estimated cost of Rs. 19.57 crores. Arrangements for t e c h n i d  
collaboration with a foreign firm and their associates were fina1i.d 
in February, 1962. The Project Report received from the d a b  
rators in June, 1962 envisaged commencement of production in 
December, 1963 and attainment of the full-rated annual production of 
150 lmmotives by JuneJuly, 1967. The anticipated production 
during the Third Plan period was 83 locomotives. It was antiti- 
pated that the indigenous content of the locomotives would be p 
gressively increased upto about 90 per cent in the later part of 
the Fourth Plan and the balance 10 per cent representing only some 
specialised items would still be imported. 

5.25. The Diesel Locomotive Works, however, produced only 54 
B.G. diesel locomotives during the Third Plan period. (During thia 
period the Ministry had imported 312 B.G. locomotives at a cost of 
about Rs. 36 crores). The Minist? decided in January, 1966 that 
the out-turn in the last quarter of 1W-66 should be restricted to 
4 locomotives per month because of the uncertain foreign exchange 
podtion required for the import of components and raw materials. 
It was also decided that the production from April, 1966 would be 5 
locomotives per month, that is, 60 locomotives during 196647. The 
Ministry, however, stated in February, 1967 that according to tk 
present anticipations the full-rated output of 150 locomotives per 
annum would be attained towards the end of 1968-69. It was also 
stated that necessary foreie cxchanqe had been provided for the 
production npto the middle of 1968-69 and arrangements for s u b  
quent years were under consideration. It may be mentioned that 
amrd ing  to an earlier assessment made bv the Ministry in May, 
1965. the full-rated output could be expected to be reached only by 
1970-71 on the basis of p ~ u c t i o n  of 95 locomotives in the 
198887 to be stepped up gradually in subsequent years. 

5.26. As regards the indigenous content (which is expected .to 
rt?ach a level of 90 per cent in the !ater part of the Fourth b) ths 
level attained Irg August, 19643 was ab the order of 29 per cent. 



537. BXwta 60 devcEk,p fhe manufactuasr a# cmtah rnejor ern- .  
pents in the public sector undertakings had not ban quite succew 
ful so far as indicated below and the shortfaLa had, therefore, toy 
be met mainly by imports, 

(i) The Heavy Electricals, Bhopal, undertook in July, 1962 to 
aupply a good portion of the traction equipment, including traction 
motors, generators and control equipment, required for the locomo- 
tives constituting 30 per cent of the total cost of a locomotive and 
a letter of intent was issued to them in September, 1962 for the sup 
ply of 120 sets of complete traction equipment during 1964-65 and 
1965-66. It was, however, subsequently found in November, 1962 
that onlv traction motors would be manufactured in Bhopal of which 
60 sets were expected to be delivered by March, 1966. Actually, no 
deliveries had been made till March 1966. The actual requirement 
of traction equipment obtained by imports for the 54 lcrcomotives 
produced upto March. 1966, is estimated to have cost 4.48 million 
dollars. 

The Ministry of Railways explained to Auclit in February, 196'7 
that the deliveries could not be adhered t o  by the Tienvy Elwtricals, 
Bhopal (HEIL) for several reasons, namely. unavoidably long t ime 
.required for finalising the design of the clcctrical equipment. con- 
siderable delay in the procurement of imported machinery and raw 
materials and delays on the part of HE'IL's suppliers in supplying 
-Is and components according to schedule. 

(ii) The Heavy Engineering Corporation, Ranchi, informed the 
M i n i s t r y  of Railways in Julv, 1962 that they could manufacture 
crankshafts and later, in July, 1964, stated that they had sufficient 
capacity for producing heavy and medium size crankshafts to meet 
the entire demand of the Diesel Locomotive Works. As the forging 
technology of Heavy En@eering Corporation had not been found 
suitable to the needs of the Diesel Locomotive Works, it was decided 
in August. 1965 that the  requirements would be imparted. The 
actual requirement obtained by imports for the 54 locomotives is 
estimated to have cost 0.43 million dollars. 

The Ministry of Railways explained to Audit in February, 1967 
&at, only recently, the  Heavy Engineering Cwposation had finalfsed 
dl the technical details pmliminary to the manufacture of the n- 
quisite type of cmnkshattrr and indjcated that the Anrt prototype. 
would be delivered in 1989-70. 



were placed for 315 axles and 630 wheels in December, 1963 and 
964 axles and 1928 wheels and 31 axles were supplied till March,. 
1966. As the supplies were not suffident, orders for 25 loco sets (a 
set comprising 6 axles and 12 wheels) at a cost of Rs. 6 lakhs 
had been placed on a Japanese firm in March, 1966. This was fol- 
lowed by further orders placed on the same firm in June and 
October, 1966 aggregating to wheel sets for 145 locomotives and 
axle sets for 70 locomotives. 

5.28. The Committee desired to be informed of the reasons for the 
short fall in the o u t ~ u t  of ioeomotwes at the Diesel Locomotive 
Works. The Ministry of Railways have furnished a note which is 
at Appendix XIV. It has been stated that the actual production in 
the Third Plan was 66 lacomotives including 12 locomotives assem- 
bled from knocked down condition aqainst tnc revised anticipated 
production in the* Third Plan of 83 Iocomr~?it*czs. EspIaining the 
reasons for the shortfall i t  has been statcd- 

"The actual shortfall : n production was, therefore, (seventeen) 
locomotives. This was almost entirclv due to the delays 
and deficiencies i n  t h e  rc:ceipt of imported com~onents, 
the recclpt of components in mi:;-matched order as well 
as mis-despatch of consignm~nts. One of the fain factors 
responsible for the delay in !he receipts was the dock 
str~kt.s in New York in Januarv-Fcbrwan. 1964 and Janu- 
ary-Feruary , 1965.'' 

5.29. The prcsent rate of prnduction is stated in t h ~  note to be 
of the order of 7 B. G. mainline diesel I~comotit?es per month as 
achieved in Septernbcar. Oc!oher, November and December. 1967. TR 
addition to this, it has been mentioned that D.L.W. has also turned 
out 13 B.G. diesel electric shunters received in semi-knocked down 
condition from J u l y ,  1967 onwards. 

5.30. A s  regards the slow rate of pragress in developing indigenous 
manufacturing capacity it has k e n  explained in thr note: 

"A certain rote of indigenisa!inn had been mitially estimated 
at the time of setting up the project. However, in the 
course of actual manufacture of the locomotives and the 
progressive setting up of facilities and detailed investi- 
patian into the indiqvenous capacities available and re- 
quired to be developed, a more realistic pattern of indi- 
gmlsat;on was evolwd This pattern was based on the 
urticipation that the full requinment of trNm quip- 
mmt (which constitutes a b u t  36 per cent af the ~- 



cast of the locomotive) would be supplied by HELL, 
Bhopal and that the indt$enous industry in the public and 
private sectors would be in a position to supply c o m p  
nents and raw materials strictly according to the requisite 
design and manufacturing specifications It was, therefore, 
anticipated that about 90 per cent indigenisation would be 
achieved by the end of the Fourth Five Year Plan. The 
initial rate of indigenisation was expected to be slow, 
where- in the subsequent years the rate would be fairly 
rapid. 

The actual rate of indigenisation has been as follows:- 

1953-64 . Assembly of 12 knocked down -2% indigenous. 
locos. 

:~g61-65 . Regular p d u c t i o n  of 1o.u --17?'/0 .. 
19%-a Do. -25 % * 9 

I 1-67 Do. -31.5% 
L 1967-68 . 1st QUP~ ter prduc: ton -33% indigcnou 

and Quarter prvduction -47- 6 ) I  

3rd Quarter production 48% nJ 

With the fitting of the traction equipment received from 
HEIL, Bhopal, in all the locomotives to be turned out the 
indgenous content is expected to go up to 80 per cent 
from the beginning of 1968-69. This level of indigenisa- 
tion is, however, not likely to go up further during the 
remaining years of the 4th Plan as the number of items, 
the indigenous capacities for which have either been deve- 
loped outside D.L.W. or are in the process of being so 
developed, are not likelv to be available freely in suffi- 
dent quantities before the end of the Fourth Plan. These 
items approximating about 10 per cent of the cost would, 
however, be available fairly soon thereafter and their 
application to regular production of locomotives in D L.W. 
would more or less complete the achieving of 90 per cent 
indigenisation as orilffnally estimated ." 

5.31. In widence, the Committee asked as to how much foreign 
exchange could have been saved if the Heavy Electricals, Bhopal, 

.*supplied tract ion motors according to schedule. The Member, Mech- 
anical, Railway Board, stated that the Diesel Locomotive Works had 
-established full production earlier than the time (5 to 6 years) at$- 



t~ulatd in the Coll.bor&ion agrnmmt and the impwt d tr.aior 
motors could not be avoided. He added- 

"Whukver money has been spent on the p- 05 tractim 
llbofors cannot be logged against the &1ay in the produc- 
tion of traction moton. Certain amount of imported corn- 
ponents even when production is developed fully in the 
country will continue to be there. Raw material and 
special equipment not developed in trade will continue 
to be obtained from abroad till it is procured indigenously" 

5.32. Asked about thc reasons for imparting Crank-shafts which 
the Heavy Engineering Corporation had promised to supply, the 
witness stated that the Heavy Engineering Corporation had agreed 
in-July, 1962 to supply crank-shafts. In February, 1963, however, 
the Corporation stated that they would be able to supply only the 
forgings and would not be a& to machine the equipment till 1967. 
As a result of subsequent discussions and negotiations the Heavy 
Engineering Corporation assured the supplies in batches commenc- 
ing from the year 1969-70. He added that the scheme had since 
been approved bv the Government and since i t  was a h i g h l ~  spe- 
cialised equipment requiring sophisticated know how they might 
go in for collaboration. The acting Chairman of the Heavy En- 
gmwring Corporation stated that i t  was only in Kwember .  1967 
that the Railways had approved in principle the  press forging tech- 
nology which the Corporation proposed to  adopt for the manufac- 
ture of the crank-shafts The Corporation would now enter into a 
collaboration agreement and that it might not be poegible to deliver 
the Ant  b ~ t c h  before the middle of 1971. He added that 10 crank 
shafts were being imported from the foreign firm fw being tested 
by the D.L.W. Aftw the Diesel Locomotive Works Save their Rnal 
approval the Corporation would take about 3t years to manufacture 
and supply the crankshafts. In reply to another question the wit- 
ness explained that in the beginning the Corporatia~ - r o p e d  to 
adopt 'slab forging process' and they hoped to supply + h v  equipment 
in 1965. Later on this method was not approved by fin Dieeel h a -  
motive Works and it was onlv in November 1967 that the Works 
had approved in principle the process of 'press forgings.' 

5.33. The Committee cnquircd the reasons for the failure on the 
part af Durgapur Steel Plant to supply the wheels and nxies, the 
SaratPry, Department of Iron and &I. explained that t k  herst 
d e r  p l o d  in 1963 was accepted by the Stel Plant bv mistake 
du. to lactt of c.xpcrime. and the enthusiasm m the p e i  of engin- 

to help the Railways in establishing indigenous pFoducthm. l3a 
3482 (Aii) LS--6. 



added that their equipment was not intended for this kind of work. 
He expressed the hope that this order would certainly be executed 
even though there had been great delay which was largely due to 
their inexperience and ignorance. About the second order placed in 
1965 the witness stated that thcy had at no stage accepted the order 
in their books. They had also informed the Railways that produc- 
tion of axles was beyond their capacity. 

The &fiuulties were technical in nature. particularly about the 
quality of the metal anti machining. An e s p r t  advice was being 
sought and it might be pos.;ible to efTect improwments in thc wheel 
and axle plant. 

5.34. In their 32nd Report P.A.C. (3rd Lok Sabha) had suggested 
that 'efforts should be made to accelerate the tempo of production 
to achieve the targets laid dawn by the Railway Bonrd for the Third 
Five Year Plan, viz., 95 locomotives in all including 12 knocked down  
locomoti\~s." I11 their Memorandum the Ministry of Railways stated 
that "thc observations of the Committee regarding the out-turn of 
locnmoti\-es and the indigenous content of the product are noted, 
every effort will continue to be directed towards these ohj~ctives." 

5.35. The Committee are disappointed to find thnt only 54 Itwonln- 
tivm were prochiced &wing the Third Plan heqidrs the rrceernhly of 
12 knocked down lmmotives against the Plan target of 95 locomo- 
tives. 

5.36. The Committee are not happy that the production taqget 
of the Diesel Locomotivc Works should have sufferc'd "due to dehys 
and deficiencies in the receipt of imparted components. thc rrbccipt 
of components in mis-matched order as well as mis-despatch of con- 
signments." 

The Committee expect the Ministry to take remedial measures to 
ensure that the availability of components matches the prollrlrtEon 
P~~gramme. 

5.37. The Committee me not imp-d with the leisurely manner 
in whieb the Public Undertak'urgs psrticulady the Heavy Elsctifds,  
Bhopnl and the Heavy Engineering Corporation have proceeded in 
developing in4igenous manirfartwe of traction motors and crmrk 
shaf t5 respectively. 

The Committse consider that the Hoavy Electr*iealr and the Ituavy 
Engineering Corporation should acceierate their pro~[rammc! lor h- 
digen- manufacture of them vital components and parts .so aq fully 
to meet the production requirements of the MmI Locamotfvt Works. 



5.38. The Committee w e  distressed that the wheel and axle3 plant 
which was set up at  Durgapur specifically to cater to Railway re- 
quirements has not been able to supply the requisite nuqber of 
wheels and axles, even though the firert order was placed as long ego 
as Decernhz.-, lW3, and that it has refused to accept the second order 
for wheels and axles. 

539. Tho Committee stress that every effort should he made by 
the Ministry of Steel, in conjunction with the Ministry of Raifwavs 
to identify the shortcomings quantitative and qualitative in the cx- 
Wing process of manufactrrre of wheels and axles so that all s w h  
defects are remedied and the wnufacturing programme is geared to 
meet in full the requirenlcnts of the Railways at n reasonable price. 

5.40. The Combnittee consider that there should be a firm co~nnrit- 
ment for the supply of components and other vital parts by Puldic 
Undertakings as by private conccnls so that the schedule for manu- 
facturing programmo is fimrly adhered to. 



CONCLUSION 

6.1. In the earlier chapters of this Repart, tbe Caaaitbe have 
examined d commented upon the differmt aspects of their Third 
Five Year Programme of the Railways. From the facts placed before 
them they are constrained to conclude that the planning of rait trans- 
port during the Third Plan period was n n r d i d i c  in that it was not 
closely related to actual requirements. Against an estimated in- 
crease of 93 million tannes in the level of goods tramc during the 
Tlrird Plan period, the actual increase was only of 47 million tomes, 
representing a shortfall of about 50 per cent. On the other band, 
tbe finaacial outlay f o r  the Third Plan t u m d  out to be Rs. 1,686 
crams, represanting an increase of 27 per cent over the investment 
of &. 1,325 crores contemplated in tbe Plaa 

6.2. The Committee feel that from the very outset goods traffic 
was over-estimated as it was not linked directly with demand but 
based on hopes and assumptions of production in different sectors 
reaching certain levels. Subsequently, even when it was evident 
that the traffic would not rnaterialise to the extent anticipated, no 
serious effort was made to slow down the tempo of capital expendi- 
ture. All this resulted in h e a v  capital expenditure being incurred 
to create rail transport capacity far in excess of requirements. Seve- 
ral new lines were constructed which were not expected to be remu- 
nerative even after 11 years of their opening to traffic. In the case 
of 16 line capacity works, which included 12 works of doubling of 
tracks Bs 27.03 crores were spent but the actual capacity utilised at 
the end of the Plan period was less than the capacity in existence and 
available before the works were undertaken. Similarly, 8336 wrtgonq 
were procured in excess of the target indicated in the Plan, even 
though the rail traffic generated was far less than envisaged. 

6.3. The Commfttee need hardly point out that both the Ministry 
of Roilways and the Planning C d a s i o n  failed to take timely 
m e a m  to curtail the investment programme in the light of actual 
tn tac  &ring despite the clear stipulation in the Third Mvc Year 
Plan that the estimates of tradsc would be subject to constant review 
in Ihc ligbt of actual trends This underlines the need for reviewing 
critically the mstthodology aa well as the machinery, for planning in 
the h i h m y  Board to ensure tbat invcwtsnart in this kcg se40 con- 
f m  to the aettlrrl trends based an requirements and that 



6.4. With all this heavy inve&ment the capital-atleharge of the 
W w a y a  increased from 6b. 152l mores to bl$. 2680 crores, represent 
ing an increase of 76 per cent during the Third Five Year Plan period. 
The overcapitalisation of the Railways during the period has not 
only aBected their b n c i a l  working but unnecessarily distorted 
the budget and burdened the tax payer. It has also distttrbdod tha 
entire pattern of investment and development of the economlg in 
that scarce resources including valuable foreign exchange were 
blocked in rail programmes which could otherwise have been put to 
more productive use. 

M. R. MASANI, 
C h a i m ,  

Ptt b l c  Accounts Committee. 



A P P E N D I C E S  



MINfSTRY Olr RAILWAYS 

(RAILWAY BOARD) 
(Ref. Para No. 1026 of the Report) 

Poiwto arising ozlt of the evidence tendered 'befme the Pubfic 
Accwlats Committee OR 11-l!&lsgJ in mnection with the 

Report (Railways) 1967-Parus 1 to 5, 16 &17 

Point No. 1 

Please furnish a note indicating: 
ti) in what manner were the physical requiiernenks such .a 

the number 04 lines to be constructed, line capacity work 
to be undertaken, and locomotives, wagons etc. to be pro- 
c m d  determined with reference 40 the traffic forecasts; 

(ii) whether the traffic forecasts were reviewed in the light 
of the actual trends in traffic from year to year during 
the Third Five Year PIan period; and, if so; 

( i i i )  what steps were taken by the Railway Board to curtnil 
the plan programmes in the  light of these reviews of tra- 

.. fllc forecasts. 

Reply: (i) 

I'he physical rt:quirernents were dcr~ved from the anticipatious 
af trPme. All planrung being for incremental traffic, the actual tra- 
ffic moved at the end of the Second Plan was taken as the base; 
this was deducted from the projected traffic requirements as at the 
end ob tbe Third Ran, to arrive at  the incremental h e 1  of traffic 
to be additionailv catered for during the T b d  Plan. In terms of 
freight, tk actual movement at the ead of the Second Plan was 156.2 
million tonnes (adopted as 156.5 million tannes in the published Plan 
Document) ; this was expected to rise to 248.9 million tonnes in l9& 
86, ~ W p o t e d  at the tim of fbalisation of the Third Plan in 1961. 
The physical programme in respect of freight traffic thus had ta cater 
for an increase of 92 4 million tonnes dunng the Plan period. 

In respect of passenger trafic, a flat rate of increase of 3 per cent 
per annum was adopted for other than suburban traf8f. 



(A) Wagon Requirements: 
The incremental trmc was further broken down into major com- 

modities, including coal, iron ore, raw materials and Anished pro- 
ducts and other general goods traffic. Traffic that could be moved 
in general purpose wagons was segregated from that for which s p b  
cia1 type of rolling stock was found necessary. The requi~ements 
were further distributed between the various gauges. 

Bask of Calculations: For each major commodity, a turnround 
time was adopted, based on the actual and anticipated turnraunds, 
and allowing for certain factor of efficiency. Thus, far wagons other 
than specific movements like raw material and coal for steel plants 
and iron ore for export, it was assumed that the turnround would 
be 9.5 days on the broad gauge and 6.5 days on the metre gauge, ex- 
cept for PFRs (used for despatches of finished products from steel 
plants and other purposes) for which a turnround of 18 days was 
adopted. A turnround of 3.2 days was assumed for railway mate- 
rials. A turnround of 3.2 days was assumed for railway materials, 
on both the broad and metre gauges. The turnrounds of various raw 
materials for steel plants, as well as coal, uw-? determined on the 
basis of the lead of movement involved, and individuallv calculat- 
ed running as well as terminated timings. Thesr varied for each 
commodity and for each steel plant separately. 

An allowance at 3 per cent of bare requirements was made for 
POH and running repairs to wagons. Credit was also taken i n  the 
initial planning for the back-loading of coal empties to the extent 
of 20 per cent of ~dditional general goods traffic. in assessipg the 
wagons to be provided for general goods trafiic. No provision was 
made for wagons for new lines as these were assumed to be in- 
cluded in the total traffic provision during the Third Plan. 

tncontotive Requirements: The following formula was adopted 
for assessing the requirements of locomotives for earning traffic 
W e e n  fixed points. e.g., raw materials for steel plants: 

Locomotive requirements for other traflic were based on a preg- 
matic relationship between locomotives and wagons, according k, 
the following formula. 



The resulting figure war carectrd for misted, Ii'gbt m#ne 
miles, and shunting miles required. 

The following norms were thus developed: 
-I_-- --.- ̂ - -  ---- -.-.- 

---- 
Enginc milcs pcr cnyinc day I GO 90 

Avct a::c loa j of train . 5" 3 2 

--- -- - ---I - I -I ----- - _ - -  -_ - - _- - - -  
An average of 88 wagons on t h e  broad gauge and 90 on the 

metre gauge, were thus calculated to require one goods locomotive 
in use. The total locomotive requirements having been thus 
workd out, an allowance of 5 per cent for spares was allowed both 
for broad gaugc and metre gauge. The proportion for under and 
awaiting repairs in Workshops and running sheds was Ksed a t  IS 
per ccnt for steam l ~ o m o t i \ ~ e s  and 10 per ccnt for diesel and elec- 
tric locomotives. 

Cmchtng Vehicles: In wo,-klng out the requirements of coach- 
ing stock for non-suburban traffic. an increase of 15 per cent in the 
seating cnpaclt:: of passenger coaches on broad gauge and metre 
gaugc, and 10 i)cr ciwt on narrow gaugc, was provided for. In res- 
pect o f  other :oi-tching vehicles, an increase of 15 per cent was 
providt4 in rcspect of ncn-passenger carrying vehxles such 
as parcel vans, luggaqe vans, and motor vans, and 10 per cent in 
respect of passenger coaches for special requirements including 
those for mllitary traffic. A separate provision was made for subur- 
ban traffic, in terms of electrical multiple unit stock, on the basis 
of t he  feasibility of introducing extra train services during the peak 
periods to rrxllc~-t.  aim-crmvding. 

Thc abovt. rcquitwncnu were calcuIated on additional amount, 
against thc incramental traltic anticipated to accrue during the Third 
Plan. 1x1 addition. provision was also made for the normal replace- 
ment of over-age stock, on the following lines. 

Wagons: All wagons uyto the age of 45 years at the end of the 
Third PhJ1 wrrc. to be retained in servick and, in addition, the same 
numwr of weguns over 45 years of age as retained in 1960-61. would 
continup to be rtbt:ii~tul ir! scr~ icc ,  unreplaced at the end of the 
Third Plan. 



Locomotive*: All stum it~'+imid.lur u p o  the r e  d 45 fars 
at the end of the Third Plan we* to be mWnd k, mvk. In 
tion, the same number of locomotives over 45 years of age 4-48 on tlst 
March, 1956, which was also the number planned for retention on 
31st March, 1961, would continue in service upto 31st March, 1986. 

Coaching Vehicles: Coaching vehicles upto the age of 37 years on 
the broad gauge, 40 pars on the metre gauge, and 46 years on the 
narrow gauge, would be retained in service during the Third Plan. 

(C) Line Capacity Works 

The requirements of line capacity were determined for each ma- 
jor section separately. These were developed from the broad stream 
of certain commodities, including coal, iron ore, and raw materials 
for steel plants, for which specific information in resptcb of the 
broad distribution pattern could be obtained (although the cod 
distribution pattern for the Third Plan was received much later, 
after the Third Plan had already been developed). For the other 
traffic. a mte of growth on different sections was projected, bawd on 
indices of growth over the same sections in the pest. 

On to these projections. the individual Rai?ways were asked to 
superimpose their own knowledge of the local conditions, to arrive 
at the final traffic estimates for different sections. 

Having arrived at the requirements of capacity. the most econo- 
mic means of developing additional capacity were considered. 
These included extension of loops, additional crossing stat ions and 
loops, and signalling and interlocking works, CentraIised Tramc Con- 
trol and doubling of lines. They also included consideration of im- 
proved means of traction, e.g., electriftcation and dieselisation for 
sections which were expected to cany tr-c above a certain level. 
The adequacy of yard and terminal facilities was also similarly exa- 
mined. 

(D) N e w  Lines 

The following considerations broadly determined the praposnls 
t o  be taken up for new lines during the Third Plan: 

. (a) lines required fw heavy industrial, mineral, and other 
Projects included in the Plan period. T h a ~  were project- 
oriaated lines, lpecificslly provided to ~ n a b k  the develop 
ment of pew resources in the country. Their financial 
implicatians, therefore, had to be adjudged on a long term 
basin; 

(b) lines required for meding DEfmce and strawee s d ;  



m 
(c) l i ~  r s p m  tor the development of backward areas 

gen~rdly and to serve the ecmomk, salal  and piitid 
needs of such areas. The eostlbmedt ratio for such pro- 
jects took into sccolint the bendit to the area concerned, 
along with the likely financial return to the Railways; 

(d) lines sponsored by the State Governments or other ageen- 
cies for construction projects or to meet restricted or l ad  
needs; 

( e )  a limited number of lines required for purely operational 
purposes. 

Reply: Point 1 (ti) 
A total of six t r a c  projections were made for the Third Plan 

traffic. between October, 1960 and January, 1965. The last two re- 
views were in the form of annual plans for 1964-65 and 1965-66, when 
it was realised that the actual traffic, especially in respect of coal 
and steel plants traffic. was likely to be appreciably less than that 
previous1 y anticipated. The enclosed statement (Annexure 'A') in- 
dicates the traffic projections made a t  various times. in iuxtaposi- 
tion with the frcight traffic actually carried. 

As already stated in reply to Question No. 1 (e) of the original 
P.A.C. Questionnaire, yearly breakdown of freight trafRc antici- 
pations against the target of 248.9 mi!lion tonnes was not developed, 
as this target was over-taken bv the revised target of 264 million 
tonnes developed in January, 1962. The enclosed statement at An- 
ncxnre 'A'. thcrefore. offers a comparison between the yearly anti- 
cipations of tramc according to the January. 1962, and the mid-Plan 
Appraisal forecasts. with the actual traffic materialisation. In res- 
pect of the  last two years of the Third Plan. the comparison would 
he ktwevn the Annual Plan forecasts and the actuals. The break- 
d o u ~  actnntcd by the Convention Committee was a very early esti- 
mate (October, 1960). and has not been taken into account. 

I t  will be noticed from the enclosed statement that the actual 
traffic was close to anticipations in the first two years of the Third 
Plan. It fell short to a modest extent in 1963-64. For the remrin- 
ing two years of 1964-65 and 1965-66, the shortfall in relation to 
the annuel plans, was 14.2 million tonncs in 1!3%65, and 4.9 milhon 
tanncs in 1965.66. As already stated in reply to the main Question- 
naire, these shortfalls accurrtd due to the mpidlv developing eco- 
nomic recession in the country and could not have k n  foreseen. 

Reptg: Point 1 ( i i i )  

Reply to the original Question No. 3 from the P.A.C. indicates 
the re-phasing and curtwlment in the physical programme on the 



Railways, consequent upon trafsc materialisation falling short of 
anticipation. Attention is also invited to the reply already @\ten 
to Question No. 4, which brings out the investment actually made 
in the R a i l w a y s m i r d  Plan, on constant prices as in 1950-51 and 
1960-61. 

The above mentioned curtailment of the Railways' physical pro- 
gramme was, however, made in the background of the  following 
policy staten~cnt,  reproduced from "The Third Plan Mid-terp A p  
praisal", published by the Planning Commission: 

''Tret~ds ill rrnfic: The development programme for Railways in 
the  Third Plan was drswn up  in relation to a total traffic of 245 
million tons estimated to materialist in 196.5-66. The present pro- 
gramme provides for capacities :dequatc for carrying 260 million 
tons. Owing to shortfall anticilrntcd in the production of stccl, cod 
and cement industry, originating traffic in the last year of the  Third 
Plan is now reckoning at about 240 million tons. Howcver, since 
the traffic will be growing steadily o w r  the remairilnb: period af the 
Plan. orig~nntlng traffic on thc Railways c?ur:ng the  last quarter of 
the yesr 1965-6fi - 5  esprctcd to correspond to :I higher annual rate 
than the est.rnate of 241 million tons for the year as a whcJle. I t  
is proposed to carry out  the rail transport programmes as enlarged 
so that trarxport capaciti~s shou d be adequate and even a little 
ahead of actual n t ~ d  a t  thf: b t g ! * ~ n ~ n g  of the Fourth Plan". 

In addition, due ~veight  had been gi\'en to other cmscqucnces of 
too heavy a cut  ::I the Ra!i\vay> Devel(;p:ni I:; Prorv-iirnrxe. Cer- 
tain production capacities fnr t h e  manufacture o f  rol!jng stock, both 
in t h e  public and private :;ectors, had bt*:~ developcld; precipitate 
cuts in excess of those actuallv enforced, 11-ere likely to cause 
serious dislocation in all the manufacturing units. wrth adveme re- 
p r e u ~ s i o n s  on the economy as 3 wt-rr~lc. 





APPENDIX I1 
(Ref. Para 1.39 of the Report) 

Points arising out of the evidence tendered before the Public Aecounu 
Committee on 11-12-1967 in connection with the Audit Rgort 
(Railwags) 1967-Paras 1 to 5, 16 and 17. 

Point No. 5: 
It was stated that the traffic forecast for movement of coal was 

based on the recommendations of the Working Group on Coal. A 
note giving the details of the composition of this Working Group of 
Coal, its terms of reference and its recommendations together with 
Planning Commission/Government's decision thereon may be furni- 
shed. 

Reply : 

At the meeting of the Planning Commission held on 19th August, 
1961, it was decided to set up a small group consisting of the follow- 
ing, to  draw up a fully coordinated programme for the production of 
coal and its transport to consuming centres: - 
Composition : 

Shri N. C. Srrvahtava, Adv~scr Planntng Planning Gmrntssi,m Gmvcncr 
Commission. 

Shri Chhedilal . . , .\'in. of Mines & FI el 7 
I 

Shr~ A. B. Gtiha Do 

Shri Jagj~t  Smgh . . Ka12wey Board 

Shn P. R.  Pusalkar !L.tcr R. Srrn~r~san) Do. i Membert 

Reprexntatwes of Mmistries d Steel LYt H . I .  

Reprererrtirt~ves of MJnistrrcs of Gummerc~ & Indust n 

Rcprcwntanres of Mmlrtrics of Irngatron and Power 

Dlrectrrr ITrancpctrt. Plann~ng Chmm~swcm i 
19. B~rmcrr (Mmeralrj Do. I 
Terms of R e p a t e :  

The terms of reference of the working group were as follows:-- 
( i )  To study in detail the fieldwise produc+ion programme and 

ascertain yearwise how much coal and in what grades 
would be produced from each field: 

90 



91 
to collect information about the destinations to which c o d  
wHl be sent; and 
on the basis of the above two, to draw up a coordinated 
programme for the movement of coal. 

The Working Group submitted two reports to the Planning Com- 
mission, f i s t  in April. 1962 and the second in August, 1962. In the 
Ant report, the Working Group indicated the quantities of coal which 
the Ministry of Mines & Fuel expected to produce from the Bengal 
and Bihar and outlying fields in the year 1965-66 and had recommend- 
ed the doubling of several railway lines and substantial increase in 
rolling stock. In the second Report, the Working Group assessed the 
production. compared to the transport availability for the years 1962- 
63 to 1965-66. 

The. n;:-tin ri~commendations of the Workrng Group concerning the 
RaiJways embodied in the two reports are sumrnarised as follows: - 
'~ecmmenda twns  of the towking group. 

First Report. 

( i )  The estimated demand for coal in the last year of the Third 
Plan is likely to be of the order of one hundred one rnililon tons, 
instead of 97 million tons which was the target of production of ccml 
approved in the Third Plan. 

(ii) The target of production of 32.33 million tons in the outlaying 
fields was accepted but, for Bengal-Bihar fields, it was recommended 
at 69 millions tons. A targer of 72.45 million tons was suggested as 
the annual rate to be aimed at, for the last quarter of the last year 
of the Plan. The total productjon anticipated was thus I01 million 
tons: 69 from li3engaI-Bihar and 32 million tons from the outlying 
fields. 

(lii) Production and rail capacity should be developed on the 
basis of an annual rate of production of 104 million tons of coal, to 
be achieved during the quarter January-March, 1966. The Railway 
Ministry, on the above basis, would need 8.200 wagons (In terms ot 
Cwheelers) (consisting of about 3200 BOX wagons and 160 brake- 
wns) over and above the target previously approved, costing Rs. 27 
crores (Rs. 20 erores in foreign exchange for import of d i e 1  loco- 
motives and wagon components). The Railway Ministry should be 
given immediate clearance for this additional prognurnme. 

(iv) Additional line capacity works involving dmbhg ot 
.miles af Unes, over and ahves the mileage already included fn t& 

surz (rw) -7. 



Elasly#e*~ts.c*tr9.theaddttfapdE;m--t 
af coal of 375 wagons per day, over the thep cwmt lewd The addi- 
tional cost of these works was calculated at Rs. $5 crores (Rs. 16 
brma in foreign exchange). The overall additional investment be- 
ing recommended was thus &. 92 crores (Eb. 30 crorts foreign ex- 
chapge) for rdlirrg stock and line capacity works. Them works were 
.qpsideqd necessary and, it was stated, they could not be post3x,pgd 
firrr low. 

This recommendation was based on the assumption that rSo.96 of 
ooal movement, including m o m e n t  to tbe steel plants, would tqke 
pilace in fuX BOX rakes, fm which bunkering facilities at colllaslfm 
bar loading, md dumps at suitable placeq would have to be provide& 
Special oi&cers should be appointed by the Department af Mines t 
Fuel to draw up a programme for their provision. 

(v) The W-g Group was of the view that the estimates of 
demand, the progress in production and transport facilities for d 
in the Third Plan, should be M e w e d  on an annual basis. 

(i) Tim sharfalf in cod loding by callinariar in the outlaying 
m d s , . a l J a r ~ t d m ~ f a r a t h e r  amsmmms b t o a r r w -  
Bihar fields, should be avoided as far as posoibih, and tlne of 
 me^ and Fuel axad N.C.D.C. should try to see that production in 
lbre public sector, and in the d y i n g  Aelds in particular, was accord- 
hg tr> schedule. 

(ij) 4 wgs considered necessary to tie up closely the require- 
ments of caal pwements in v a r h u  - with the wirgon availa- 
bility in these directions on a year to year basis, depenU.ing upon tb 
tine capacities likely to be available in each direction from year to 
psrr. 

(iv) The p m b t i a ~  amtdmb tka yssr 1- ww Oxad (rt 
+t 98 Wia t au  against the earller astimate of 101 million toar 
T ! ~ @ I  the actuai production, it w a  st.tcd, might bc e*ia lar thm 
S# mmion tons, the Woibrfng Otaup rcconrmded thrt the Rafkrm 



be authorised to undertake the additional line capadty works errtimrt 
ted to cost Rs. 65 crores, which the Group had recommended fn ita, 
~ l i c r  repart. Thia would enablf: tbg W w a y s  to provide capadty 
fn advance for the requirements of coal trafFlc likely to arise in tha 
early part of the Fourth Plan. 

we gytco~n&tiona of the Workbag Group were ~~ by ths 
Roilways and the Plannfng Commbsion in respect of the rail tram- 
port plan, and the Railways were authorid to go ahead wjth tbp 
above worb. 



APPENDIX I1[I 
(Ref. Para 2.2 of the Report) 

Information for P.A.C. on par- 1 to 5 of Audit Report (RaClwayr) 
1967. . . 

"Question No. 11 

The target for new lines for the Third Plan was 1920 kms. but  the 
physical achievement was 1801 kms. ; the actual expenditure being 
Rs. 212 crores as against the estimated expenditure of Rs. 147 crores. 

What are the reasons for the shortfall of 119 kms. in con- 
struction of new lines and the increase in expenditure of 
65 crores? 

What were the new lines constructed during the Third 
Plan period? 
Was there any change in the Plan schemes for new liner 
during the T&d Plan period? If so, the salient features 
thereof together with the reasons therefor? 

What was the anticipated remunerativeness of the new 
lines and the actual earnings during Second and Third 
Five Year Plans? 

When are these  new lines expected to become remunera- 
tive assets for the Railways? 

What are the schemes for construction of new lines in the 
Fourth Plan? 

Have these scheme: been reviewed in the light of experi- 
ences gained in the Third Plan? If so, what are the 
schemes for new lines which are being dro&!rnodificd 
and what will be the saving as a result thereof? 

Reply I1 (a) It (c) : . . 
The Reilway's original Third Five Year Plan provided an amount 

of Rs. 147 crores for construction of new railway lines. Later the 
prarrlslon was inereas& by Rs. 59 crores for the construction of two 
strategic Unes in Assam, namely, the B. G. line from Siligurl to 
Jogigbopa (265 K&) and the extension of the metre gauge line 
?tangapan North-North Lakhimpur line to Murkongdek MC Urn 



(327 KMs) . Thus the total plan allocation for new lines in the Third 
Plan became Rs. 206 crores. The balance Rs. 6 crores out of the 
increase in  expenditure was due to increase In the labour cost and 
the materials cost etc. of various projects. 

Of the new lines which Were already under construction at the  
end of Second: Plan, about 1 1 0  IUMs., were left over for completion 
in the Third Plan. Construction of about 2,500 KMs. of new railway 
lines was approved as the Anal target (original target was 1920 
a s . )  in Third Plan. Thus in all about 3,600 KMs. of new lines 
were taken up for construction in the Third Plan. 

1801 KMs. were completed and opened to t r a c  during the Third 
Plan end about 1800 KMs. were under construction when the Third 
Plan period ended. 
Reply 11 ( b )  : 

A statement showing new lines completed and opened to :ramc 
during the  Third Plan, is attached as Annexwe 'A'. 
Rep29 1 1  (d): 

The new lines taken up for construction in the Second and Third 
Plans indicating the return expected at the time they were sanc- 
tioned are shown in Annexure 'B'. 

Replu 11 (e) : 
It is dimcult to yay with any precision when the unrenlunerative 

Unes will actually become remunerative. As would be seen from 
h n e x u r e  'B'. some of the new lines were taken up for construction 
on considerations other than direct commercial return to the Rail- 
ways. 

Rcpl!/ l l f f )  & ( ( 7 ) :  

Far the Fourth Plan, an outlay of Rs. 161 crores has been tenta- 
tively allocated for construction of new railway lines, including 1800 
KMs. of new lines carried over from the Third Plan. The details 
of new lines (1800 KMs) carried over from Third Plan may be seen 
at  Ann~xure 'C'. The details of new lines to taken up in the 
Fourth Plan are still to be finalised. However. the following two new 
railway linrc have b e n  appmved for construction in the Fourth 
Plan:- 

I .  Pokarun-Jcrisal m t r  (MG, 105 KMs.. Crjst Rs. 3.2 mores, 
The constructian of this line has been approved by the Emerg~nev 

Committee of the Cabinet as a Strategic line and was taken up in 
June. 1968. The line is expected to br mmplcted and opened for 
t a a c  in December 1967. 



T W  h e  ha8 bdon ap'pnrved by the Cstrind as a mal tam. *Puk 
a period of twenty years or till the line becomes remurletative, Uct 
Railways will not be liable to pay dividend to the General Revenues 
lind the losses, if any, on its working will be borne by the hailiffays 
tihd &y profits wih be credited to the General Revbdd& ?he ~ i d  
tbcption survey for this line h& been sanctioned in Mdy, ls67 aha 
the Survey work is in progress. 

Besides these two Iin& it is prsposed to take up the m~tructian 
of a rail Link from Cuttack to Paradeep (87 KMs.) at an estimated 
cost of about Rs. 10 crores in the Fourth Plan. While Bnalising the 
proposals for new lines in the Fourth Plan the expm'i~nce gained ih 
the Third Plan will be taken into account. 



ANNEXURE 'A' 
New Lim completed and opened to t raf i  during the third Five Yeor 

Plan 

S. Name of Ncw Lines Gauge Th Estimated Date Of 
No. (In ms) Cost ope- 

- ----- 'Rs. ;n cnrrs) - - - ---- 

I. SEC3ND PLAN WORKS COMPLETED DURING TIfE THIRD PLAN 

2-67 
163- a': 





O
m

.
 





ANNEXURE 'C' 
Tkb l Plun hiar L k - C b r & d  mrr into r h e  Fcurth Plan 

striri 
No. 

Ci :uge Lengr h Estimated Date of Target date for C m n p h h n  
(in Kms) ~ o s t  Sanction 

(As. lakbs) 

I Gharhbai-Tuqhfakilbd including smnd Yamma 
BI tdp . BG 54.30 599.00 8 0,xaed on 15-1 i-66. 

. U(.; 27 .56  1 3 1 . 3 0  37-7-61 Not yet fixed. Six nwnths rhtr 
the earthwork is campkted by 
State Government. 

4 ObmSingrd . . HG 36.47 1141 -00 21-12-61 Not vet f i ~ d  
Depends on p r o p a  of NCDC'a 

s1Liings. 

8 ~ u l  lurk t. 3 d  a . HG 6 70 888. w 31 . -63 Not vet tixed 
Depends on completion me 

Port. 





APPENDIX IV 
(Ref. Para No. 2.5 of the Report) 

Points a*ng out of the evidence tendered before the Public A* 
counts Committee on 11th December, 1967 in wlElh tht 

AdCt Report (Rlys.) 1967-Paras 1 to 5, 16 & 17. 

Point NO. 8: 

Out of 19 new lines included in the construction programme for 
the Third Five Year Plan, 9 lines were not expected to become re- 
munerative even after eleven years of $heir opening to traffic. Please 
.furnish a note indicating the location of each of the nine unremme- 
rative lines and the reasons for undertaking their construction. Please 
indicate the progress made in constructing these lines and action 
taken, if any, to slow down the construction work after :' became 
clear in Mid-term Appraisal that traffic would be preceptibly less 
than anticipated. 

Reply.-The following nine lines were taken up for construction 
during Third Five Year Plan. The location and the justification for 
each are indicated below. 

It may be stated that in respect of four lines, viz .  Diva-Panvel- 
Uran, Panvel-Apta, Kalkalighat-marmanagar and Rottavalasa-Baila- 
dilla, the return in the 11th year was not worked out and it would 
not themfore be correct to say that they were known to be unremw 
nerative even in the 1 lth year from the date of opening. 

CENTRAL RAILWAY 
I .  Diva-Pantyel-Uratl ( in  Maharrzshtra State) 

(BG, 54.22 Km., Cast Rs. 3 . W  crores). 

2. Panvel-Apta ( i n  Maharash tta State) 
(BG, 15.70 Km., Cast Rs. 0.79 crores) 

The main justification accepted by the Planning Commission for 
these 11ncs serving the same area was to provide Railway communi- 
catlon to the Indian Navy Establishment at Karnijia Bmder near 
Uran. The line will open up that portion of the Konkan region iylng 
South of the existing Central Railway main lines from Bombay to 
'Krdynn and tn the Thana and Coltaba Districts of the Bombay Sbk 



(naw Mahanshtra) where co111l]11unications were very urnatisfactory 
and dbrd  additional facilities for exploiting the forest products a d  
m t n d  resources in the cum m g  tbe salt trade dong the 
west mast. It will also assist in the industrial utilisation of electria 
power which will be made avaUable in the area by the Koyna Hydro 
Qctx ic  $Fherpe of thq Bbhpashtra eta*. Poth the State tfie 
Wntnl Govcrnmene plannrd to set up major @dusQ$en there 
with substgpqql outlay md of mqy tmportanw tq tbe &omy 
of the country in this area, including the basic Chemical Plant of the 
Hindustan Organic Chemicals Ltd., a Government of Iq& ua&p 
taking. It will also help in developing a part of the a e a  upto Panwl 
rw, a suburb of Bornbay, to hdp relieve mngesticm in the dty. 

NORTH-EAST FRONTIER RAILWAY 

With the partition of the country in 1947, Tripura Union Terri- 
Qwy ww Ill;bFo& c ~ t e ~ y  cut OfZ fcOIn the rest d bd ia  W g  8- 
~ o ~ * e e s i d a s b ~ P q l r i a ~ 9 n a o ~ t b r ; l c r r r t k t r w r P e - a O b v  
h 8  caC)1~ Dbb;i@ Of w&* W(42 @b Wt cOPPQCted by (UOIY 
mmi or way wiaem Tbe W w a y  ~~ gf C)le puflrwblpQ 
districts of &qpl were very d w  to RC)W Of M Y c 6 J E F Q F . .  
al towns of Tripura. As a result of this partition, these railway sta- 
tions came under Pakfsrfan and Tripura's communication system with 
tbe rest of India beesple c0mplete;ly &aqp$qd far m e t i m e  
there was no communicatiQxl bemeen this tgg-rjtof~r and the rest of 
India except by air. To provide rail cammunicat5on facilities for 
the transpart of goods, tafr nii Lodr trnr sractkmad in bborob, 1961. 
The line was corn- & @ t- op l+t w, 1884 

D.B.K. RNLWAY PROJECTS 

~ r m i n j W G t d c a b i o l l i s ~ d ~ 0 ~ r t o f r ) S C ) 6 n r l l E l g n ~  d 
h m  are per annum to Japan, under on agreement entered into 
.Illr (3mmmamt Wth the Japanme Steel WUI. The return d 8.78 



NORTHERN RAILWAY 

5. Madhopr-Kathua (in Punjab and Jammu Kmhnrir 
s~(L-) : 

Jammu was originally connected by rail to other parb of undj- 
vided India through Siafttd but this was cut off in 1947 with the p- 
tition on the country. The State Government have wer since b e q ~  
pressing for a rail link to Jammu. The problem of extending rail 
communications into the Jammy and Kashmir State was, thep!fow, 
engaging the attention of the Indian Railways and the Pathanhot. 
Madhapur line (16.3 Km.) was completed and opened to tr4!fk & 
November, 1C)511.. The extension of the tail head from Madhopur to 
Kathua across the river Ravi into the State of Jammu & PEashmjr 
was sanctdoned in February, lW1, and o p e d  to tradic on 28th Janu- 
ary, 1966 ?%is short extension should not be conddered by itself 
but must be taken tagether with the Pathankot-Madhopur line. me 
total net earnings of the section Pathankat-Kathua in 1965-96 were 
abut R s  8. ?M l a b  or 3 per cent on the investment of Pls. 2.72 c- 
(including the cost of the bridge Rs. 2 mores). The return on the 
Pathankot-Madhopur line which was anticipated to yield a return 
ef only 1.7 pcr cent is actually c a r d  ng up to about 11 per cent. 

The purpose of the line was to connect the two main grain 
trrding centres of Htndumolkot and Sriganganagar and to a d d  the 

4 H p l ~ t ~ n t  at BhatinA.. Xbugb wt j w W  ihw@l&, 
t l ,mtu&WsodtbirWf&Lw=mww@dbytbtt  
C f m m b U  u o tcrf corr of u S h ~ ~ ~ U  dkmd by tbe ppj$k ob 
i%r a d  W Bate Cw~n\lgncnt. TbR Une was ERS~CWM IAp 



1061. For several years however, Shramdan wm not fortbminp 
for earthwork and for constructi6n of service and rssitbhtial build- 
ings. The State Government are now doing the worh lor whkh 
Shmmdan had been contemplated earlier. The State Government 
have also expressed their inability to arrange for Shramdan of skil- 
I 4  and unskilled labour required for the construction of senice 
and residential buildings but the  State Government have n& 
deposited with the Railway Rs. 1: 47 lakhs coUected by them 
the public %wards the cost of skilled and unskilled labour for the 
purpose. The work is now in progress. 

NORTHERN RAlLWAY 
7. Singrauli-Kntni ( i n  Madhga Prudesh Stute) : 

(RG.  254.26 Kms.. Cost Rs. 24.37 mores)  
This l~roject, as also the Singrauli-Obra line, was taken up In 

cornledion with the development of the Singrauli Coal fields by 
the N.C.D.C. The \,riginn1 forecast was that bv the \wl cf Third 
Plsn. 2 .5  million tonnes of coal per annurn wduld be produced at 
Singrauli which would move over the Obra-Singrauli line to the 
Obre Thermal Power Statlon. of U.P. Electricity Board. The fur- 
ther development of the nines to 10 million tonnes level \-gas ex- 
pected by the end of the Fourth Plan, by which time the Singrauli- 
Kntni line was also scheduled for completion, so that this coal muld 
-11-n-e to western India. The N.C.D.C., however. could not progress 
their development plans as per d e d u l e .  The latest anticipated cod 
production 1s only 4.8  million tonnes per annum by tbe end o! tbe 
Fourth Plan. When completed, the line will also facilitate the 
movement of coal from Bengal-Bihar coal fields to Central India 
and will avoid routing of this trafae via the already congated Alla- 
habad-Manikpur-Katni line, which would otherwise have k? be 
doubled. The work of this line has been slowed down as NCX's  
programme of mines development was not progressed according to 
schedule. No fresh commitments are being made and .the meet  
date for opening has not yet been Axed. The position has been n- 
viewed by the Economic Committee of Secretaries and it is p m -  
mi to mabe a reassessment of trafiic on this line as mggeaed by 
them. Further work will be progressed depending on Chc: re.iults 
of the revised trafRc assessment. 

SOUTHERN RAlLWAY 
8. ManguZme-Hassun (MG, 189:2 Kw.) tin Mumre State) : 

Mangalore-Pmzmbur (BG, 253 Kmr.) 1 (Cod I*. 2&74 w e $ )  
The main justifbtlan is to develop the blnbdmd for thv F ~ O -  

p o d  new  ang gal ore' Port, and alw export of about ( millfca ton- 



nes of iron ore per amum from the neighbouring MG areas. The 
work is in progress and is being phased so as to be ready in tfma 
for the commissioning of the Fort, While the anticipated 
for the 11th year is based on the movement of d l i o n  tomes only 
through Mangalore Port, the line is capable of moving two million 
tonnes of iron ore. The area served by the Port is n d  yet fully 
explored for iron ore deposits but substantial deposits me stated to 
exist. With the decision of the Union Government to develop 
Mangalore as a major port, the traffic on this l i ~ e  is hound to grow 
fast as this is the only railway line serving the hinterland of Elan- 
galore Port. 

WESTERN RAILWAY 
9. Cum-Maksi Rail Link (in Madhya P ~ a d e s h ) .  

(BG, 193.3 Kms.,  Cost Rs. 9.60 crores!. 

The main justification was to provide an alternative route fcr 
the movement of increased coal traffic from Central India coalfields 
l o  Ahmedabad and Saurashtra area in Western India. It was con- 
sidered that the section from Bina to Bhopal on the Grand Trunk 
Route and Bhopal to Maksi on the Western Railway would not be 
able to bear the heavy traffic anticipated. It was a!ao cans5bred 
that the construction of this line would open up a new area in Ma- 
dhya Pradesh at present lacking in rail communications. With t he  
opening of a B.G. mnncction with Kandla Port, the B.G. route traffic 
mol-ing from and ta the port from Central India is likely to develop 
on this line. Construction of the line is in progres. Due to paucity 
af funds progress on this line had to be slowed down from time to 
time to enable diversion of funds to more urgent wor'ks. 



APPENDIX V 

(Ref. Para No. 2.7 of the Report) 

Points arising out of the evidence tendered before the Public Ac- 
counts Committee on 11th December, 1967 in connection with 
the Audit Report (Railways) 1967-Paras 1 to 5, 16 and 17. 

Point No. 7. 
Among the lines deferred or slowed down two lines namely 

Jhund-Kandla and Mangalore-Hassan were actually sanctioned in 
May, 1964 and November, 1964 resptutievly, i.e. long after the Mid- 
term Appraisal in November, 1963. 

(a) While sanctioning these works did the Ministry take 
into account the slow growth of traffic in the first three 
years of the Plan? 

(b) What were the developments which prompted the Min- 
istry to slow them down subsequently? 

( c )  What were the other New Lines and Line capacity works 
sanctioned after November, 1963? What was the expen- 
diture on those works during the Plan period? 

Reply.-Point 7 ( a )  &. (b)  .-A detailed note on the construction 
of Mangalore-Hassan and Jhund-Kandla Projects is attached as 
Annexure I. 
Point 7 ( c ) .  

New Lines.-No other new iine pertaining to t h e  Third PIan was 
sanctioned after November, 1963. 

Line Capacity Works.-The information is furnished in ltre st, 
tached statement (Annexure 11). 



ANNEXURE I 
(Enclosure to reply to  Point No. 7 (a) & (b) ). 

Ref. Para 7 (a)  & (b) : 

The Mangalore-Hassan and Jhund-Kandla Project were sanc- 
:tioned to meet the specific requirements of the Mangalore and Kan- 
ldla Ports and had little to do with the general slowing down of the 
rate of growth of traffic on the Railways in the first three years of 
the I11 Plan. The circumstances leading to the sanction of these 
two projects are indicated below: - 
Mangalore-Hassan 

For the 111 Plan, since the Ministry of Transport &*as keen on 
the development of Mangalore as a major port, the Planning Com- 
mission approved of the construction of the railway lrne and the  
development of the Mangalore Port as one composite scneme. Also 
while giving their formal approval in  September. 1961 tile Planning 
Commission had stated that since the Mangalore-Hassan line was 
needed for the development of Mangalore Port this Illi3istry snould 
consult tlic Ministry of Transport while drawing up the schedule of 
construction for the new line. Accordingly. the Ministry of Trans- 
por t  were contnctcbd and in November, 19C1 ivc were advised that 
the port would be ready in  about 6 years time from then. That 
Ministry also deslrecl that thc line should be rrady in about  4 years 
from then. The Planning Commission were accordingly approach- 
ed for thcir approval for the actual construction of the line. In 
March, 19lifl !he Planning Commission advised the bfinistr? of Rail- 
ways that the field work should be ccordinatcd <o t ! ~  phasin? of 
the port project. Final location sumev for the  l i w  was therefore 
sanctionrd on 21st April. 1962 In ~ i ~ u s t .  1963 the Ministry of 
Transport indicated that tht.y were going ahead with the port ?ro- 
jcct with spced. They also wanted a BG link from the exis tkg 
Mangalore Station to thc new site of the port at Panambur i c r  the 
movement of the  construction materials to the port. This link was 
therefore sanctioned (as part of the Manydore-Hassan line) on 24th 
October, lK3. Construction of Mangalore-Hassan line proper was 
sanctioned on 2nd November, 1964 at  an estin~ated cost of Rs. 23.74 
erores. The line was tnken up as an MG Project as the hinterland 
ds served by the existing MG net work. 



2. It will, therefore, be seen from the foregoing that though the 
line was found to be unremunerative it was sanctioned mainly for 
providing a rail connection to Mangalore port which was being 
developed as a major port, and it has all a lmg been emphasised 
that 'the link should be ready in time for the commissioning of tbe 
port, as desired by the Planning Commission. 

3. Till August, 1963 the indication given by the Ministry of 
Transport was that they were going ahead with the port project. 
But later it became known that the port project had not been sanc- 
tioned and hence the Southern Railway was advised to go slow with 
the Railway project and to synchronise its completion with the 
completion of the port project. 

4. In a recent meeting the Cabinet have approved of the Manga- 
lore port project. Hence. the Railway Administration has been 
advised to complete the work as early as possible keeping in view 
the progress of the port project. The expenditure during the Third 
Plan on this link was Rs. 2.71 crores. 

5. With the loss of Karachi due to the partition of the country, 
Kandla was developed as a major port to avoid the congestion in 
the docks at Bombay. With this development, the striking of oil in 
Cambay and the movement of imported food grains, pressure be- 
gan to dwelop on the existing Metre gauge route to Kandla via 
Rajkot-Viramgam and the various transhipment points started be- 
coming serious bottlenecks in transport. In order to meet this con- 
tingency and to meet the increase in traBc envisaged in the Fourth. 
Plan period and after examining various alternatives such as con- 
versionldoubling of the existing MG line to Kandla uicr Rajkot- 
Virarngam it was decided to take up the construction of s new BG 
line from Jhund to Kandla and the project was included in the 
Third Five Year Plan. Construction of the Kandla-Malia section of' 
this line was taken up in May, 1964 on the strength of an Urgency 
Wif ica te  md the whole project was sanctioned at an edmated  
cost of Rs. 14.M crores in b o b e r ,  1984. The expenditure durfng 
Third flan on this line was Rs. 1.20 cmres. 

6. The project is scheduled to be completed by D e c e d ,  1969. 
The Jhund-Dharangadhara section is however expected to be com- 
pleted early and is likely to be d#Wned to trafac ahead of the rest. 
of the line by February, 1968. 



7. The work has nwer been slowed down. On the other h n d  
milthin the limited funds made available efforts have been matie 
to expedite the completion of this project. Also, according to the 
latest re-assessment of traffic the line is likely to be remunerative 
with the returns given below: - 

1st year 7.08 per cent, 6th Year 9.42 per cent, 11th Year 11.76 per 
.cent. - 9 1  



Starcment Showing important line capacity wotks including dcublfng sanctioned afrcr 
November 1963 and expenditure incurred on these wcl ka durmg IF c 'Ihila Plan 

Period 
(in Iekhs of Rupees) s 

S. Name of Work Year of Date of Sanctioned Expendi- 
N o. programme sanction cost ture 

to end of 
March, 

1966 

Central Raikcoy 
Rs. Rs. 

Bdharshah-Expansion of yard . 1963-64 27-12-63 29-09 13-19 
Itarasi-Goods yard remodelling, 1%. 

111 . . . 1963-64 18-11-64 37-20 23'59 
Igatpuri-provision of new Vp yurJ  

at . 11963-61 27-3-65 30.09 13-08 
New Katni Yard-additions and 

alterations ctc. . . 1963-64 24-6-65 20.65 15-75 
Doubling between Wadi and 

Shahbad (10.5 E;\1 . . . 1963-64 ' 24-3-64 8 7 . 0 5  28-79 
Doubling between Amla and Bursalee 1962-63 r 1-6-64 87.75 44.82 

Asansol--Conversion of East yard 
j into forward movement yatd . 

C 
2 Bandcl-Azirngani-Barhamra section 

Provision of 5 crossing stations . 
3 Nsihd-provision of fly over at . 
4 Extension of avoiding lint between 

Mugma and Thapunagu (5 KM) 

Konpur (Juhij-provision of separate 
departure yard adjacent to present 
clars~fication yard . 

I MUUrftarpur-ranodelling of yard . 
a Kirrpni-femodclling of yard . 
3 BarabnkGrtmodclling of yard . 



North eastem Frmtier Roil- 
I Lurnding-provirion of subsidiary 

yard . . 1962-63 

z Malda Town Yard-remodelling in 
connection with dealing 400 B.G. 
wagons at Khe iuriaghat . . 1965-66 

3 Increase in ferry capacity at 
Farakka-Line capacity works 
between Charnagram aad ' N e w  
Jalpaiguri . 1963-64 

Southern Railway 

x Vijayawada-Additional facilities for 
down traffic (Phase 11) . . 1963-64 

2 Arkonam-yard remodelling . . 1965-66 

3 Korulbtupet-New Terminal for 
Madras area . , 1951-65 

4 Doubling between Gudur and 
Gummidipundi . . 1965-66 

5 Doubling between Kowur and 
Raiahmundry inchding second 
bridge across G d a m  rivcr(7KMs) I 963-64 

I Hh3lrak--xpan%ion of yard . . 1962-63 

3 Bilaqpar-:xpmclion of yard . . 1963-64 

4 A~dal-provision of a fly over at for 
trains to Shalimxr . . 1951-55 

5 Anh-yard remodelling dong with * 
clrten~ion of 1 0 3 ~ 3  . . 1954-65 

6 Wdtair yard to deal with passenger 
services . 1954-5s 

7 Provision of atlice accommodation 
and staff quarters in connection 
w~th  the proposed mar shabg  
yard and exchange yard at 
Marapahari . . 1964-65 

8 Provhion of additional tin- at 
Bniminypr . . 196a-63 

9 Khmgpu~-crtcnsioar of loops . j 1964-65 
xo D a u b h  of Dun& bridge between 

WhoLon& and Dunodor (3 
KMs) . 196344 



I Abu Road-additions and alteratione 
to yard . 1963-64 23-%4 27.62 15-1s 

.t Abu Road-Sojat Road section- 
provision of simultaneous r e p -  
tion facilities at 8 stations and 
additional loops at 3 stations , 1963-64 a7-13-69 23- 30 IO.M 

3 Churchgate-Grant Road-Quad- 
rupling the track between-Phase I 1965-66 a2-7-65 70. $9' 1-26 

-.--.-. --.-.--, , ..-. 
'Later revised to 61-36 on 22-8-66. 



APPENDIX VI 
(Ref. Para No. 2.26 of the Report) 

Points arising out of the evidence tendered before the Pubtic Ac- 
counts Committee on 11th December, 1967 in connection with 
the Audit Report (REys.) 1967- Paras 1 to 5, 16 and 17. 

Point No. 9: 

The Committee were informed that in December 1964 the 
wagon builders were asked to restrict their manufacturing tar- 
of wagons to a lower figure than that ordered for. A copy of the 
letter sent to the wagon builders to this effect may be furnished. 
In case, the warning or notice was given to the manufacturers at 
any meeting the relevant extracts from the proceedings of the m& 
ing may be hrniheri. 

Reply.-The following information is furnished as desired: 

(i) Copy of Board's letter No. 64/KS (I) /951 J8 dated 2nd De- 
cember 1M to all wagon Builders. (Annexure-I). 

(iii) Extract of Railway Board's letter No. 6b/RS(I)J331f2 
dated 21st %larch, 1968 addressed to tbe Secretary 
neering 'Association of India, Bombay ( h m m ) .  



ANNEXURE I 
BY AIR MAIL 

GOVERNMWT OF INDIA 

MINISTRY OF RAILWAYS 
(Railway Board) 

No. 64/RS (I) /951/8 New Delhi, the 2nd December, 1964 
To 

(All Wagon Builders) 

Dear Sirs, L 

SUB:-Production of wagons during 1964-65. 

I am directed to state that the Radway Board have reviewed 
the requirements of wagons during the Wagon Building year July 
1964 to June, 1965, and have decided that wagon production should 
be of the same level as in the previous Wagon Building Year. You 
are, therefore, requested to nute that your out-turn during the year 
1964-65 should be maintained at  the same level as in the previous 
year. The Railway Board have taken/are taking action to arrange 
procurement of steel and free supply items on this basis. You may 
accordingly take suitable action to regulate your production and en- 
sure that the wagon orders are executed in the sequence in which 
they were placed unless a dmerent priority has been indicated to 
you by the Railway Board. This position has also been explained 
to you during the meeting held with you by the Railway Board in 
August, 1964. 

Please acknowledge receipt. 
Yours faithfully, 

Sd./- R. RAJAGOPALAN, 
Director, Wagon Producttan, Railway Board 



ANNEXURE I l  
-act of record notes of discussion held on 17th January, 1966 

firenoon. 

"In view of the uncertain and tight position of the resources it 
was not possible to consider placement of further bulk orders for 
wagons at present and in the circumstances it appeared necessary 
for the wagon builders to reduce their production with immediate 
eftect" 

e * 



ANNEXURE III 
3 x t ~ a c t  of Railway B o d ' s  letter .No. 66/RSfI)/951/2 &ted 

, Zlst March, 1966 addressed to the Sscreta.ty, En&- rdsso- 
ciation of India, Bombay. 

"The wagon building industry had as early as December, 1964 
been advised to peg down their out-put at  the level of production 
achieved during 19634% which was ~f the order of 25,000 wagom 
in terms of four wheeler units. The anticipated off-take of wagons 
during the year 1 W 6 7  is likely to be of the order of 2/000 wagcwse 
in terms of four wheeler units which, in other words, means tbat 
the overall reduction is only of the order of not more than 16 per 

. cent." * %  q . c - 



A N N E X U R E  1V 
Extract of Railway Board's letter No. 66/RS(1)/951/2 &ate& 

2%th March, 1966 addressed to the Chairman, Indian Engineer- 
ing Associcrtion, Calcutta. 

"It was explained that with the traffic expected to be generated 
during the Third Five Year Plan not having fully materialised, 
there is already a cushion of wagons which has resulted in the 
stabling of a number of wagons even at the present time when the 
M e  is at its usual seasonal peak. With this cushion and with the 
m c l p a t e d  trend of the growth of traffic in the earlier orders of the 
Fourth IiYve Year Plan, the requirements of wagons during 1966-87 
will necessarily be only at a level of 21000 wagons in terms of four 
wheelers. The financial resources placed at the disposal of the 
Railways for developmental work would also not permit of any 
upward revision of this number. 

It was also brought out at this meeting t h d  as early as Decem- 
ber, 1964 the wagon building industry had been advised to keep 
their production at a level achieved during the year 1963-64, which 
w w  of the order of 25,000 wagons in terms of four wheeler units. 
The proposed off-take of approximately 21,000 wagons in tenns of 
four wheeler units during 1966-67 would thus only be short of that 
-re by a percentage which is not more than 16 per cent." 



APPEM)IX VII 
(Ref. Para No. 3.5 of the Report) 

Points arising out of the evidence tendered before the Public A* 
counts Committee on 11th December, 1967 in connection Mth 
the Audit Report (Rlys.) 1967-Paras 1 t o  5, 16 and 17. 

Point No. 18. 

Having invested Rs. 68 crores more than the capital provided In 
the Plan (which was meant to bring up the capacity to a level aL 
249 million tonnes), please clarify how the available capacity a t  the 
end of the Plan period was much less than 249 million tonnes? Please 
clarify, in particular, whether it was due to incorrect determination 
of physical programmes required to build this capacity or due to 
inaccurate estimation of the cost of physical programme". 

Reply.-The amount of Rs. 68 crores mentioned above presum- 
ably represents the diff crence between Rs. 888 crores. mentioned as 
the effective outlay during the Third Plan equated to the price 
levels of 1960-61 (vide reply to original Question No. 4 from the 
P.A.C.). and Rs. 820 crores, which was  the capital constituent of the 
original plan of Rs. 1,325 crores against a traffic target of 249 million 
tonnes. - 

Attention, in this connection, is invited to the replies given to 
Questions No. 1 (b) , 2, and 9 (a) of the origmal Questionnaire. 

The outlay on t h e  Railways' Third Five-Year Plan was originally 
envisaged a t  Rs. 1.325 crores. This expenditure was considered 
necessary for meeting a 'Lraf3c requirement of 249 million t o n n e  of 
freight. 

At the time this plan was develnped (March. 1961), however, de- 
tailed information in respect of field-wise production of coal and Its 
distribution was not available. The information in respect of iron 
ore movement was similarly incomplete. 

Rail transport requirements for coal and iron ore movements 
were, therefore, reassessed when detailed data became available. At 
the same time, prwision was made for an additional short-lead 
movement of raw coal to washeries (5.1 million tonnes), for addi- 



tional 10 million tomes of miscellaneous goods trafilc, and for strate- 
gic lines in Assam. Details of this additional outlay, as proposed, 
appear in reply to Question No. 2 and 9(a) of the original Ques- 
tionnaire. 

It will be seen that within the above mentioned additional pro- 
vision, an amount of Rs. 120 crores was identified as "additional allot- 
ment for works (including electrification) and rolling stock for 
movement of coal from the different fields and for short-lead move- 
ment of raw coal to washeries (5.1 million tonnes) ". 

The breakdown of these Rs. 120 crores was as follows: 
(Rs. in crores) 

(i) Rolling Stock for adiuitrnmtr; made in the pattern of target td  
traffic of 245 million tons (249 million metric tonnec) traffic 
targcts within 245 million tons. (249 metric tonnes) . 

(ii) Rolling Stock for  increaml coal movement from c-nllieries 
to washcries 1 3  

It  will be secn that items (i)  and proportions of items (iii) and 
(vi) constituted additional outlay caused by the changed pattern of 
movcmcnt. based on the fresh and detailed information mentioned 
above. Within item (ii i)  was included doubling of 24 miles of track 
in the Eastern Railway coalfield area, for the additional movement 
of coal (5.1 million tonnes) from the collieries to the washeries. Ex- 
cluding an invcstmcnt of about Rs. 4 crores on this account. and 
Rs. 3 crores out of the total of Rs. 5 crores for signalling works, as 
being tequired for this additional traPRc to the washeries, the bal- 
ance of approximately Rs. 72 cmes w t 8  +!+0 -k3)=721 rep=- 
sented the investment made necessary by the ehanged pattern of 
movement within the target of 249 million tons. 



I t  has been alhady separately stated that freight capacity & 
around 225 million tomes existed at the end of the Third Plan. This 
estimate was, however, based on wagon availability, and was not re- 
lated to line capacity. The available line capacity, especially in the 
ma1 and steel belt, was in excess of this figure. On certain other 
selected sections also, where coal trafac did not materialise as anti- 
cipated, some extrot capacity did exist. The more important of such 
sections have been identified in reply to !3upplemenky C&e&on 
No. 11. 



APPENDIX VIII 

(Ref. Para. No. 3.16 of the Report) 

Points arising out of  the evidence tendered before the Public Ac- 
counts Committee during December, 1967 in connection with the 
Audit Report (Railwaps) 1967-Paras 1 to 5 ,  16 and 17. 

QUESTION: 

Point No. 13. 

Utilisation of Capucity 

( i)  General: 
With the capacity available for rail movement, what is the period 

within which the Railways are able to meet the demand of the cus- 
tomers for supply of wagons? 

In how many cases the demands are not met within a week of 
registration? 

ANSWER: 

Supply of wagons for movement of coal from Collieries, raw 
materials to Steel Plants and finlshed products from Steel Plants, 
imported foodgrains and fertrlisers from ports, cement from cement 
factories. and pttri~leum products from refineries and petrolmm in- 
stallations, is made in accordance with demands submitted from day 
to day for implementation within periods ranging from 24 hours :o 
72 hours. These demands are entitled to a high order of priority for 
supply af wagons and are normally implemented in full on the sche- 
duled loadinq dates except in those cases where the demands have 
been received for restricted destinations or in excess of movement 
capacities via difficult routes such as transhipment points. It will 
be observed from the attached statement that these commodities a t  
present account for approximately 64.2 per cent of the total loading 
on the broad gauge and 26.2 per cent on the metre gauge. 

2, Demands for movement of other commodities are implemented 
on the basis of indents which can be implemented on any day con- 
venient to the Railways and which remain valid unt;l implemented 



or cancelled by the indentor. These demands are normally imple- 
mented within 2 to 3 days of the dates of registration, as it  will be 
observed from the table given M o w  that the quantum of demands 
outstanding a t  the end of each month is equivalent to two days' load- 
ing of such commodities an the broad gauge and 3 days' on the metre 
gauge: 

Broad Gauge Metre Gauge 

Month --- - 
Daily Indents crfs Daily Indcnts 0 ,s  
average at the cnd avcrrpe at the end 
loading of the loadir F; o f  thc 

month month 

3. While most demands for supply of wagons are implemented 
within 2 to 3 days of their registration, there are, however, some 
cases of delay due to the following circumstances:- 

(a) The supply of wagons has to be delayed because of tempo- 
rary operational restrictions ar~sing out of dislocations 
caused by hartals, gheraos, civil disturbances, labour 
strikes and accidents; 

(b) The wagons required are of special type such as well 
wagons, acid tanks, etc., which are limited in number and 
for the supply of which special arrangements have to be 
made by the Railways; 

(c) Bulk registration of indents In excess of daily loading and 
unloading capacities: 

(d) Submission of demands in excess of movement capacities 
ttio transhipment points and routes saturated k a u s e  of 
unplanned movements. 

4. The quantum of demands nat met within a week of registration 
will vary from railway to railway. and from month to month, accord- 
ing to the factors fndicated in para 3 above. The breakdown of in- 
dmts outstanding at  the end of November, 1967 lor free de~tinatiom 



(acludfng Ppeoid trps rtock) has been compiled and is given 
wow:-- 

Broad Gauge Metre Gauge 

Railway Indents 01s Indents o/s Indents 01s Indents olr 
for less than for more for less than for more tb8n 
a week. than a a week. a week. 

week. 

Central I959 26 1x3 9 

Eastern 496 . . 

Northern 2 324 197 1414 

North 1;autern . . . . 69 1  

Northeast Front icr 9 1 . . 478 

Southern 62 8 363 77 1 

South Central 3 5 1  . . 7 94 

South Eastern 147 . . 

5. It will be observed from the  above table that indents detained 
for more than a week were mostly on the Western Riulway which 
was unable to arrange their prompt clearance for the following rea- 
bons: - 

(a) Approximately 50 per cent of the indents outstanding on 
the broad gauge consisted of hay for Jogeshwari station 
on the Bombay Division necessitating regulated supply of 
wagons according to the releasing capacity of this station. 

(b) The remaining indents on the broad gauge were mainly 
for non-zonal salt, stone and bhoosa, which could have 
been cleared, without delay, had the consignors not insist  
ed upon loading in conventional wagons which were r e  
quired for movement of priority trafac in the  same load- 
ing areas. 

(c) Preferential movement of imported foodgrains and ferti- 
Users from Kanddla, Bhavnagar and Navlakhi parts, to 
distant consuming areas which should normally have re- 
cef ved their supplies of imported foodgrains and fertilbrs 
from the Bombay and Calcutta Ports whose grain h d l -  
ing capercities were not fully utilised for various reasons 



(d) Preferential movement of petroleum products from tb 
Kandla Port to petroleum installations in Hissar and 
Shakurbasti, which should have obtained their supplies 
from the Koyali and Barauni Refineries, had the produc- 
tion at these two Refineries been maintained at the plan- 
ned level. 





APPENDIX IX 

(Ref. Para No. 3.23 of the Report) 

Points arising out of the evidence tendered before the Public Ac- 
counts Committee on 11th December, 1967 in c~nruc tkn  with the 
Audit Report (Railways) 1967-Paras 1 to 5, 16 and 17. . 

Point 13 ( i i )  . 
Utilisation of Capacity: 

Oil Tank wagons: 

(a) When was lthe scheme for the construction of pipeline bet- 
ween Gauhati and Siliguri finalised by the Government? Was the 
Ministry of Railways consulted? 

(b) 680 M.G. 011 Tank Wagons were added to the fleet in 196263 
and another 839 in 1963-64. What was the total cost of these addi- 
tions? Why were steps not taken to curtail the procurement of M.G. 
Tank Wagons keeping in view the construction of the pipeline? 

(c) The Committee were informed that steps had been taken to 
absorb the surplus M.G. Oil Tank Wagons by mwing tramc meant 
for points in Northern India by all M.G. mute instead of the shorter 
MG-BG route by offering some freight concession offered to the In- 
dian Oil corporation? How does it compare with the cost involved 
in idling the surplus wagons? 

(d) It is noted that the utilisation of Oil Tank Wagons on M.G. 
has considerably de'leriorated. The loadmg in 1961-62 was 80,730 
wagons with a fleet of 2,567. By 1965-66, the fleet had gone upto 
4,179 whereas the loading had i n c r e d  only to 98,815. The ratio 
of loading to fleet has d e e r e m  fkom 31.4 to 23.6. 

What are the reasons for this deterioration? 

What is the  extent of surplus M.G. Tank Wagons now? 

(e) It is noted that ratio of loading to fleet has decreased on B.G. 
dm from 26.5 to 24.4. Please state the reasom thereof. What is 
the number of B.G. Oil Tank Wagons surplus to requirements? 



Reply (a): The Ministry of Steel, Mines and Fuel proposed for 
the &st time in ~ u l ~  1061, that the Indian m e r y  Tfmited under- 
take a Techno-~conomic Project Study for the construction of a pipe- 
line from Noonmati to Siliguri. While offering their remarks on this 
proposal, the Railway Board did not agree to  the idea of laying down 
the pipeline as they had already planned for the development of 
capacity for the movement of POL products from Gauhati Refinfew. 
However, they had no objection to the proposal of a Techno-Econo- 
mic Project Study being undertaken by the IRL. At later stages of 
development also, the Railway Board opposed the laying down of 
this particular pipeline and made it clear time and again that the 
railway capacity would be wasted for some time to come in case the 
pipeline under question is agreed to. However, finally, in October 
1962, the Ministry of Steel, Mines and Fuel conveyed the approval 
of the President to this proposal to construct a pipeline from Gau- 
hati to Siliguri. 

Reply (b) : 2. The number of Metre Gauge oil tank wagons on the 
Indian Railways on the 1st April of the years 1961 to 1964 was as 
under: - 

1-4-1964 4230 
- --- - -- ------ --. -- --. ---- --- --- 

It will thus be seen that the additional number of tanks added 
to *the fleet in the  years 1962-63 and 1963-64 was 839 and 144 respec- 
tively (and not 680 and 839 as stated bv the P.A.C.) . This also in- 
cludes about 170 tanks upgraded from vegetable oil trade to POL 
trade. The cost of the new tanks added to thn fleet during these 2 
years is about Rs. 20 5 crores. 

2.1. I t  is not correct to state that steps were not taken by the Rail- 
ways to curtail procurement of MG tank wagons, keeping in view 
the construction of pipeline. The requirements of additional tank 
wagons for a particular year are planned two years in advance. The 
following provision of MG tank wagons had been made in various 
rolling stock programmes starting from 196041:- 
" -- " --.- --.- -"" - - ------ 



2.2. The programme for 1960-61 mcluded a provision of 540 Me* 
Gauge tank wagons specifically for movement of POL products from 
the Gauhati Refinery to Barauni, which was then planned to be a 
storage depot f a  the Gauhati Refinery. A programme of a further 
242 Metre Gauge tank wagons for 1961-62 was finalised on '7th June, 
1960. As a result of the delay in delivery of tank wagons already 
ordered on private manufacturers and in view of the coming up of 
the Gauhati Refinery, it was felt that the tank wagons should be 
procured on a urgency basis and, therefore, an additional provision 
of 350 Metre Gauge tank wagons to be constructed in Railway Work- 
shops was finalised on 13th May, 1M1 for inclusion in 1961-62 Sup- 
plementary Programme. In :he programme for the year 196263 
which was finalised on 2nd June, 1961, another 300 MG tank wagons 
were provided for. In September 1961, i t  was also decided to con- 
vert 9334 MG open four-wheeler wagons for carrying molasses and 
thereby release 176 bogie MG molasses tank wagons for POL traffic. 
These procuremen'cs (~ncluding the supplementary programme of 
1961-62) were to be adjusted against future requirements of 1963-64 
onwards. 

2.3. I; will thus be seen that there was considerable urgencv for 
additional Metre Gauge tank wacons right upto the time of finalisa- 
tion of the 1962-63 RSP. This was because no decision had been 
taken for a product plpeline between Gauhati and Siliguri. The pro- 
posal for undertaking a Techno-Economic Study of such a project 
was first referred to the Railways only in July, 1961, by which time, 
the provision of additional MG tank wagons right r~pto 196243 had 
already been made. As mentioned earlier. such a project was ob- 
jected to by the Railways in view of the investments already plan- 
ned for. The decision to construct the  pipeline was taken only in 
October 1962. In the meantime, however, taking into consideration 
the number of tank wagons already provided upto 1962-63 and also 
the impact of the product pipeline in the possible event of its mate- 
rialisation, no Metre Gauge tank wagons were provided on additiortal 
account in the 196344 RSP which was tinalised in March 1962. 
Further, in June 19$2, it was decided to cancel provision of 75 
Metre Gauge tank wagons (out of the 300 provided for 1962-63 prog- 
ramme) orders for which had not yet been placed. It was also decid- 
ed that the availability of Metre Gauge tank wagons would ?,e kept 
in view at the time of considering additional tanks for transport at  
vegetable oil and molasses. 

Replv (c): 3. I t  may be mentioned that the question of idling at 
MG tank wagons did not arise, as the Broad Gauge fleet would nat 



have been capable of meeting the entire POL demands. Had the MG 
fleets been allowed to idle, there would have been a considerable 
shortfall against demands for loading of POL products and the gap 
would have had to be bridged by road. Under the circumstances, 
cost involved in idling of the surplus Metre Gauge tank wagons 
would be hypothetical and of academic interest. 

Reply (d): 4. The fleet strength quoted by the PAC is the fleet 
as on 1st April of the financial year referred to, whereas the more 
eppropriate figure would be the average fleet available during the 
course of the entire year. The loading of 80,730 tank wagons during 
1961-62 was obtained with a fleet, which was 2.567 on 1st A ~ r i l ,  1961 
and which progressively increased to 3,247 on 1st April. 1962. Tak- 
ing the average availability of the fleet for the whole pear, the cor- 
rect position will be as under:- L 

Total I'cr J a y  

..--.----- -- "-. - - --- - - -- ----- -A- - -- - -- 

4.1. The rat o of landing t o  fleet was affected in the year 1962-63 
as compared to 1961-fi:! mainly as a result of the setting of the Gau- 
hati Refinerv in January 1962, to cater for which the tank wagon 
fleet had to be suddenly and substantially increased. Thereafter, the 
position has more or less stabilised. In judgrng the extent of utilisa- 
tion of tank wagons after the setting up of Inland &fineries, how- 
ever, the ~rnpart of several factors, such as a basic change in the pat- 
tern of movement of POL producis, increas~d lead, unecunomic~ 
movements of tank wagans because of frequent changes in the pat- 
tern of movemcnts not originally catered for, reduced scope for 
block laading owing to different products to one area moving from 
different sources, additional operational hazards involved in sortbg 
out of tanks af different bases in the yards, frequent transfer of em- 
pty tanks from one base to mother to meet the fluctuations in pro- 
duction, inadequate storage and handling facilities for dealing with 
the traffic of I.O.C. etc. have to be borne in mind. But for the Rafl- 



wdys having tabn this addittoma1 burden, vary u h n  due to f&&nq 
not of their making or wibln theh contnrl, the hmctimin# of the 
Mnerierrr in lthe Public SecWr would not have been as smooth &b it 
is today. Also, other factors su& as drought condition$, In&F& 
hostilities in 1966 ete. affected the tar& wag& utilisatim. 

4.2. A further elaboration of some of the important factors men- 
tioned above is attempted in the following paragraphs: 

(i) The average lead of tank wagons has increased leading to an 
increase in turn-round, as can be seen from the following figures:- 

Year Lead in KMs Turn-round in days 

1962-63 . 5 56 15.2 

1963-64 272 15.7 

1964-65 . 573 15.4 

1963-6h 5 99 1 5 . 4  
-- - - --- -- - - -- -- -- -- - - - - -- --- - 

(ii) The comlng up of the Gauhat.-Siliguri pipelme in November 
1964, resulted in a reduct'on of dally loading of about 40 tank wagons 
at  Gauhati thus rendering about 200 (40 x 5 days turn-round bet- 
ween Gauhati and Siligun) tank wagons surplus. Although the  
white oil products moving by the pipeline were again loaded from 
new Jalpaiguri, the scope for loading block rakes to different points 
was reduced as Black Oils were now loaded from Gauhati and White 
Oils from New Jalpaiguri. The piece-meal loading from the above 
two points resulted in increased turn-round and deterioration in 
ultilisation of tank wagons. 

(iii) The Barauni Refhery started production in August 1964 
and gradually took over the areas (zones 12, 15, 16. 17 & 18) which 
were fed from Kandla. It was egtimated that the con~plete take- 
over of zone 19 ie. Shakurbasti would result in displacement of a 
loading of about 37 tank wagons per day a4 Kandla and would lead 
to a surplus of about 400 tank wagons. Due to this change in the 
movement. pattern, the tank wagons which became surplus at Kandb 
were transferred to Barauni for feeding the above mentioned zones. 
Some dual gauge points like Lucknow, Bareilly, AUahabad etc., were 
rcrcentd for feeding by MG route only from Barauni, w these palnb 
w e n  at a shorter eMmce by the MG route. In case of S b k b j a i  
c o n m i o n  was g M n  0 M/s. Iodsan On Corpontion to mwe the 
products by the longk 111 MG m u m  with a view ta *he bbt au- 
plus tank wagons. This was also n-ry to enable the n-17 



coa#misMd Reftnery at B&TOIU& to move out its products wMch 
could not have be!en moved in view of the limited availability 09 
tank wagons. 

This factor also reduced the scope for loding block rakes from 
Kandla as some of the products (SKO, ATM, HSD, F.O. etc.) ocrh- 
tinued to move from Kandla but motor spirit and LD.0. started 
moving from Barauni. 

(iv) The commissioning of the Koyali Refinery in November 
19% and the pipeline terminal at Ahmedabad in April 1966 further 
affected the movement pattern at  Kandla and the scope for loading 
block rakes ex-Kandla was further reduced as some products which 
were earlier moving from Kandla to the MG areas in Gujarat and 
Rajast han started moving from Sabarmati. 

(v) The new Refinery at Barauni suffered from teething troubles 
in 1964-65 and curtailed its production and offers frequently result- 
ing in idling of tank wagons and their transfer back to the original 
bases. This resulted in empty haulage of tank wagons and wastage 
of loading capacity. The refinery started loading MG tank wagons 
In December 1964 and tank wagons were transferred from North-east 
Frontier Railway and Kandla (Western Railway) for this purpose. 
But towards the end of the same month the Refinery curtailed its 
production due to some internal troubles and the tank wagons which 
were transferred from North-East Frontier and Western Railway?: 
had to be moved back. 

(vi)  Due to the commissmning of inland refineries and pipeline 
terminals. the important consuming centres started getting POL pro- 
ducts from more than one point and it became difftcult to organise 
lrmding according to the releasing capacity of the oil companies at 
the destination points. Bunched arrivals of the tank wagons r d -  
ed in detention on companies account leading to increase in tum- 
round. For example. Shakurbasti which was getting all the pro- 
ducts from Kandla, on the M.G. side started getting products from 
Kandla, Barauni and S a b m t i  and sometimes the rakes from these 
points arrived on the same day. The creation of new loading points 
also resulted in crossrunning of empties in some areas as the pro- 
ducts were moving from two different points to the same area. The 
cross running of Sabarmati and Kandla based tank wagons in Gujkrat 
area illustrates this point. The creation of new bases also led to 
operational difl&cdt;its like sorting of tank wagons for different bases 
in railway yarde ek. 

(W To enable the inland mftnerfes to continue their production, 
out d zone and unplanned movements had to be underfaken by the 
railways. For example L.D.O. sppctals were loaded fkam G~uhaft 



to Kandla and Okha towards the end of 1964 and in the I>eginnfng of 
1965 to enable the refinery to move out its slurplus L.D.O. s t ~ k s .  

(viii) Due to drought conditions in Rajasthan and other areas, 
tank wagons were diverted for carriage of water during the summer 
months and some ad-hoc movements like movement of power alcohol, 
imported soyabean oil had to be undertaken at short notice. This 
also affiected the P.O.L. loading at  Kandla. 

(ix) The M.G. loading was also affected by the Pakistani aggres- 
sion in September, 1965 as can be seen from the following figures:-- 

Month 1964 1965 I 966 

August N.A.  825 I 9029 

October 8826 78r I 
--- . .. .-- .- 

9 147 ---- 
The major loading points on Western and Northeast Frontier Rail- 

ways'were affected because of operational military movements which 
had to be given priority in September 1965. # 

4.3. I t  will be observed from the foegoing that factors beyond the 
control of the railways led to deterioration in utilisation. The Rail- 
ways, however, took all possible steps to minimisc the impact of the 
above factors and were able to achieve better results in 1966-63 
when the transitional period was over and the refineries overcame 
their teething troubles. The all MG movement to Shakurbasti was 
discontinued in August 1966 and loading to Shakurbasti was permit- 
ted by BG route only. After that the MG loading from Barauni to 
Shakurbasti has been undertaken only when tank wagons are trans- 
ferred from Barauni to Kandla or to arrange rescue despatches on 
ad-hoc basis, requested by the Ministry of Petroleum & Chemicals 
because of the difficulties in product availability. 

4.4. There is no surplus of MG tank wagons as such, except for 
the normal idling during the slack sewon. 

The daily average idling of MG tank wagons during 196647 and 
1967-68 is given below : - 

1966-67 . 811 tonkwaganr pcr Jay. 
. 216 tankwagons per Coy (vptcl 

November). 

The exact figures of idling in December 1967 and January 1908 
are not yet available. However, the demands have picked up dur- 
ing the busy season and the over-all figure of idling for 1967-88 is 
expected to be less than the figure upto November 1967. 



Reply (c): 5. A 'fresh check of the figures furnished earlier has 
revealed that the tank wagon fleet given for every financial pear was 
not the average fleet available during that financial year but the 
fleet as on 1st April 'of that financial year. The fleet also imluded 
tankwagons utilised for crude oil and for loading of by-products from 
the steel plants, whereas the loading figures given earlier did not 
include loading of these items. The revised figures excluding tank- 
wagons based at steel plants, but including loading of crude oil from 
the oil fields are given below: 

Year Average Loading Daily Trips per Turr-rourd 
Fleet .4verage T /Ws  

Lmtning 

5.1. It will be seen from the above table that there has been an 
improvement in the utilisation of BG tankwagons. The deteriora- 
tion in the year 1964-65 was due to the commissioning of the Barauni 
Refinery and the consequent changes in the movement pattern, re- 
quiring frequent transfer of tankwagons from Calcutta and Wadala 
and back to the original bases whenever the Refiner;.; curtailed its 
production, due to periodical teething trouble, as requested by IOC 
and the Ministry of Petroleum & Chemicals. 

5.2. On the B.G. also, there is no surplus stock of tankwagms, 
except for the normal idling during the slack season. The daily ave- 
rage idling of RG tankwagons is given bc1ou~:- 

5.3. The figure of idling for the whole year 196'7-68 is expected 
to be less than upto November, as demands have already picked up 
and the loading is likely to be sustained at a high level during the 
busy w o n .  



(Ref. Para No. 3.30 of the Report) 

Points arising ollt of the evidence tendered before the Public Ac- 
counts Committee on 11-12-1967 in cormecticm with the Audit Re- 
Port (Rlys.) 1967-Paras 1 to 5, 16 and 17. 

13. Utilisation of Capacity: 

(iii) BOX Wagcms: 

As against the original target for procurement of 51.302 BOX 
wagons, 58,635 were procured, while coal and ore trdfic for which 
these wagons were meant, was considerably less than anticipated. 

(a) W a s  it not possible to curtail the procurement of BOX 
wagons keeping in view the actual materialisation rf trn- 
mc? 

(b) What are the reasons for the deterioration in the effici :nq 
index for the utilisation of Broad Gauge Wagons in the 
last two years af the Third Plan? Is it due to procure- 
ment of a large number of BOX wagons which could not 
be fully utilised? 

For the initial Plan target of 248.9 million tonnes the estimated re- 
quirement of wagons was 136453 in terms of four-wheelers, includ- 
ing 51302 BOX wagons in tenns of four-wheelers. At the time of fw- 
mulation of the Plan, information regarding the fieldwise produc- 
tion and distribution pattern of coal was not available. In respect of 
iron ore traffic a h  the data available at that time were not corn- 
plete, All this information was made available only after the pub- 
lication of the 'Third Five Year Plan' Bqok in March 1961. More- 
over the freight traffic target sf the Railways during the Third Five 
Year Plan was subsequently raised (January 1962) from 248.9 mil- 
lion tomes, to include 5 million tonnes of additional coal for washe- 
ries and 10 million tonnes of general goods. 

In the light of all t h e  developments, it became n m r y  to re- 
assess the quirements of wagons; and the total provision wacl 
accordingly r a i d  from 136453 to 157227. The revied provision in- 



chded the procurement of S175 BOX wagons in tenns of four 
wheelers. As hars already &en explained in reply to question No. 2 
of the original questionnaire received from the Public Accounts Com- 
mittee the physical programme of the railways including the pro- 
curement of wagons, as developed for the traffic target of 264 million 
tonnes, was retained with the approval of the Planning Commission 
at the time of Mid-Plan Appraisal in November, 1963, even though 
there was a scaling down of the target to 245 million tonnes. 

Against the revised target of 59175 BOX wagons the actual pro- 
curement was 58635 BOX wagons. The wagon procurement was 
cut-back in January, 1965, and again in September, 1965; the effect 
on the production of BOX wagons would be clear from the follow- 
i11g vearly figures of actual production, which show a sharp decline: 

I 5520 HOX wagons (in term3 of ft w- 
wheelers, 

IWH? ,. . , 

Reply ( b ) :  

Presumably the reference is to figures of net tonne kms. per 
wagon day which were furnished in reply to Question No. 17 of the 
original Questionnaire received from the Public Accounts ComrnitWe, 
A number of factors go into net tonne krns. per wagon day. These 
include ernptv haulage, changed patterns of movement, inenup-  
tions to rnovckent of traffic and surplus wagon capacity. All these 
may and did, in fact, affect the figure of net tonne krns. per wagon 
day adversely in the laWr part of the Third Plan. This index should, 
therefore, be read together with a number of other indices of em- 
ciency before forming a value judgment. For easy refereme the 
Railwav Ministry have developed a composite of 16 indices of ope- 
rating performance. the variation for which is indicated below: 

Yca r Index 

It will thus be seen that the Index shows a steady improvement 
all through the planned periods. 

As explained in 13(iii) (a) above, pmcurement of wapns IS bas- 
csd on tFa& forecasts. These are basd on the information furnished 
b~ various Minktries and taken into consideration trends in laerfing 



obtaining at the time. Unfortunately, traffic forecasts did not mate- 
rialise in 1964-65 as will be seen from the table below:-- 

Approximte tonnage W e d  during 1964-65 in addition to locrdingrr 
in 19R3-64 

Targetted additional Actvai Additior rl 
Traffic Traffic 

-. 
Coal for Steel Plants . 1 . 5  4- 22 

Coal for Wathcries 3 ' 5  -0. OH 

Coal f a  Public 1 4'5 -0.86 
Coal for Railways f -0.23 -- 

TOT.\L C0.41. 9.0 -1'39 -- 
Raw Mlterial for Steel Nanrs 7, 1 . 0  .t. 0.31 
Finished proJucts from Steel Plar~t. j . 4 - 0 3  

Iron ore f o r  c s p w t  t 0'32 

--- 
I'OTAL 1 7 ' 3  + 1 - 0 2  

Railway material . . -+ 1'72 

The economic recession caused a shortfall in materialisation of 
traffic, particularly to and from Steel Plants, coal and export ore. 
Wagons, including BOX wagons, procured for these categories of 
traffic were, therefore, rendered surplus to demands during the last 
2 years of the Third Plan. In spite of the cut-back in wdgans prccure- 
ment programmes Railway capacity remained somewhat ahead of 
demands. This factor contributed to a deteriorations in the figure 
of the net tonne kms. per wagon day. 

Operational in 1965-66 was also considerably affected by a number 
of adverse factors. These included very severe drought conditions 
in many parts of the country, floods, breaches to Railway tracks civil 
disturbances, strikes, bundhs, etc. In addition, in May, 1965, and 
Scptembcr, 1965, urgent ojwrational moves following Pakistani 
aggression severely affected normal operation. 

As a result of two fiefasons of drought, there was also a consider- 
able change in loading patterns. On the Broad Gauge, there was a 
marked drop in loading on the Northern Railway. Thiar mcant that 
loaded wagons reaching this Railway with trafac from other Railways, 
which w d  to be back-loaded, now had to return empty. The posi- 
tion was further aggravated by the large-scale imports of foodgrdn# 



and fertilisers at the Madras Port far d-nations in B h r .  This 
longer lead mwement again entailed considerable ernpfs haulage, 
as there was great urgency in reaching wagons for clearing these 
hnports. 

It will also be recalled that upto 196263, there was a constant 
cry far additional wagow for movement of coal. However, it was 
evident that the coal demands were highly inflated as t b e ~ e  was a 
sharp decline in indents from February, 1963, resulting in the large- 
scale stabling of wagons, specially BOXs during certain seasons of 
the year. 

In the pest as mud,  if not more, coal was loaded during the slack 
mmths from June to Nwenber each year as in Uhe previous busy 
season, as the Coal Industry took advantage of the easier availability 
of wagons. From 1964 this Wend has been completely reversed. As 
a m u l t  of this change in the pattern of indenting, wagons are rtn- 
dmed surplus during the slack months but at  the peak of the busy 
Jawon coal programm~ are in excess of the availability of wagons 
induding BOX wagons. 

It was anticipated that coal would be moved largely in rake loads 
for which purpose collieries and destination points were to equip 
them~lves with facilities for handling BOX rakes. The Planning 
Convnission had also evolved a scheme for coal dumps at centres of 
heavy coal consumption. With these steps it was envisaged that 
70 per cent of cod would be mowd in BOX wagons. As soon a s  
transport availability outst13ppcd coal &mads, collieries and facili- 
ties for handling BOX rakes and the scheme far estabbhment of 
Rate coal dumps has been abandoned by State Gavernmcnts. At 
present less than SO p~ cent of coal is moving in BOX wagom. 

Finally, it needs to be emphasized that rail tnmqmrt capacity can- 
not be built to a linear increase, cl- paraUe1 to actual requixements 
at al l  times. Rail transport capecity (fRPe1ops in 'blocks' which may 
be a little behind or a little ahead of actual nc&. Siaoe the actual 
azatlcipeted traffic did not come b u t ,  the Railways ended with a 
surplus capacity at the end of the Third Plan. Further while it may 
4 possible to maintain higher levels of ed&cienc~y on the Wluny 
sptan by Qlihrately maintaining capacity below muiremeat .nd 
thus would ensure more intmsive utilisation of W w a y  ~B~oM?.~s, this 
WOUM cause pent up tranic demands, leading to adverre effects on 
Ibc acaorny u a whole and serious public fomplaiinb- 
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APPENDIX XI 

(Ref. Para No. 4.16 of the Report) 

Paints orirag art of evidence rendend before qhc PAC. du+inq 
December 1967 in connection with the Audit Repon (Railwayr) 
1967-Pams 1 to 5, 16 and 17. 

POW No. 14(ii): 
The Committee note that the proportion of expenditure on fuel 

(coal, diesel oil and electricity) to the total working expenses had 
risen fFoan 12.4 per cent during the First Plan period to 21.2 per cent 
during the Third Plan period. Further in 1960-61, the consumption 
of ad was 59.4 Kg. per unit of t d c  hauled (i.e. per thousand gram 
tonne Kms.) but it went up to 71.8 Kg. per unit in 1965-06. What a m  
the reamm for the substantial increase in the rate at which coal wao 
consumed for steam traction purposes? What stqm are proposed to 
be taken to improve the position. 

The fi-s of rate of consumption of coal i.e. 59.4 Kg/1000 GTK 
cmd 71.8 Kg/1000 GTK during the years 196041 and 198546 respec- 
tively, given in item 14(ii) have been computed by dividing the tot& 
coal c ~ ~ p t i o n  for locomotives purposes by the gross tonne kib 
metres baW Colal consumed for locomotive paqows include the 
co~~umption on passenger, goods, mixed, shunting, departmental and 
Miscellaneous services, but the gross tonne kilometres include only 
the work done on m n g e r ,  goods and mixed services. Bec~use of 
pn,g.essive 9nWuction of diesel and electric tractions for haulage 
of through goods tramc the gross tonne kilometres earned under 
steam goads had dropped. - Although the tatal coal consumed undec 
pods and proportion of mixed service had dmpped, the reduction wru 
not prqwwtionate to the reduction in the gross tonne kilometres b e  
cause of dmp in average loads and Ppeed hauled by steam traction. 
Coal consumed for shunting, departmental and miscellanmus ser- 
vfces, for which no &it in t e r n  d G.T.K. was taken in the above 
worldng, had increased with the increase tn trallic. 

In order to have a better appreciatian, it dll be newwry to rak. 
view the specific coal consumption under each service. A statemce3t 
.howQ the quantities of coal consumed, and the work done d u r f ~  



each year from 198041 to 1865;66 on passenger and proportion of 
Mixed, Goods and Proportdon of Mixed and Shunting It?1PVIm b 
attached. Detailed comments are given below. 

# 

Pammger and ProportSon of Mixed Service 

The rate of coal consumption on this service increased from 54.8 
Kg/lM)O GTK in 1980-61 to 56.1 per cent in 1965-66, an increase of 
2 .4  per cent over 1960431. This is mainly due to the Rduction in sup 
ply of Selected grade coals from 26.6 per cent to the total supplies 
in 1960-81 to 13.1 per cent to the total supplies in 1965-436. 

There has been increase of 8.9 Kg/ 1000 GTK on this service dur- 
ing 1965.66 as compared to the year 19I30-61 which represents an in- 
crease of 20.6 per cent. This may be attributable to: 

(i) reduction in the supply of superior grade coals and 
(li) Operation of mixed traction, electric, steam and diesel on 

the same sections. 

The reduction in the supply of superior grade d s  necessitated 
the use of lower grade coals which to some extent inctead the rate 
d consumption on this service. With the operation of mixed trac- 
tions on the same sections, faster and heavier trains were hauled by 
diesel and electric locos while steam locos were relegated to slower 
and lighter trains. This could be seen from the table below: - 

1945-6(r 1 w o  669 16.6 16.a 
-.-...- I. _ - - - -.- - -- --I - * -- -+ ---- *- --- ..-- 

The 4 utilisation dciency as given by the figure of k g ~ .  
a000 GTK bi not an absolute figure, but a relative one. which is fa- 
fiuenced not m l y  by changes in the co~urnption of coal but Plso by 
d ~ t 1 o r u  in the gross load and Ole kilometrrs run. While the ad. 



c~asumption Is .proportional to the kilometres run under constan% 
conditions of load etc., the steam locomotive is pal-ticularty sensitive 
to part load working. Tri.als wfth varying load showed that caat 
consumption does not drop at the same rate as the load; in other 
~ords consumption rate does not reduce pro rata with the drop in 
load and vice versa. The decrease in average speed of. goods trains 
in IWi-66 as cornpalled to 1960-61 resulted in more unprodtlctfve en- 
gine hours on road with consequent increase in coal consumption 
rate. 

Shunting Service 

. The rate of coal consumption kg/engine Km increased to 30.7 in 
1965$6 frosn 27.4 in 1960431 (12.0 per cent). This is attributable to 
use of heavier type engines on this servim in recent years. Such 
locos are capable of dealing with more vehicles per engine hour. It 
is to be noted that while the originating freight traf!ic had increased 
by 30 per cent in 1- over 1960-61. the shunting kilometre increas- 
ed only by 16.8 per cent. This would indicate that the number of 
vehicles dealt with per shunting engine hour is comparatively higher, 
wlth consequent increase in rate of coal consumption per engine km. 

Miscellaneous and Departmental Seruices: 

Thou@ the quantities of coal consumed on this service i s  avail- 
able, in the absence of a unit of work done, specific consumption 
could not be computed. The quantity of coal consumed in miscella- 
neous and departmental services recorded an increase of 39.2 per cent 
an@ 21.2 per cent respectively in 1965-66, as compared to the year 
~ ~ 1 .  

Steps tcrken to achieve Fuel Economy 

The Railway B a r d  are fully alive to the need ibr achieving ut- 
most economy in coal eonrrumptfoln. Recently, a meeting of the Fuel 
OPBcerr~ of the Railways was convened to explore the posslbili ties of 
achieving further economies in ma1 consumption by intensifying 
tbe control measures. The d e n t  point on which follow up action 
3s being initiated are as follows: - 

(i) Trip rations of coo1 are to be tightened up and odrhoc cut 
of 5 pa cent is king imposed hmdlately I. n first step. 

(ti) A close watch will be kept on the u t t l ~ d n  of Warn locos 
so that the nwnber of locos in use cwki be reduced to the 
minimum rquiramenta. 

(iii) Whenever heavier type of steam locoo are t6 be employ& 
on shunting services where such bccw -Id be unecom 



ISZ mica1 in fuel, the Rdways have been asked as an experi- 
mental measure, to reduce the power heloped by reduc- 
ing the boiler pressure and cut off. This would enable the 
Railways to adjust the power d'weloped on heavy goods 
locos employed on shunting purposes, to d t  the actual 
needs. 

+(iv) Stricter control to be exercised on consumption of coal on 
miscellaneous services and accountal procedure to be 
ntr%unlined to achieve economy. 



Qlantitp of Tntfic Rate of Percentage Passenger and Ptorortion of Mixcd Scrtitc. 
coal hauled by coal increaqc over - 

Ymr ~0~sWtted pasrenger & cmrumption year Quantity o f  G.T.K. Rate of coal % in- 
f~ loco ( i d 3  set- per Kgsi 1960-61 coal con- haulad in consumption over base 

vices in terms roo0 G.T.K. % sumed in Billions. kglxooa year 
6%%&n 0fG.T.K. (Gal. I +  M. tonne. G.T. K. 
tonnes) (Billion) Col. 3) 1960-61 -- + =cmQ % 

t 1 - 3 4 5 6 7 8 9 
19-1 . 14.80 248.94 59' 4 Hme 4 - 6 4  84-63  54' 8 Base 



Ooodr & Pruportion of M i d  service Shunting Department Service Mixcllanecas Stmh 

WtfLf G t K  Rate of Perantage Quantity Shunting Rate of Percentage Quantity Percentage Quantity Pcrurtqc 
tamwmcd h m ~ k d i o C 0 . I  increw ovtt cbnmumcd in kilometers coal iccreose of coal increase of cod ibcnrsc 
i8 d l  Sins conwnp- bne yeu in Billions &g!Eng. over the consumed overbase oonsumcd over the 
toans). tkm k g l r m  1960-62 tonm. km. base year in million year. inmillion base ynr.  

GTK tonnes. tonne.  

2 a 3 4 5 6 7 8 9 10 11 1a 
7-za 14'3I 43.3 &K 1.99 71-71 27.4 h s e  0.644 Base 0.410 Base 



APPENDIX XIJ 
(Ref.  Para No. 4.21 of the Report) 

!C'he working of branch lines is required to be reviewed by the 
Railway Administrations from time to time in tams of para 844 of 
the Indian Railway General Code Volume I, and action initiated for 
stimulating traffic and augmenting the earnings inter at* by- 

(i) expeditious supply of wagons; 
(ii) maintaining contacts with Trade Associatiolls; 

(iii) reducing the working expenses by keeping the minimum 
&if? at the stations; and 

(iv) expeditious clearance of 'Smalls' traffic, etc. 

Following such reviews undertaken between 196142 and 196364, 
prapods were formulated for closing d m  some uru~munerative 
branch lines Not much headway caul4 howevw, be made to actu- 
ally close the lines (except one line--Sanala-Amran Road on the 
Western Railway in October, 1965) because of reprebentations from 
the public af tbze area and reluctance od the State Cavernments to 
support any move for closure of the branch lines. 

2. The future policy on the subject took a mre definite shape 
with the receipt in January 1966 of the report of the Commit&%? on 
Transport Policy and Coordination. The CornmiWe's recammend.- 
t f o q  whfch have been accepted by Gwenment, were as f o l l o ~ ~ ~ : -  

(i) Having regard to the dlwelopment of the truraport system, 
it is esmtial to review h r n  time to tiam the extent to 
which each branch line Ls serving the needs of an areg and 
the combination of tmpst2 seovim which s h d d  be 
made available for its economic chd-t. Suitable 
tests or crfteria need to be evolved for sarrsfdertng a lfm 
uneconomic depraadhg an the pvpases it m e s  and the 
coet of providing dtpJntrtfve nsons of branrrpofi 



(ill) Where lwrd transport has to be expanded considerably io 
fadlitate the discontinuance of umernunerative lines, the 
tailways may consider, in consultation with State Govern- 
ments, wtrether and in what form they could participate 
or assist in the growth of road transport services 

(iv) In the light of these considerations, in the wider economic 
intemts of the country, as much as of the raiJlways aa, an 
enterprise, the Anancia1 working of branch Unes and tbe 
transport needs and plans of areas served by them should 
be reviewed periodically. 

V) Su~gesti~lls concerning u~y.emunerative branch k e a  
would also apply generally to the light railways. Ao in tbe 
past, in future also, the general approach adopted has to 
be to consider each case on merits and to take over such 
lines as would justify convemion to broad gauge or metre 
gauge on the basis of the tr- handled by them and the 
prospects of tramc growth. In &r cams, the lines might 
be dismantled and the services providedr by them might be 
aUowed to be replaced by mati transport. 

3. Pursuant to the above recommendations of the Committee on 
'Transport Policy and Coordination, a fresh preWnarv review of 
the working of the branch lines was conducted last year khich show- 
ad that the* were 63 such branch lines. In view ~f the h a w  l o g  
tncmred in the operation of these branch hee,  svld in view of 
the zvmmmendst)a~lb of the C.T.P.C., it was dedded by the Baud 
that a camprdtensive Isvk?w of each d the unmxx~~ehtive b w s  of 
the various railways may be conducted and the decisian to cloerr the 
line or adopt measurn to improve its wotkbg, m y  be t&s on the 
mQl.lb of each orae. In the caznrr? of his s p d a  on t&r Roilway 
Budget for 1987168, the IkhMer for Bailways elso r e f d  to the 
problem of unremuneratiw branch lSnao and made tbe &blha-ng 
Q-~o~s: - 



#at poplar local sentiment hu bmm againat mch propo- 
sals. While we will contime to give the utmost conrridc, 
ration to the views of State Governments sl hithertofore, 
it is to be hoped that thp sound principle of providing 
transport at the lowest cod and to the xnaximurn advan- 
ktge of the economy would outweigh other less weighty 
considerations.**+" 

4 A detailed review of the unremunerative lines was thereafter 
hken up by the Railway Board and this brought out that the num- 
ber of such lines on Sduthern Railway was 14 enstead of 6 reported 
earlier (in the list of 63 lines). On our present recogning, there are 
7l uneconomic branch lines on the Indian Government Railways. Of 
these, 11 are Broad Gauge, 26 Metre Gauge and 34 Narrow Gauge. 
Their break-up according to the Railway Zone in which they are 
situated is given below:-- 

Western Railway 
Narthern Railway 
 south^ Railway 
South Eastern Rly. 
Eastern W w a y  
North-East frontier 
North Eastern Rly. 
Central Railway 

.... 31 

.... 8 

.... 14 

. . . . 6 

.... 4 
Railway . . . .  4 

. . . .  2 
.. . . 2 

of the uneconomic branch lines, its length, date at opening, capital 
Qoa, amaunt and pemtage of pFofft/loas, excluding interest on 
apital (vide dumas 6 6 7) and including intercgt at the rate od 
b)% (ddc columns 9 and 10). 

8. On a commmtive W s .  the total annual l a m  am all the un- 
nomic branch hes taken tqptkr works out to about Ib, 6.69 moms, 
hchldbg interest aa capital. 



8. Various measurm are taken by the Railways, from tirne b* 
time, to minimize the losses. These fnclucte strict control on the- 
number of staff provided and the number of trains run, prwention 
of ticketless travelling and other leakage of revenue, provision of 
cheap improdised goods sheds and approach roads, provision of bet 
ter connections with main line trains, etc. Where a road mns paral- 
lel to the branch line and that is, in a significant measure, responsi- 
ble for the line not yielding a satisfactory return, the availability of 
spare transport capacity by rail is brought to the notice of the State 
Transport Authority /Regional Transport Authority when they are 
considering proposals for issue of permits. It is only when sueh mea- 
sures fail to produce results that the closure of the line is thought of. 

9. In the case of 14 lines out of the 40 reviewed in the Board's 
omce, it was found that mad transport could, without difficulty and 
without detriment to the economy of the area, replace rail transport. 
A list of these 14 lines is attached as Annexure 11. Detailed parti- 
culars in respect of these lines, such as kilometerage, capital cost, 
number and cost of road vehicles required to replace rail transport 
and the relative economics of rail/road transport are flunished in 
Annexure 111. The concerned State Governments Bihar, Haryana, 
Madhya Pradesh, Madras. Mysore, Pondiehemy, Punjab and Uttar 
P r a b h  have been requested to confirm that there would be no difEi- 
culty in making arrangements for such additions to road transport 
ae may be necessary to All the gap in transport likely to be created 
by the closure of these branch lines. D.O. I-rs have also b m  
written by the Minister for Railways to the Chief Ministers of these 
states. 

10. A reply has been received from the G a v m n t  of Pondi- 
cherry in regard to Peralam-Karaikkal line. The State Government 
have stated that the shortfall in earnings is due to reduction in the 
number of -er train services on the sectian. They have stated 
that Karaikkd region has good potential for rail trafac in the iu tu~ .  
They have in this connection referred to the oil explotation work 
being carried out by tbe Oil & Natuml Ges Commission and have 
stat& that in the event of this proving successh;ll and with the sue 
cessful completion of Five Year Plans. there would be considerable 

in both passenger and goods t r d l c .  The State Governmtnt 
have requested that the proposal to claare down the section should ' 
be drupped and additional p s m g e r  trains run on an qmrhentd 
buir for at least a yew. The r e d  ad the Southem ILilump on 
th. mggmtim of tBe Govempnt of Pondtchccrp h v e  bean ancd' 
for. 



12 Ewn though Neral-Matheran is not among the fourteen Unm 
rderreci to in para 9 above, it may be mentioned W a reply can# 
.cesning that Eine has treen received from the Chief blliniater, Maha- 
rashlxa. He has in effect agreed to its being cla& but has q ~ f e d  
that the Central Government bear a substantial part of the cost of 
building s road from Badlapur to Neral# to connect &a1 to Bom- 
bay and of widening the railway embankment of this b e  to enable 
.a 24 ft. wide road being built between Neral and Matheran. 215 i# 
wader exomination. 
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APPENDIX XIII 

(Ref. Para No. 5.17 of the Report) 
Supplementary List of points arising out of Audit Report (Railways) 

1967 on which information is desired by the Public Accounts 
Committee 

Point No. 2: 

It was expected that the cost of purchase of 13 specNed items from 
the foreign firm. would be Rs. 2.41 lakhs per locomotive and it would 
gradually come down to a small fraction of this Agure. 

(a) What was the cost of these imported equipmcnts per loco- 
motive, and how does it compare with the original antici- 
pations? 

(b) Please @\re year-wise break-up of the A.C. freight loco- 
motives manufactured at Chittaranjan Lacomotive Works 
and cost per Loco indicating separately the percentage and 
cost of imported equipments fitted therein. 

(c) What is the present cost of manufacture of electric loco- 
motive? How does it compare with the estimated cost of 
Rs. 10 lakhs? What is the difference due to? 

(a) It has been mentioned that the original anticipation of the 
cost of the 13 items specified in the Agreement was Rs. 2.4 IiaErhs p r  
locomotive and it was to gl-aduallv come down to a small fraction 
of this figure. In actual fact, the Financial Commissioner, Railways, 
had mentioned in his note dated 20th October 1962 to the Minister 
for Railways that the annual import for the 13 items specified in 
the Agreement was expected to be about Rs. 1.75 crores and this was 
expected to reduce to a small fraction of this figure. It appears to 
have been assumed that this figure related to equipment far 72 loco- 
motives per year, which was the h a 1  production capacity which the 
Chittaranjan Locomotive Works were to reach. On this basis, the 
cost of imprt  of the 13 items would come to Eb. 1.75 cro;res by 
72=Rs. 2.41 lakhs per locomotive. However, ft is felt that WS 
figure could more rrppropafately have been related to the antidpatad 



production in the initial years following the execution of the CoUa- 
boration Agreement rather than to the final capacity of 6 locomo- 
tives per month. 

For the first batch of 25 locomotives (IRA series) for which all 
the 13 equipment coveded by the Agreement were to be imported, 
the total cost of import of these items came to 2,98,526 DM FOB 
1.e. nearly Rs. 3.55 lakhs per locomotive. As initially all the 13 items 
had to be imported, it was only subsequently that a reduction muld 
be effected in this import con tent consequent upon indigenous deve- 
lopment under the Collaboration Agreement or otherwise. 

In the subsequent batches of  locomotives taken up for production 
at C.L.W. the imported items have been progressively reduced as in- 
dicated in thc enclosed Annexure I which also indicates how prices 
for some of the imported items have been rising. From the 179th 
locomotive onwards (scheduled for production in July 1968) Import 
would be limited to onlv one item viz. Manipulators costing 8565 
DM FOB per locomotive. From the 199th locomotive which ma?; be 
turned out from C.L.W. by about November, 1968, all thc 13 i"ms 
would be indigenous. 

I.Iowcver, the loeo~notivt~s produced at C.L.W. will still crmiinue 
to have some import content consisting of basic raw materials likr 
copper ctc. and finishcd products like insulating materials ~vh ich  are 
not yet a\?ailablc from the inciigt~nous industry. 

(b )  Thc year - tvm i~reirk-up uf the AC freight locon~otivt~s manu- 
facturtd at  C.L.W. and tilP cost per loco indicating also the pert:-nt- 
age in cost o f  imported camponrmts fitted therein is given at i9nr,cx- 
w e  TI. Thc import content indicated in this Annexure is the total 
imported content for all equipments and not onl'. the 13 items includ- 
t d  in the Agreement. 

IC' )  The cost of tilt. AC electric freight locomotive built at CLW 
in different years is indicated in column 3 of Annexure 11. Ar, indi- 
cated in a note in this Annexure the present estimated cost for the 
production in 19f37-68 is anticipated to be Rs. 15.72 lakhs. 

The cnticipated cost of Rs. 10 lakhs mentioned in the question was 
originally anticipated by the Oflicer on Special Duty in his Project 
Report for the manufacture of 6 ehwtric locomotives per month in 
CLW wnich was submitted on 21-10-61 and based on the particulars 
he had gathered in Europe fmm M/s. Group and others nnd thdr 
manufacturing methods. The latest anticipated cost is more tban ttn 
ariginal anticipation rrmlnly due to inc- in the mrkt prica ob 
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import content. Part of the incFeurae is dlso accounted far by in- 
cmm in labour  COB^ as weU as incrsgse fn ptal plsn-&wpj reqwJx- 
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Po*rtr orbing out of the eu*knn  t&e& $#om the P ~ b k  Ac- 
counts Cmrnittw on 11-1%1$67 h c0ll;m with the AwUt 
Raport (Railways) 1987-Parcu 1 to 5, 16 and 17. 

Point No. 16: 
(a) As against the anticipated production of 83 B.G. Diesel 

locomotives during the Third Plan period, the Diesel 
Locomotive Works produced only 54 loc~notives. What 
are the reasons for the shortfall in out-put of locomotives? 
What is the present rate of production? 

b) It  has been stated in the Audit Report that the hdinistry 
spent about Rs. 36 croreg in importing 312 B.G. h o m o -  
tives during the Third Plan. If foreign exchange was 
available for the import of locomotives what was the dim- 
culty in obtaining foreign exchange for the import of 
components and raw materials for keeping up the tempo 
of production? 

(c) The indigenous content of the locomotives produced in 
1961-66 was stated to have been of the order of 17.5 per cent of the 
total cost of the locomotive. The Audit Report points out t b t  the 
lwel obtained by August, 1965 was 20 per cent. What are the rea- 
sons for this slow rate of progress? Will it be possible to attain the 
level of 90 per cent in the later part of Fourth Plan? 

Reply (a): 
The actual production in the 3rd Plan was 66 locomotives includ- 

ing 12 locomotives assembled from knocked down condition against 
the revised anticipated production in the 3rd Plan of 83 loeomatives. 
Out of these 66 locomotives 61 were physically turned out from the 
factory whereas 5 were detained beyond 31-3-66 for final inspection 
and despatch. 

The yearwise anticipated and the actual production was as  fol- 
lows: - 

83 61 (plw awaiting 
desprrtch). 



Tbs aehul brtfah in production was, therdme, 17 
laL na UtWt &Wly due to the hedslay~ a -W ih tly 

dl i @ d e b  Lomponents, th reed@ ol ennpDaana mh- 
rhaMed or& as well as mie-despatch d wma@mranb. OW?! of tbi? 
main Pactam respahsible for the delay in the reoejpQ wall the dack 
&r$k&s in New York in January-February 1864 atnd Janaarg--Febm- 
arp 1986. mese factors have already been brought to the notfee of 
the P A C .  vide para 10 of their 32nd Report (3rd Lok Sabha)]. An 
a result, not only was t;he outturn in 1 M  short of that ywvr)s 
target by 8 but no outturn could be effected in April and May, 1985; 
for the remaining months of financial year 196666 an outturn of 319 
only could be effected. 

Incidentally it may be mentioned that the Public Accounts Com- 
mittee in para 10 (referred to above) of their 32nd Report (XII Lok 
Sabha) had accepted that the delay caused by the dock strikes in 
New York was entirely beyond the control of the Railway Ministry. 

The present rate of production is 7 B.G. mainline diesctl locomo- 
tives per month as achieved in September, October, November and 
December, 1987. In addition to this, D.L.W. has also turned out 13 
B.G. d i e 1  electric shunters received in semi-knocked down condi- 
tion born July, 1967 onwards. 

As explained in reply to (a) above, the shartfdl in the produc- 
tion of diesel locomotives was due primarily to factors USE delay& 
receipt of components arising from the Dock strike in New York. 
DiPlRculty in securing foreign exchange may be said to have dected 
the prduction in the Third Plan period, during January-March 
1966 only, that too to the extent that it did not pennit increase of the 
rate of production over and above the level reached in September- 
October 1965. The tempo of production was, thus, not lowered by the 
difllculty in securing foreign exchange, but its further improwment 
was somewhat impeded. 

The import of complete locomotives was m r e d  by US. AID 
b a n  agDwt  which the entire import ordering was committed by 
November-December 1964. US AID authorities were not i d i d  
Co finance manufacture of diesel locomdives and IDA would lmot 
.grae to bring under the rope of t h e  loan purchase of propd- 
ampcmab entailed in the msnufactwe d d i d  loeomo~vea 'Ib. 
4nlp other sourn left war. therefore, the EXIM Baxik. 



EXlLl Bank initially gnnted twu 1- for covering the foMgn 
exehnge rcquinments of manufacture and these ware expected O 
take the production upto November 1988 at  the rate then envisaged 
For continuing the manufacture beyond November 1966, foreign ex- 
change was required to be arranged even by May-June 1965. When 
preliminary soundings and further negotiations were initiated in this 
respect in the first half of 1965 a determined effort was once rgain 
made to get the US AID authorities mile from their prevmus reluc- 
tance and get interested in financing manufacture of diesel locorno- 
tives. Unfortunately as negotiations were proceeding the Indo-Pak- 
 sta an conffict intervened in September 1885 and there was practically 
no further progress in the matter, When the international climate 
improved the US AID authorities in the course of  negotiation in 
April-May 1966 reiterated their reluctance to finance manufacture of 
diesel locomotives. Finally EXIM Bank was persuaded in July 1966 
to grant a 3rd loan 

It will be appreciated from the foregoing why t h t  sourccls of  
financing the import and the manufacture had necessarily to the dif- 
ferent. The source for import vir. US AID Loan eneblcd the entire 
import programme to be committed by December 1964, whereas the 
source for manufacture vir. EXIN Loan was such that assistance 
could be had only in the shape of three separate loans in sequence. 
If there was an unduly long interregnum between the secow and 
the 3rd loan which prevented an improvement of the tempo of pro- 
duction it was due to the Indo-Pakistan conflict and the attendant 
uncertainties in the matter of fresh external aid. 

A certain rate of inagenisation had been initially estl~ltated a t  
the time of setting up the project. However, in the course of actual 
manufacture of the  locomotives and the progressive eetting up of 
facilities and detailed investigation into the indigenous capacities; 
available and required to be developed, a more realistic pattern of 
indigenfaation was evolved. This pattern was based on the unticipa- 
tion that the full requirement of traction equipment (which consti- 
tutes about 30 per cent of the total east of the locamotivel would bc 
suppiied by HEIL, Bhopal and that the indigenous industry in the 
public and Private vctM w d d  be in a podtion to mpplp rmpo- 
nents Pltd raw materials ~trfctly acmrdlng to the requibite dcdgn 
and manufacturing specfOeations It wa3. therefore, mticipa led that 
about 909 indigenbation would be achieved by the end of the 
4th Five Year Plan. The infti.1 rate of lndf~itation wm EX* 
to bc dm.  wbmm in the mbquent yew% the nU would be fddy 
rapid. 



The actual rate of indigenisation has been as follows:- 

w 3 - 6 4  . . Assembly of 12 knocked down 
locos. . 27; indigenous 

W%-% . Kcgular production of locos . I 77; ,, 

1967-68 . . 1 s t  Quarter production . . 33% 9 f 

2nd Quaner production 47.69b ,. 
3rd Quarter production 4s '! b . 2  

With the fitting of the traction equipment received from HE& 
Bhopal, 1 r 1  a11 the locomotives to be turned out the indigenous con- 
tent is expected to go up to 80 per cent from the beginning of 191W- 
69. This level of indigenisation is, however, not likely to go up fur- 
ther during the remaining years of the 4th Plan as the number of 
~terns, the indigenous capacities for which have either been develup- 
ed outside D.L.W. or are In the process of being so developed, are not, 
likely to be avalable freely in suRlcient quantities before the end of 
the 4th Plan. These items approximating about 10 per cent of the cost 
would, however be available fairly soon thereafter and their a m -  
cation to regular production of locomotives in D.L.W. would more ot 
lbcs complete the achieving of 90 per cent indigenisation as original17 
artimated. 
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I I ' 20  Rsilwnp The Committee are surprised at the explanations given by 
the Ministry of Railways (Railway Board). In the note furnished 
to the Committee, (Para 1.3) the Ministry had explained that ''pro- 
duction estimates and plans for expansion are obtained, ana lyd  w 
and used for developing trafRc forecasts" and that estimates are 
"cross checked with empirical data of past growth patterns and Ann 
forecasts are then developed." In the course of evidence, however, 
the Ministry stated that they were "dependent on the forecasts given 
by others" viz , the Planning Commission and other Ministries. 
The Planning Commission was respbnsible for the overall coordi- 
nation and planning and it was not necessary on the part of fhe 
Railway Board to duplicate arrangements "for going into details." 
It was, therefme. contended that the Ministry of Railways were con- 
cerned with the task of building rail transport which they carried 
out. 

Apparently, the two statements made by the Mfnistr~ of 
Railways am at variance with each other. The Railways have a 



riteable establishment for 'planning' in the Railway Board as wen 
as the Zonal Headquarters of the Railways. The Committee sre 
inclf ned to agree with the view of the Financial Commissioner that 
"so far ns the Railways are concerned, they should take the responsi- 
bility of projections of tr,affic target." 

From the facts placed belure them. the Committee cannot 
help fcfiling that, from the very bemnning, planning in respect of 
gods traffic was far from reaIistic. As stated in the Ministry of 
Railways' note (para 1 4 ) .  when the first estimates were prepared 
in 1960, the production tarp~ts in the major industrial sectors had 
not taken Anal shape and a prrcise indication about financial outlay 
riras not available. The Anal estimates included in the Plan were. 
therefore, tentsti\rc. In fact the Third Five Sear Plan specifically 5 
~ t a k d :  

''Ft~rthermore, since the overall estimates of traffic can only 
be treated as tentative at this st&@, t h t ~  will be subject 
to constant review in the light of the actual trends." 

The Committee regret t o  note that subsequent revim as 
contemplated in t h ~  Plan were not made and rail prcqgrarnmes not co- 
ordinatd with the prcduction fcvcls reached in the major industries. 
7?1e nctual matarinlfsaticln of trnmc from vear to vear was not kept 
in vicw 



ministries without critically examining the position themselves. 
Even when &irnated traflic was not forthcoming, the Ministry of 
IiaIlways did not prtrmptly reduce or revise the programmes merely 
because "everybody was rontidcnt" that they would produce the 
goods* 

Railwass The Committee note that the comparisons of traffic anticipa- 
t lons and actuals made In the note submitted by the Ministry of 
Railways arc based on the revised estimates prepared in January, 
1%2, and November, 1963, and not on the estimates prepared for the 
Convention Committee in October. 1960 and for the Third Plan in r, 
March, 1961. As indicated in the Audit Report there was a wide tb 

gap betwwn the ac'ual trafic and that anticipated in October, 1960. 
Even in thc case of estimates of Jnnuars, 1962, the Committee note 
that, while the ir~crmse in traffic estimated for the first two years 
of  the Plan over the trafftc moved in the last year of the Second 
Plan was nnly 21 9 million t i m v s ,  an rncreae of 85-9 million tomes 
was anticipated over the next three Fears. The Committee are, 
therefore, forced to ccrnclud~ that while formulating their Plan the 
Ministr). of Railways did not pay due regard tc, the actual trends of 
traffic. It is  regrettable t ? ~ a t  heax? capitai expenditure was incur- 
red in creating trafnc capacity far in excess of the requirements on 
the basis of mere hopes and expectations. Sxirce resources which 
could have b@ea ut~lizr& for more productive purposes were blockc& 

,- . 







Plan period. The Committee suggest that Government should frorr! 
now on review carerully yardsticks for the movement of raw- 
maici-idb ad fiilibllcd p r d i f ~ : ~  by rail in the fight of experience 
gainct'ed in :i~ls behalf dui::~g rhe last ten years so as to have realis- 
tic tar-ye:s and svold a shortfall to the extent of more than 33 per 
cea: w,llch occurwci due to urlreaiis~!c piarming in the T?ird Plan. 

Railwiys X,,e Cunmut:ee caniio! but f x !  unhappy at the manner in 
 ill^'^^ Lile Lb: ,in;lwd :a:gut lor tit2 mxcmen t  of general gods traffic 
was rwl5.d ~ P U I ~ I  8 i . 9  i u l l r ~ r l  tonnes, as envisaged in the original 
l'hird l'im e;tiin:,;t.s (March i & j l ) ,  to 9s millicn tonnes in January, 
1~tiL). 'nlis wcia cior~c on thc ~ s s u i ~ ~ p ! i o n  that the traffic which could 
hayc b c ~ n  carried by the Railwa:-; In 1960-61 sliould be assumed to 
bt. ;:7 3 mii i lm tunncs ~ n ~ t e ~ c l  of tnc x!ual 82.5 million tonnes. The ,- 
Cornrnlctcc consider that tile I ' l u n i n g  Commission could and should 3 
have escrcjsc.d the  ncccssary chcck t o  curb the persistent tendency 
of the Railway Uoard to w e -  ; tm: i t t  traffic requirements. The Com- 
mittee would like the 1 U 1  :.;ig Commissi~n and Government to 
taxer-clsc cnutiitn in revising the targets upivards so as to avoid the re- 
currence of such crr.;os of u:~rc.g:istic p h i  ling which result in over- 
capitalisation. 

13 I *60 -do- The Csrnm.ttcp regret to observe that, even in the case of 
material rquircti  for their own use, the estimates prep~red hy the 
Rollway Board were not precise. 

r 4 t0xo do- In this connection the Committee would like to invite the 
attention of the Ministry of Railways to the foll~wing O ~ S ~ ~ ~ O T U  
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bv the Committee on Transport Policy and Co-ordination in 
January, 1966 on which the C h a i m a n  of the Railway Roard was 
wprcsrn t cd : 

, I  . . . .there arc several instances of decisions on new railway 
lines being taken on considerat ions other than commercial, 
such as. adnrinistm!ivc need or general regional develop- 
nwnt. I t  i:-; iii-cessary ti) reconsider the approach to be 
fcdlowcd in tht* cmstraction o f  tleiiv railway lines in future. 
W e  arc of the \9i~t;v thut.  qerlcr-ally. the Railways should 
provic-lc ful on ly  tltc~ht: lines avhich arc expected t o  vield, 
wVcl- per-iucl of time, r w m a l  return on the investment 
invvl\*od in their constr~:ction. The lines which are 
expcctcd to bc unrernur~rr;itit'e even after a few years 
o f  their i~prning sllcrulcl br taken up only in exceptional 
c.ircumstances and ir:  all wch  cases provision should be 
made to eompt~ns;~ tc t h  Iinilways for the losses involved." 

Thc Commlitcc cnclursi. ?he  rccctrntnendatians made by the Com- 
tnl ttec on T ~ ~ I I S ~ O I - t  Policy and Co-0rdinr;lti.m and suc;gest that the 
Railways should not piuvide for any new lines unless it 1s expeded 
to vield over a period of time a normal return on the investment 
involved in its construction. Where, in exceptianal circumstances, 
the  ctmstruction of an um-emunerativt. line has to be taken up hy 



the Railways. there should be spwific provision for compensating tbe 
Railways against lasses by whosoever sponsors the proposal, so tbrtt 
the general user of the Railways is not burdened with avoidable 
surcharge which results from such unremunerative capitalisation. 

-A- r n e  Committee nwrf hard!? point out that in deciding or? 
the construct ion of new lines Go~wmrnen t should closely study the 
economics of providing transport through rvad or rail, for it may 
well be that, in t h ~  light o f  rntdcsn develop men!^ mad bransport 
\vr,uld prove to be c h e a p -  a116 quicker. 

-<lo- The  Committee are 1 1 1 1 .  cor~vinced by the explanation that 
efforts were made by t h r  Hailways to find the cheapest means to 
meet the nnticipat~rf incrt ,t3 in traffic. They regret to find that in 
the case of as many as 16 ?\ osks including twelve works of doubling 

99 of tracks costing Rs. 27.N; crtwes. the capacitv actually utilised in 
1965-66 wtis les.; tktln the I : lparity available before the works were 
undert sken .  'Fhp Commit9 re strongly deprecate thc tendency of the 
Railtv;\vs q c ~  i n  for \ i rc~* l<c ,  i n ~ l u d i r ~ g  doubl in~ o f  track, withoul 
critically t.x:irninin# their. tv.tlntmic.s. The Committee wo1t1t-i like the 
Rnjlwrts~ 1 , )  ~xwjcw the  U't*rks Plc~qrsrnrnr~ particularIv for works to 
in~rcasr* tlrc cnpacitj* itnt? r!t~ohlinrt vf track in the lirht of experience 
r p j q ~ j  d\lrjng thp I'hir-ti F'12111 sn :!c to minimist. ~ v h a t  would other- 
:riw* hr* infructtlc~~l.: wpcnd i f t i ! . ~ .  





not indicate any reductton in the programme of procurement of 
wagons. I; only stipuiates that the manufacturers should miiintain 
thc~r out t urn during the year 1964-65 at the same level as in be 
previous year. The Committee are, therefore, inclined to conclude 
that even though i t  was clear to the hlirlistry of Railways at the time 
of the Midterm Appraisal, ii no- eaLLer, that traffic woula be per- 
ccyttbly less than anticipatcj, no sL. ,* attempt was made to cur- 
tall the programme of t h e  procurerten: of wagons. The Committee 
propose to deal with rhls aspect in a subsequent Chapter. 

Rai 1 ways 
--- . 

The Committee regret the  delay that has occurred in arrang- , 
1 

2.30 Industr a1 D~:J&,~- rng the supply of electric traction equipment from Heavy &iectrids. 
m m t  and Cornpttlly Tite Committee stress that H e w y  Eirc:ricals should gear up their 

Atia'rs manufacturing and supply programme for electric tractton equip 
mcnt so that the programme far the manufacture of E.M.U. coaches i!i 
dues not suffer. 

The Comrnittce would like to point out that the suburban traffic 
on scct~ons scntcd by the T.M.U. coaches has increased greatly 
during the  'Third Plan prxriod. Tht* problem has been accentuated 
by the f n r t  that out of ti94 E M . \ - .  (A.C.) coaches envisaged for 
the Third P l c ? : ~  f l  )I -  ~.uhi ! r '  ):I 3 line,: . m1y 477 E.M.U. (A.C.) coaches 

actually m:lntll;~turc'il ,  rr:s~l!~~.~ t3 t in  n shortfall of 215 E.M.U. 
(A.C.)  ccmchcs. The Cornmi t f  oc ~vuul i i  like Covernme~ t to pay 
special attontion t tr thtx need for stepping up the mmufacturjng pro- 
grarnrnc of E.31 i 1. coarhes yo that these can be pressed early into 
service to rclievu o~ercrowding. 
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22 -2.33 I<iiilways The Committee stress that, while continuing efforts to redwe 

the import content of E.M.U. cwaches. care should be take11 to see 
that the cnst of ~nmufacturr of these coaches in the country is 
competitive \v i th  impwtecl coat.hci o f  comparable quailty and per- 
f (  xmance. 1 

The Committee fiml from the note furnished by the Ministry 
of Reilwavs that while the capital at charge per billion net tonne 
kilometre adjusted to 1950-51 prices showed an improvement dur- 
ing the First and Second Plan periods. the ratio deteriorated during - 
the Third Plan period. In a subsequent note, however, the Minis- 
try have stated that, adjusted to 1938-39 prices. there had been no 
ci~terjorn?ion in the capital output ratio in 1965-66. The Committee 
desire that the discrepancies between the two sets of figures may be 

t ivn o f  t h e  cripital output ratio supplied rectified and thr. rwrrwt posi 
t o  thefi~. 

The Committee desire 
vrnmcnt ti) the fact that the 

to draw t h e  pointed attention of Gov- 
capital assets on the Railways have in- 

creased from ks.  1521 crores at the  commencement of the Third Plan 
to Rs. 2680 cl-ores at the end of the Plan, representing an increase of 
76 per cent. The Committee would like to point out in this connec- 
tion that the liability of the Railways on account of Dividend to 
Genera] Revenues has inercasd from Rs. 55.86 crores in 1960-61. to 



h. 103.78 crores in 196546. I t  is, therefore, of the utmost import- 
ance that the Railways should clearly bear in mind the financial im- 
plications of increasing capital assets through borrowing from the 
general exchequer so that they apply strict financial cannons in de- 
ciding on any scheme for additional outlay. 

The Committee are not able to  appreciate urhy the Railways 
thd not curtail the caprtal outlav ur  st least stabilise it at the level of 
~nvestrnent leached in :%2-63 -(nanlt.ly Rs. 115 crores) for the re- 
rmining thrce ?cars of the Plan when it was abundantly clear that 
the traffic for Railways would be markedly less than was originally 
t!nvisltged. The Committee cannot help pointing out that if the Rail- 
ways had been more rralist~c and critical in the matter of capital 
expenditure in 19633-64, it should have been possible not only to save 
heavy capital investment but also to avoid adverse reprecwsions on 
:he general economy which have resulted from a steep curtailment in C 
ths level of capital outlay of Railways from Rs. 275 crores in 196465 
to Rs. 150 crnres in 1967-68. 

The Committee are disturbed to find that although the Rail- 
ways procured 8336 wagons more than the nurnher provided in the 
Plan to create a cspaeity of 249 million tonnes, the actual capacity 
generated at the end of the Plan period in terms of wagons was stat- 
ed to be onIv 225 million tonnes i.e. 24 million tonncs less than that 
anticipated. ' This show.. f h f  i>i t h ~ r  the assessment of capacity at the 
end of the Plan is incorrect or the  estimation of  physical require- 
ments to achieve the envisaged Third Plan target of rail capacity 
was defective. AQ tor the plea regarding the turnround of wagons 



(ie. intervening period between two loadings) the Committee tind 
that the Third Plan envisaged that the turn-round of wagons would 
come down to 9.5 days for B.G. wagons and 6.5 days for M.G. wagom. 
From the statistics published in the Railway Board's Annual Reports, 
it is, however, seen that turn-round had actually increased. The 
figures are as follows:- 

The average lead of trmc (the distance over which the wagons 
moved) in these two years was as follow: 



Thus, on Broad Gauge (which accounts for 80 per cent of the ori- 
ginatfng goods traPRc) the turn-round of wagons had increased dea- 
pite the reduction in the average lead of traffic. Q 

i,: 
Apparently, the turn-round of wagons has increased because of 

an increase in their number. Being surplus to requirements a large 
number of wagons are lying idle or are under-used and the interven- 
ing period between two loadings has increased. The Committee d c  
sire that the Ministry of Railways should make a re-appraisal of 
their wagon requirements in the light of these facts. 

m 

40- The Committee note that the only Railway which has a size- 
able number of indents outstanding for more than a week is the 
Western Railway. In view of the fact that the number of wagons, 6 
locomotives etc. on the Railways as a whole is in excess of the tmfBc 
load, the Committee consider it should be possible to take effective 
remedial measures to bring down the indents outstanding for more 
than a week an the Western Railway. The Committ~e would like to 
be informed of the measures taken to Imrove the position on the 
Western Railway, 

-do - Now that  the Railways have a surplus capacity and are look- 
tng for traffic, the Committee feel that it should be poslible to meet 
the consumers' requirements of wagons in less than a week of the 
registration of the demand. 
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ail 3. Y Railways The Comm,ittce are not satisfied with the explanation regard- 
ing prncuremcnt of oil tank wagons. As stated in the note furnish- 
ed by the Ministry the number of M.G. oil tank wagons on the Rail- 
ways on the 1st April, 1961 to 1964 were as under: 

This chw& shows that about one thousand Metre Gauge wagoars 
were added after 1st April, 1962, even though the Ministry of Rail- 
ways became aware of the proposal for construction of the pipebe 
&tween Oauheti and Siligtwi. Had the Ministry curtailed thtir 
orders for oil tank wagons expenditure on the procurement of 
wagons in excess of requirements would have been avoided 

TheCamittw would like Covenunent to examine the qwes- 
tfon of relative economics nf hauling POL by the long- r e  an 





that the prQgramme for the manufacture of Box ovagoas and o t b  
rolling stock is tailored to requirements. The Committee consider 
that, hod a more realistic appraisal been &e about the require- 
ments of box wagons in the light of traffic offering for coal d we, 
it should hove been possible to curtail to a larger extent the orders 
for the production of box wagons. 

H a i l ~ a s s  In the opinion of the Committee, an increase of 55 per cent 
in the working expenses of the Fhilways during the Third Plan 
period is not a matter to be treated lightly. 

The fact that the Railways have been able to meet their obligi- 
Bi 

tions by increasing freighb and fares repeatedly during the last 
four years of the Third Plan should not make them oblivous of the 
fact that it is saddling the general economy with heavy surebar@. 
Beaides, the Reilways should clearly grasp the fact that i f  the nates 
continue to rise at the present rate, it ia conceivable that an appmi- 
able portion of traffic may get diverted to roadways which wouM 
only further aggravate the financial position of the Railways. '-rhe 
Committee consider that the best mans of augmenting earnins is 
by improving the competitiveness and quality of senrice so as to 
attract more traffic. The Railways should also simultaneously take 
e&ctive measures to arrest the rising expGnres cnr m k h g  !%B Bo 
take full advantage of the emnordies of scale and the improvenMnb 



in rolling stock, track which have been effected st such heavy capital 
cost during the Third Plan. 

The Committee are not convinced by the explanation regarding 
economy in expenditure an staff. In August. 1987, the Commit& 
had asked the Ministry of RaiIways to furnish the percentage of ex- 
penditure on staff employed in the Railway Board and Weadqua~tem 
offices of the Zonal Railway to the overall expenditure on staff over 
the period covered bv the three Plans. Thev were informed that the 
relevant statistics were being collected. 1; the course of evidense 
(December. 1967) the Comdttee  were informed that the study would 
be oomplcted in another four week's time. In January, 1966. it was 
stated : 

"PJo study has been made so far on the point raised by the 
Public Accounts Committee. However, a quick analysis 
has since been undertake. and a report will be submitted 
to the Committee as early as possible." 

The ComMttee regret to observe that the information is still 
awaitad. Ira the absence of the particulars called for, the Cornrnit+e 
are not in a position to appreciate the economies stated to have been 
effected in the expenditure on staff. 

In this czonnection, tbe Committee would like to invite qtten- 
tion to the idlowing recommendatkm of the Eetimata Conpnittee, 
made in para J 1 of their 10th hpt~r t  (fouftk M a ) :  

"The Committee feel deeply concerned to note that roughly 63 
per cent of the working expenses of the Railways is on 
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staff cost and 37 per cent on rmaterials and equipment~. 
The Committee cannot too strongly stress the need for re- 
duction of the high expenditure on administration." 

While endorsing the views of the Estimates Committee, the Corn- 
mittee stress that the Railway Board should itself set a high example 
of economic and efficient running by reducing its own strength to 
the minimum. The Railway Board should simultaneously take up 
the question of axing the strength of the Zonal and the Divisional 
OfXces of the Railways at a level consistent with the requirements 
M as to achieve the utmost economy. The Committee would like to 5 
be informed of the action taken to effect economy and to absorb 
gainfully the staff which is rendered surplus due to reorganisation 
of the Railways and other economy measures. 

The Committee are perturbed to find that the performance 
in regard to Coal consumption has deteriorated in both monetary 
and physical terms. The Committee feel that if the Railways had 
put to full use the technological developments and their own cxper- 
tise in fuel economy it  should have been possible to reduce the ccaI 
hil l .  The ~onrrni t t re  stress that the Railways should pay urgent 
attention to fuel economy and implement economy measures with 
rteterminatian and vigour to arrest the rising trend in Coal bill and 

achieve maximum economv consistent with efficiency. 



The Committet. desire that special attention should be directed 
towards improving the financial position of the Southern Railway 
bv effecting economy, improving efficiency and by attracting more 
tlaffic. Thev would watch the result o f  the working of this Railway 
I* subsequent Audit Reports. 

The Comnlittcc agree that the sound principle of providing 
transport at  the lowest L W S ~  and to the raaximum advantage of !he 
economy should outweigh all other considerations in decidiag upon 
the  rctenticm of unrcmunerative lines. In view of the growing diffi- 
cult financial position of the Railways i t  is desirable that an  early 
decision should be taken about the operation of those lines on which 
the Railways ha t  c been persistently losing heavily- The Committee 
also consider t ha t  in tkr case of marginal lines the Railways should 

C 

intensifv their  efforts ttj attract morc traffic so that these can be 3 
ruadc to pay their way. 

The Committee may be informed of the final settlement reach- 
vti with the f<,reign firm regarding recovery of liquidated damiges 
t t n  a c c o u ~ t  of delayed supply o f  main equipment. 

The C{)mniittc,c arc c.oncer11ed t,, note that although agrcu- 
rmn t  with the firm frjr tcachnical assistance was executed more than 
two years after thcl obcr was made no attempt seems to have been 
mndc during that period to tap indigenous sources and capacity for 
the rnnnuf&ture of thc  equipment. I t  is surprising that soon after 
the agreement was signed it become known th:tt thc seven items 
cot~lrl bc produc~d by the trade independently 
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Rail\! av, The Committee cannot help feeling that the original antici- 

pation bv the Ministry of Railways that cent per cent indigenous 
could be established within a period of 5 to 6 y e u s  

from the date of signing of the Agreement with the firm has proved 
unrealistic. While the Committee would like the Railways to acce- 
lerate the programme for the indigenous manufacture of components 
and parts required for electric locomotives, they stress that care 
should be taken to ensure that their quality and price do not compare 
iinfavourably with the imported product. 

The Committee note that it has been possible to establish fi 
capacity for the manufacture of 6 electric locomotives per month 
only in March 1966 as against the original target of April 1963 en*+ 
aged by the Railways. Now that the production of electric !ocomo- 
tives has been fairly well established, the Committee would like the 
Railways to plan the manufacturing pragramme to match their ope- 
rational requirements. 

The Comgnittee desire that, in accurdance with the assurance 
given to the EetitlYateri Committee, the production of steam IQCWO- 
tives should be curtsiled at the Chittaranjan Locomotive Wwks ;\nd 
they .hould switch over to the production of electric and d k d  
locomotives. 



Hailways The Committee are disappointed to find that only 54 locarno- 
tivm were praducgd durn# the Thitd Plan W e e  the aib&My gf 
12 knocked dawn locomotives as against the Plan tar@& nf 96 Incb-  
rnatJv#r. 

The Committee are not happy that the production farget of the 
Diesel Locomotive Works should have suffered "due to delays 
and deficiencies in the receipt of imported components, the receipt 
of components in mis-mntched order as  well as mis-despatch of con- 
(~ignrnsnts." 

The Committee expect the Min~s try  to take remedial measures to 
cansure that the availability of components matches production p m  
grammc. . - 

Ib~lu'sv., The Cotr~mittees arc not impressed with the leisurely maruler Bi 
1;dusthal in which the Public Undertakings, particularly Heavy Eleetricala. 

veiagmtnt and Bhopal and the Heavy Engineering Corporation hgve proceeded in 
( h m ~ n ?  developing indigenous rnnnufaeture of traction motors and crank 

shafts respectively 

The Conimittee consider that the Heavv Electricals and the Hcmy 
Engineertna Corporation should ~ccelerate their programme tor In- 
digenous manufacture of these v i a l  components end parts ao as f~tlly 
tcr meet the production requirements of the Diesel Locomotive Works. 

The Commitkc are distressed that the wheel and axles plant 
which was set up at Durgapur specifically to cater to Railway re- 

-.- - - . --- ---.------*---- 



quiremcnts has not been able to supply the requisite number of 
wheels and axles. even though the first order was placed as long ago 
as December, 1963, and that it has refused to accept the second order 
for wheels and axles. 

Iron and Steel The Committee stress that every effort should be made bv 
~ a ; ~ , \ . ~ , , ~  the Ministry of Steel. in conjunction with the Ministry 7f Railways 

to identify thc shortcomings quantitative and qualitative in the ex- 
isting process of manufacture of wheels and axles so that all such 
defects are remedied and the manufacturing programme is geared to 
rncct in fu l l  the requirements of the Railways at a reasonable price. 

Indu\trial 1 ) ~ -  The Committee consider that there should be a firm commitment 
vekwncnt and for the supply of components and other vital parts by Public Under- 
( :ompan !. takings as by private mncerns so that the schedule for manufacturing 
. I i i . ~ i r~  

proqramme is firmly adh~red  to. 
Kailu .O s In the earlier chapters of this Report, the Committee have 

vxarnined and commented upon the various aspects of the Third Five 
Year Programme of the Railways. From the facts placed before 
them thev are constrained to conclude that the planning of rail trans- 
port during the Third Plan period was unrealistic in that it was not 
closely related to actual requirements. Against an estimated in- 
crease of 93 million tomes, in the level of goods trafEc during the 
Third Plan period. the actual increase was only of 47 million t o m , '  



representing a shortfall of about 50 per cent. On the other hand, 
the financial outlay for the Third Plan turned out to be Rs. 1,686 
crores, representing an increase of 27 per cent over the investment 
of Rs. 1225 crores contemplated in the Plan. 

The Committee feel that from the very outset goods trai3c 
was over-estimated as it was not linked directly with demand but 
based on hopes and assumptions of production in Werent sectors 
reaching certain levels. Subsequently, even when it was evident 
that the tramc would not materialise to the extent anticipated, no 
serious effort was made to slow down the tempo of capital ertpendi- 
ture. All this resulted in heavy capital expenditure being incurred 
to create rail transport capacity far in excess of requirements. Seve- 
ral new lines were constructed which were not expected to be m u -  s nerative even after 11 years of their opening to traffic. In the case 
of 16 line capacity works, which included 12 works of doubling of 
tracks Rs. 27.03 crores were spent but the actual capacity uttlised at 
the end sf the Plan period was less than the capacity in existence and 
available before the works were undertaken. Similiarly, 8,336 wagons 
were procured in excess of the target indicated in the Plan, even 
though the rail traffic generated was far  less than envisaged. 

Rai Iwap --- The Committee need hardly point out that both the Ministry 
Planning of Railways and the Planning Commission failed to take timely 

measures to curtail the investment programme in the light of acttzar 
traffic offering despite the clear stipulation in the Third Five Year 
Plan that the estimates of traffic would be subject to canstant review 
in the light of actual trends. This underlines the need for reviewing 



Rai Mays With afk this heavy investment the capital a k b r g e  olF Rail- 
ways increase& from Rs. 15s crores to Ra. 2880 cr- repruscntw 
an increaee of 7'5 per cent during the 'Phi& Five Year Plm 
The ovexwqdtali#ttion of &he w.RKay~ dtnfng t & i ~  perid b 
only d k t e d  their Ananciak working but unstee- 
the btrdget and burdened the tex payer. 1% has a h  distutbd h e  
entire pattern of investment and hefopment of tfie O C O ~  in 
that scarce resources including valuable forei* exdrar@ WWW 
blacked in rail programmes whid.1 could &erwllre b v e  bceb pu** 
more pmthdve use. 

- - ----- --7- 
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